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[The Lok SablUJ re·assembled after 
LlInch at Fourteen of the Clock]. 

[MR. SPEAKER ill the Chair]. 

ARREST OF MEMBERS 

MR. SPEAKER: I have to inform 
the House that I have received the fol· 
lowing letter dated the 22nd August. 
1968 from the Sub· Divisional Magis· 
trate, New Delhi:-

"I have the honour to inform 
you that I have found it my duty. 
10 the exercise of my powers un· 
der section 64 of the Code of 
Criminal Procedure, to direct that 
Sarvashri Madhu Limaye. George 
Fernandes. Arjun Singh Bhadoria. 
Shiva Chandra Jha, K. Lakkappa, 
Ram Sevak Yadav and Maharaj 
Singh Bharti, Members, Lok Sa· 
bha, be arrested u / s. 188 I.P.C­
for defiance of the prohibitory 
order under section 144 Cr. P. C. 
in force, for demonstrating and 
raising slogans in front of Russian 
Embassy, Cbankya Puri. within 
the jurisdiction of police station 
Chankva Puri. New Delhi, a!!ainst 
the entry of Russian troops into 
CzeciJOslovakia. 

Sarvashri Madhu Limay.:. 
George Fernandes. Arjun Singh 
Bhadoria, Shiva Chandra lila, K. 
Lakkappa, Ram Sewak Yadav and 
Maharaj Singh Bharti, Members. 
Lok Sabha. were accordingly ar' 
rested at II A.M. on this dav. 
the 22nd August, 1968. and are 
being produced before the jud:cial 
!l.laf!istrate. New Delhi at Central 
JaiC Tihar, Delhi:' 

'" u. ~ (T'rl ~ if, ~ 
~ ~ ~ ~ 'AT 'JfT;fr ~ir "IT g;fh­
~ mn :;fi ~ ~ m if ;;p:rr;f 

~~ir~1 'ATq~mfr<i.t 
'f.% fir. 'ffl' ~ m if ;;rzrr;r ~ I 

MR. SPEAKER: We will see. 

1.:1.02 HRS. 

~OTlON RE: PRIME MINISTER'S 
STATEMENT ON SITUATION IN 

CZECHOSLOVAKIA 

SHRI R. D. BHANDARE (Bombay 
Central): Mr. Speaker. Sir. I move: 

'That this House do consider the 
statement made by the Prime Minis­
ter in the House on the 21st August. 
1%8. in regard to the entry of the 
Armed Forces of the U.S.S.R. and 
some other powers of Warsaw Pact 
into Czechoslovakia." 

Sir. this motion speaks of the state· 
ment made bv the hon. Prime Minister 
yesterday. • 

SHRI SURENDHRANATH DWI­
VEDY (Kundrapara): Where is the 
Prime Minister? 

SHRI R. D. BHANDARE: If we 
are to go through the statement made 
by the Prime Minister .... 

'" u. ~ (T'rl : ~~ ~. 
;; ~m;r mn ~. ;; ~ mn ~ I 
vRT ~ ~ 'f<'f ~ ~ ~ 
~if~~1ft;;@'~1 

'" amf ~ ~ (~­
'[':): 'J;fIll' ~m;r mn <it m;l iF 
fut1; ~ I ~ iF m>f ~ <roI ~ 
~;;@' ~~I 

SHRI M. L. SONDHI (New Delhi): 
It is th;s callousness which harms us. 
(interruptions). 

MR. SPEAKER: Anyway, we will 
proceed. I hope they will send a word 
to her. 

'" amf ~ ~: iJ:m;;@' 
~T~~I-q~'!>UIT~fif; 
~ <:I"f> ~ mn ;; m'Z. ~ '1ft 
~ ~~ m ;;rm; I 

'" U. ~: -q ~ ~ 
'f.'<'IT ~I 

,"amf~~:'J;fIll'~ 
~ ~ ~.t1f<f ~ .rtm I 
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MR. SPEAKER: There are two 
Cabinet Ministers here. Let Mr. Bhan­
dare continue. The Prime Minister will 
come. 

SHRI SURENDRANATH DWI­
VEDY: Let the House be adjourned 
till then. (Interruptions) 

MR. SPEAKER: Let us proceed. 

SHRI R. D. BHANDARE: Sir, I 
was trying to place before the House 
that the statement made by the Prime 
Minister contains two propositions. 
One is in the second paragraph of her 
statenwnt which affirms hdia's faith 
in the fundamental principles of inter. 
national law, the Charter of the United 
Nations. 

The second proposition is that it 
contains certain declaration;,. The 
statement contains. in all. six decla· 
rations. The first declaration deals with 
the fact of entry of armed forces of 
the Soviet Union and four Warsaw 
Pact powers into Czechoslovakia bor· 
der. Then second. it also d.:clares and 
affirms India's friendship towards the 
people of Czechoslovakia and conveys 
to the people of Czechoslovakia India's 
profound concern at the turn of eyents 
soon after the settlement or resolution 
of problems and differences between 
Czechoslovakia and her allies. The 
third declaration which it contains is 
the declaration of our anguish at the 
events in Czechoslovakia. The fourth 
declaration is that it declares the hop< 
and desire that the armed forces of 
the Soviet Union and the Warsaw Pact 
powers will be withdrawn at the ear­
liest possible moment. The fifth dec­
laration which it contains is that the 
Czech people will be able to determine 
their future according to their own 
wishes and interest. The sixth is that 
whatever mutual problems there may 
be between Czechoslovakia and her 
aUies will be settled peacefully. 

Along with these six principles. there 
is a declaration in the statement of 
further affirmation of India's faith in 
the fundamental principles of inter· 
national law and of the Charter of the 
United Nations. 

c/lOs/ol't.kil! (Al) 

In view of these declarations and 
affirmations of failh in the fundamental 
principles of international law, India's 
stand is made clear and, therefore, I 
hope the House will accept the state­
ment of the hon. Prime Minister indi­
~a ting the stand taken by India. 

I\ow. coming to the events, I just 
raise a question as to what is the 
justification for the Soviet Union and 
the Warsaw Pact powers for the arm­
ed inten ention. What is the justifica­
tion? The justitication is gi\en in the 
Tass statement on Czechoslovakia 
developments. This statement says, 
among other things, that it was autho­
rised to state that the party and gov­
ernment leaders of Czechoslovak Socia­
ht Renublic have asked the Soviet 
t;nion and other allies to render the 
fraternal Czechoslovak people urgent 
assistance. including assistance with 
armed forces. This is the justification 
given from Moscow in the Tass state­
ment. 

A~ HOl\:. MEMBER: No justifi­
c'" t :on for aggression. 

SHRI R. D. BHANDARE: Why 
don't you have some patience and 
li'ten to n'c ,0 that you can realise 
and appreciate what is stated here? 

Tili, is the justification given by 
Moscow. But it has been refuted by 
the Head of the Government of Cze­
choslovak Socialist RepUblic. The re­
port says. 'urgent personal appeal to 
the people'. It says: 

"The President in an urgent personal 
appeal to the people asked them 
this afternoon to maintain reason 
and complete calm .... " 

I am not go'ng to read the whole of 
the statement. I shall read out the two 
propositions which are contained in 
the statement. It says: 

'This happened without the know­
ledge of the President of the Repub­
lic, the Chairman of the National 
Assembly and the Premier or the 
First Secretary of the Czechoslovak 
Communist Party Central Com­
mittee." 
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lShri R. D. Bhandare] 
This is the first proposition, that the 
Prague radio speaks of regarding the 
statement made by the President. The 
second proposition which it contains 
is this: 

"The Party Presidium regard this 
act as contrary not only to the fun­
damental principles of relations bet­
ween socialist States but also as 
contrary to the principles of inter­
national law." 

If we are to read these statements, we 
cannot but corne to the conclusion that 
there is no justification whatsoever for 
the armed intervention by the Soviet 
Un:on and the Warsaw Pact powers. 
Of course, these statements are quite 
contradictory to the Moscow announ­
cement. But I would submit that we 
must place more reliance on the state­
ment made by the President of the 
Czechoslovak Socialist RepUblic. 

Corning to the point that the Mos­
cow Rad:o and the Tass agency have 
stated that there was a threat to socia­
list forces in Czechoslovakia. What 
ure the facts? Do the facts justify the 
stand taken by the Soviet Union or 
do t:le facts belie ill toto the stand 
taken by the Soviet Union? 
, 1 need not ~o into the history of it, 
oe.:ause the hIstory is qu'te fresh and 
known to everybody. We are also 
quite aware of the facts. The Czech 
Communist Party wanted to bring in 
Ilr USHer m a change. They wanted 
to have some sort of Iiberalisation and 
a policy of democratisation in the life 
of the ~zech people. Much has already 
been saId regard;ng this liberalisation 
and democratisation. Explained in sim­
ple language it means this that it 
speaks of giving liberty to the Czech 
people .50 t.hat the people can speak 
out theIr mmds and develop their life 
·n the manner they like and have the 
»arne amenities as are available to the 
others. This in a nutshell is the Iibera­
hsallon m,oven:ent th~t has been sought 
to be usnerC{! m Czechoslm'akia by 
the Communist Party. If that is the 
facl, tnen why should the socialist 
countnc. take an antagonistic attitude 
towards .his Ii beralisa tion or democra-

tisation? But they immediately took an 
affront and started criticising the Com­
munist Party of Czechoslovakia. In 
fact, they went to the extent of threate­
ning the Czech Communist Party. But 
even then, even under the threat of 
pain and penalty, the Czech Commu­
nist Party tried to be calm and showed 
its anxiety to corne to some sort of 
settlement and resolve the differences 
between the Czech people and the 
other Socialist Warsaw Pact countries. 

. W~en they showed the anxiety, they 
dId m fact assemble in a Conference 
and try to settle the differences that 
were existng in between the Czech 
people, the Government and the Com­
munist party and the Socialist Partv 
which were the members of the War­
saw Pact. A resolution was passed and 
a settlement was declared. The verv 
next moment, there was the march of 
the Armed Forces into Czechoslovakia, 
Such an abnormal thing had never 
taken place in the history of any 
country. On the one hand, there was 
a talk of settlement, and the stretching 
of the hand of friendship but on th~ 
other there was also a stabbing in the 
back. Th,s is how 1 would -like to 
characterise the action. 

For what purpose is this armed 
intervention made? According to my 
Judgment, the armed intervention of 
the Soviet Communist forces and the 
Warsaw Pact Powers is to curb or 
crush the policy of liberalisation star­
led and accepted by the Czech Com­
munist Party. That is one of the 
reamus. The 'second reason, according 
to my judgment, is that they wanted 
to suppress the human freedom and 
liberty that was sought to be given to 
the Czech people by the Czech Com­
munist Party. In the light of these two 
points, the conclusion is that th;s 
armed intervention by the Soviet 
Union and the .Warsaw Pact powers 
IS. a cnme agamst humanity and a 
cnme aga;nst human values cherished 
by mankind. 

Then. this armed intervention mili­
tates against certain principles. It mili­
tates against the principles of inter· 
national law itself. 
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Just as we have accepted the theory 
of fundamental rights for individuals, 
likewise there is also the theory ot 
fundamental rights of the nations, and 
these fundamental rights of the nations 
are accepted by all civili~ed countries. 
or if I may put it on a broader baSIS, 
by civilised or uncivilised countries. 
These fundamental rights speak of 
several rights. The first is the right to 
exist. I need not trouble you by read­
ing a long chapter, but I shall deal 
only with four or five very fundamental 
rights reco::-;nised and accepted and 
appreciated by all civilised countries. 
These fundamental rights of the na­
tions are in existence right from 1916. 
They are: 

"1. Everv nation has the right to 
exist' and to protect and to con­
serve its existence. 

2. Every nation has the right to 
independence in the sense that 
it has the right to pursuit of 
happiness and is free to develop 
itself without interference or 
control from other States. 

3. Every nation is in law and be­
fore the law the equal of every 
other nation belonging to the 
society 01 nations." 

So. this speak; of equality of 50\ creign 
States. The fourth am: is: 

"4. Every nation has the right tu 
territorv within defined bounda­
ries and to exercise exclusive 
jurisdiction over its territory." 

If all these fundamental rights are 
taken into consideration, I may con­
clude that the armed intervention by 
the Soviet Union militates against and 
destroys these fundamental rights re­
cogn;sed by the civilised countries. It 
also militates against the right to exist. 
What is meant by this right to exist? 
I shall just read out only one Ii ne in 
this regard. 

"The science of internatIOnal law 
has recogn'sed the right of national 
existence." 

This is a primary law of human action. 
If the armed forces are to march over. 

choslovakia (M) 

and in fact. they have already marched 
over und taken possession by this time 
of C:echoslovakia. then it militates 
agains, and destroys the very principle 
of the right of national existence. It 
;,1,0 militates a:2ainsl and deprives the 
nation Ut the right to independence 
In regard to the right to independence 
;; !:,ain. I would just like to read out 
one small line. I am reading [rom page 
297 of IlIIernational Law by Charles 
G. Fenwick. It contains three propo­
sitions again. The term of freedom or 
independence of State means, 

'freedom of the State from control 
of any other State.' 

It me am that no other State has any 
right to have any sort of control or 
any kind of control on any other 
n:::t:un. 

It is the first propo~ition. In simple 
language. this speaks of the right of 
'national self-government'. That is 
exactly the point against which the 
armed intervention militates. 

The second proposition connotes 
the suprelT'e power of a state to deter­
mine the relation it desires to maintain 
with other slates without interference 
c" the part of any other third state. 

The third proposition. which deals 
with the r'ght of independence con­
note, ;Qvereignly. Sovereignty may be 
defined in tilis c0nnection as an inde­
l'cnucnt persunality of the state in its 
reh<!ions with other members of the 
international community. In other 
words. it again speaks of the right of 
equality of sovereign states, or sove­
reignty of States. 

This =ed intervention also mili­
tates against the right of self-deter­
mination. The concept of the right of 
self-dclermnation need not be explain­
ed. In simple language. it speaks of the 
right of a people to follow their own 
way and method of life. The libera­
I:sation movement started in Czecho­
,1o\akia is sought to be destroyed by 
"Tmed intervention. 

Th\!n I come (0 my last two points 
--- and I have done. This armed inter-



359 P. M's Statement reo AUGUST 22, 1968 situation in Cze-
choslovakia (M) 

360 

[Shri R. D. Bhandare] 
vention militates against the charter 
of the UN. article 2(1). (2) (3) and (4). 
I quote article 2: 

"The Organisation and its Members, 
in pursuit of the purposes stated in 
Article 1. shall act in accordance 
with the following principles: 

J. The Organisation is based on 
the principle of the sovereign 
equality of all its Members". 

1',m [Jere, on the one hand. is Cze­
choslovakia. and on the other hand. 
the Soviet Union and other members 
of the Warsaw Pact countries. The 
latter are denying the right of equality 
of sovereign States and equality to 
Czechoslovakia. 

"2. All r,'lembers, in order to ensure 
to all of them the rights and 
benclits resulting from member­
ship. shall fulfil in good faith 
the obligations assumed by 
them in accordance with the 
present charter". 

So the Soy'el Uuion and the other 
Warsaw Pact States are not prepared 
to recognise and fulfil the obligations 
in sub-article 2. 

"3. All Members shall settle their 
international disputes by peace­
ful means in such a manner that 
international peace and security, 
and justice. are not endan­
gered". 

Here was an attempt by thc Czecho­
slovak Communist Party and the rulers 
of that country to have some sort of 
understanding. They tried to meet in 
conference; they tried to persuade the 
Soviet Union and other Warsaw Pact 
countries to settle all disputes peace­
fully. In fact a resolution was passed. 
But as soon as the conference was 
o\cr. the armed forces of the other 
countries marched into Czechoslova· 
kia. Therefore. my submission is that 
it militates against even suh-article 3 
of Art. 2 of the UN Charter. 

"4. All Members shall refrain in 
their international relations 
from tllO;! threat or use of force 

against the territorial integrity 
or political independence of any 
sta te, or in any other manner 
inconsistent with the Purposes 
of the United Nations". 

Here the territory of Czechoslovakia 
is violated and the whole of the coun­
try is taken possession of. I. therefore, 
conclude that such an act is deplorable 
and reprehensible. 

AN HON, MEMBER: And con· 
demnable. 

SHRI R. D. BHANDARE: He mav 
~e very strong in the use of words; i 
may not be. But the fact remains as 
[ havc stated. Looking at the statc­
ment of affirmation of principles, of 
fundamentals oi international law. in 
the statement made by the Prime Mi­
nister and the oth~r declarations which 
I have quoted a little while ago. I hop~ 
that this House will accept the Motion 
moved by me ..... 

SHRI l\ATH PAl (Rajapur): We 
,hall with the necessary amendments. 

SHRI R. D. BHANDARE: .... so 
that the intention of India and the 
position taken by us will be made 
4uite clear to the whole world. With 
tnese words. 1 have done. 

MR. SPEAKER: Motion moved: 
"That this House do consider the 
statement made by the Prime Mi­
nister in thc House on the 21st 
A ugw; t. 1968. in regard to the 
entry of the Armed Forces of the 
U.S.S.R. and some other Powers 
of Warsaw Pact into Czechoslo­
vakia." 

SHRI SURENDRAl\ATH DWI­
VEDY: What about our motions? 

MR. SPEAKER: There are a num­
ber of amendments. 1 shall call the 
names of han. Members. Their amend­
ments will be treated as moved. Shri 
Tenneti Viswanatham, Shri Hem Ba­
rna. Shfi Prakash Vir Shastri. Dr. 
Karni Singh. Shri M. R. Masani. Shri 
Snrendranath Dwivedy. Shri Ral Raj 
Madhok and others. Shri Frank An-
thony. Shri Rabi Roy. Shri Sequeira, 
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Shri'11ati Sucheta Kripalani and Shri 
P. Venkatasubbaiah. Shri Yashwant 
S;ngh Kushwah. Shri S. M. Joshi. Shri 
Abdul Ghani Dar. The amendments 
standing in the names of Ihese han. 
Membe~s are treated as moved - all 
of them. We have to regulate the 
time. A large number of hon. Mem­
bers. almost half of them want to speak 
on thi~. We have got 3l hours. As 
is the practice. we have given time to 
each party. Within the time available, 
we are dividing it between the Oppo­
,ilion and the Congress Benches. If 
each party nominates one representa­
tive, it will be good. The Independents 
will get two because they are the big­
gest party here. I a ppeal to the other 
hon. friends not to mistake me if I 
cannot give a chance to all of them. 

SHRl RANOA: You should try to 
extend it by one hour. 

~.1R. SPEAKER: It is invariably 
done. Even assuming that I extend the 
time by one hour. I do not think I 
shall be able to accommodate all the 
friends from the Congress Benches. I 
have no ohjection. That is always un­
derstood. even without your asking. I 
am getting a number of chits from the 
parties and also independents. There 
is no use dividing among members of 
the same party i:he time available for 
that party. For instance, the PSP gets 
seven minutes. If it is divided among 
two Members. it does not help. Then 
some Members from the parties are 
sending me names separately. apart 
from the speakers indicated to me here 
officially - not tbe PSP. I do not want 
to mention the names. If I am not 
able to accommodate all of them. I 
request them to excuse me. 

SHRI TENNETI VISW ANA-
THAM (Visakhapatnam): I beg to 
move: 

That for the original motion. the 
following be substituted. namely:-

"This House, having considered 
the statement made bv the Prime 
Minister in the House' on the 21st 
August, 1968. in regard to the entry 

of the Armed Forces of the U.S.S.R. 
and some other Powers of Warsaw 
Pact into Czechoslovakia. condemns 
the naked aggression on Czechoslo­
vakia, committed by the Soviet 
Union and four other countries on 
21-8-1968." (I) 

SHRl HEM BARUA (Mangaldai): 
I beg to move: 

That for the original motion. the 
following he substituted. namely:-

"This House. having considered 
the statement made by the Prime 
Min;ster in the House on the 21st 
August, 1968. in regard to the entry 
of the Armed Forces of the U.S.S.R. 
and some other Powers of Warsaw 
Pact into Czechoslovakia. condemns 
in the most vigorous terms the arm­
ed attack on the peace-loving people 
of Czechoslovakia by the Soviet 
Union in collusion with some of the 
Warsaw-pact allies of the Soviet 
Union and since this brutal on­
slaught on the brave people of 
Czechoslovakia constitutes a flag­
rant violation of the territorial 
integrity of a nation and the rights 
of the people to liberty and freedom. 
a fact that poses a grave challenge 
to the values cherished by humanity 
and since this naked aggression 
constitutes a flagrant violation of 
the U.N. Charter calls upon the 
Government to bring the fact of this 
bmtai aggression to the platform of 
the UNO forthwith." (2) 

'" ~Imm: umfi (~) 
IT ~ ij;<J'!T ~ fit; 1!"f ~ it. ~ 
<n: ~ ~ mit, ~'1lq-

"~ ~ 'Iffi ~ 'W"IT >ffu it. 
'fi9 W1f ~T '1ft mmf mrrm it. 
~~if5l"~it.:mif 
2 1 'WI'fii, ) 968 .n ~ if 5I"'EfR 

ifm [ro Rlr ~if ~ <n: mr<: 
m it. 'l1T'mf. ~~ <n: 
'Iffi ~ qrorr mit it. ~ w;cff 
[rofit;lr~lr~$~ 

~ '1ft ti\~ f.;;<rr ~ ~ I" (3) 
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DR. KARNI SINGH (Bikaner): 
reg to move: 

That for the original mofon, the 
following be substituted. namely:-

"This House. havin!! ,on,;d~red 
the statement made by the Prime 
Minister in the HOllse elll the 2151 
August. 196R. in regard to ri,e entry 
of the Armed For('cs of the U.S.S.R. 
and some other Powers of Warsaw 
Pact into Czechoslov:, k' a. condemn' 
this aggression as unci\iii".'u h,'!'a· 
viour in international reiati0n, and 
further urges upon the aggressor 
countries to vacate slich ,,~!!ression 
immediately in the interest -or inter· 
national peace." (4) 

SHRI M. R. MASANI (Rajkot): 
l-eg to move: 

That for the original motion. the 
following be substituted. namely:-

"This House. having considered 
the statement made by the Prime 
Minister in the House on the 21 st 
August. 1968. in regard to the entry 
of the Armed Forces of the U.S.S.R. 
and some other Powers of Warsaw 
Pact into Czechoslov:!~ia. condemns 
the naked aggression by the Soviet 
unipn and its accomplices and de· 
nounces it as a violation of human 
freedom and a threat to world 
peace." (5) 

SHRI SURENDRAl"ATH DWI· 
VEDY: I beg to move: 

That for the original motion. the 
following be substituted. namely:-

"This House. having considered 
the statement made by the Prime 
Minister in the House on the 21 st 
August. 1968. in regard to the entry 
of the Armed FNces of the U.S.S.R. 
and some other Powers of W:Cfsaw 
Pact into Czechoslovakia. Jeeply 
deplores the aggression ag~'.~ml Cze· 
choslovakia by the Soviet Union and 
s(',me other Warsaw Pact countries." 
(6) 

SHRI BAL RAJ }'lADHOK (South 
Delhi) . I beg to move: 

choslol'Qkia (M) 

That for the original motion. the 
following be substituted. namely:-

"This House. having considered 
the statement made by the Prime 
Minister in the House' on the 21st 
August. 1968. in re"ard to the entry 
0; tbe Armed Forces of the U.S.S.R. 
and some other Powers of Warsaw 
Pact into Czechoslovakia. strongly 
condemns the armed entry of the 
troop; of the Soviet Russia and its 
Warsaw Pact Allies into Czecho­
slo\'akia as a wanton act of aggres­
sion against a peaceful neighbour 
and calls upon all peace· loving Na­
tions of the world to lend full sup­
port to the Czechoslovakian People 
and their leader Dubcek in their 
movement to assert their National 
Independence and right to determine 
their way of life freely." (7) 
SHRI FRANK ANTHONY (Nomi-

nated-Anglo-Indians): I beg to 
move: 

That for the original motion, the 
following be substituted. namely:-

"This House. having considered 
the statement made by the Prime 
Minister in the House on the 21st 
August. 1968. in regard to the entry 
of the armed Forces of the U.S.S.R. 
and some other Powers of Warsaw 
Pact into C~echosloyak a. condemns 
the Soviet·led invasion of Czecho­
slovakia. and calls upon the Govern­
ment to use its good ofIices to se­
cure the withdrawal of the invading 
forces." (8) 
SHRI RABl RAY: I beg to move: 
That for the original motion. the 

following be substituted, namely:-
"This House. having cons:dered 

the statement made by the Prime 
Minister in the House on the 21st 
August. 1968. in regard to the entry 
of the Armed Forces of the U.S.S.R. 
and some other Powers of Warsaw 
Puct into Czechoslovakia. condemns 
the naked aggression on peace-lov­
;ng, independent socialist Czechoslo· 
vakia by the USSR and her Warsaw 
Pact allies; and further demands 
that the Russian and her allied ar­
mies withdraw immediately from 
Cs:hoslovakia territory; and further 
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IIr~cs the Government of India to 
ini'tiate steps in every national and 
international forums to defend the 
sovereignty and integrity of Czecho­
slovakia, a country whose friendship 
with India is based on ties much 
stron2er than those that bind most 
other- nations: and further eXflresses 
the solidHrity of the people (If India 
with the ['conle 0: Czechoslovakia." 
(9) . 

SHRI ERASMO DE SEQUEIRA 
C\'iarnlagoa): I beg to mO\'e: 

That for the ori~in" I Illotion, the 
following he substituted. namely:-· 

"This House, havinl:! considered 
the statement made h~' the Prime 
tv.linistcr in the House-on the 21st 
August. 190!~, in regard to the entry 
of the Armed Forces of the U.S.S.R. 
and some otha Powers of Warsaw 
Pact into Czechoslovakia, do insist 
that the Government condemn the 
entry of foreign armed forces into 
the soil of the sovereign State of 
Czechoslovakia and calls especially 
upon ou~ friendly relations with the 
USSR to secure the immediate and 
unconditional withdra\\ul of these 
forces from Czechoslovak;an soil." 
(10) 

SHRI K. D. TRIPATHI (Unnao): 
heg to move: 
That for the original motion, the 

following be substituted. namely:-
-'This House, having considered 

the ,tatement made by the Prime 
!\iinister in the How,e on the 21st 
August. 1968. in regard to the entry 
of the Armed Forces of the U.S.S.R, 
and some other Powers of \Varsaw 
Pact into Czechoslovakia, is of the 
op:nion that whereas the Soviet 
Union and her Warsaw-Pact aIlies 
have committed an international out­
rage by forcibly occupying Czecho­
,\ovakia and have thereby gravely 
endangered world peace: 

And whereas India has always 
raised her voice of disapproval of 
any action that undermines the prin­
ciples or non-interference by one 
country in the affairs of another 
country, respect for sovereignty and 
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independence of nations, and peace­
ful co-existence. expresses its fullest 
sympathy with the valiant people of 
Czechoslovakia under the leadership 
of their legally constituted Govern­
ment and calls upon the Government 
of India to take effective steps in 
unison with the non-aligned nations 
for restoration of the status quo 
wlte in Czechoslovakia as it existed 
on August 20. 1968." (\ I) 

SHRIMATI SUCHETA KRIPA-
LANI (Gonda): I beg to move: 

That for the original motion, the 
following be substituted, namely:-

"Th;s House, having considered 
the statement made by the Prime 
\1inister in the House on the 21st 
August, 1908, in regard to the entry 
of the Armed Forces of the U.S.S.R. 
and some other Powers of Warsaw 
Pact into Czechoslovakia, is of the 
opinion that there has been a clear 
violation of the U.N. CharIer by the 
U.S.S.R. and some of the Warsaw 
Pact Powers." (12) 

!!ol\' ~ ~ ~ (hrs): 
fi 51~ 'fi<'fT t fiI; ¥ ~ 
it. nn<f q7 14;'; WT 'JITit, ~-

"'14;'; ~ 1<'l \'f'lT ermrr :eifel if, 
~.'-f"l[ ~T;f.r~~ ~ 
~~ if 5I"irn if; ifT~ it 
~ 1 'WT«f, 1 96 S >iT 'fm if 51!llOf 

.;fr.fT WT fu"it 'lit 'ffifO<1 q7 fcr;m: 
rn if; ~ ".-gft ~ !il'f.c 
if.7"r ~ ."..,r \'f'4T ermrr miT if; 
~ ~ ~ ~m~fiI;~~r.r 
wRt '1'IT'T ~~ ., <tm{ 

i:r ~ rii, 'f'iifit; if': "Uq" if.T wt;ft 
qr~ 'Jfto:" ~'fT '1ft ;:m­
'fT m'~ ~ 'Jfto:" f.IT<r if, ~ 
~>iT~~if,...,~~ 
'fiT <rn1R 'lWfT "I1f~ t " (1:1 ) 

SHRJ S. M. JOSHI (Poona): I beg 
tn move: 

That for the original motion. the 
:',,110\\ ing be substituted, namely:-

"This House, having considered 
the statement made hy the Prime 
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Minister in the House on the 21st 
Au!!u~t. 1968. in regard to the entry 
of the Armed Forces of the U.S.S.R. 
and some other Powers of War,aw 
Pact into Czechoslovakia. condemns 
the military intervention in Czecho­
slovak:a, a Sovereign State and a 
member of the United Nations." (14) 
SHRI ABDUL GHANI DAR (Gur-

gaon) : I heg to move: 

That for the original motion, the 
following be substilt~ted, namely:--

"This House. having considered 
the statement made by the Prime 
Minister in the House on the 11 st 
August. 1968, in regard tn the entry 
of the Armed Forces of the U.S.S.R. 
and some other Powers of Warsaw 
Pact into Czechoslovakia, calls upon 
the Government to raise voice in 
U.N.O. that U.S.S.R. withdraw their 
forces immediately from Czecho­
slovakia." (15) 
SHRI M. R. MASANI (Rajkot): 

rise to speak in support of the substi­
tute motion table ey my party which 
secks to "condemn the naked aggres­
sion of the Soviet Union and its ac­
.:ompIices" and to denounce it as "a 
violation of human freedom and a 
threat to world peace." 

In the last twenty-four hours one 
had the feeling of having to live 
throu~h a bad dream all over again. 
It se~med to have happened s~me­
where, sometime. Indeed, it did hap­
pen: it happened, almost with a family 
likeness. in November 1956 in the 
neighbouring country of Hungary, in 
the capital of that country, Budapest, 
when in very similar circumstances 
Soviet tanks invaded Budapest, des­
troved the legitimate Government of 
tha't country: imposed a miserable. 
puppet regime under Kadar and 
snuffed out the voice of Hungary even 
under a communist Government. 

Once again, it is all happening. 
twelve vears later. One wonders: is 
there to be no end to this kind of 
naked Imperialism at this stage late 
in the 20th century? What was the 
crime of the Czech communists? It 
(,'ould be summarised in one sentence. 

rhey wanted to give a human, decent 
face to what they called "socialism". 
Their objectives are such that every 
Member of this House - with perhaps 
rare exceptions -~- would accept in 
our country -~ the restoration of the 
rights of the Press, writers and artists. 
libcralisation of the economy, perhaps 
in the direction of Yugoslav improvi­
sations: and finally. democracy within 
the communist party: even in the one­
partv State. That democracy, we were 
told: was In take such innocent, posi­
tive forms as the freedom to criticise 
the leaders 0: the party at party meet- . 
ings: the freedom to join the party 
and to resign at will. which seems t(' 
have been denied to Mr. Kosygin. 
judging by reports from Moscow and 
elsewhere yesterday: and the right to 
elect party olliee-bearers by secret 
ballot! This was the crime for which 
the bandits in the Kremlin thought it 
necessary to send in their tanks. 

Why should they do it? The answer 
is obvious. Because they are frightened 
about the wrath and the rising of their 
own people. who are beginning to show 
the same signs of the urge for limited 
freedom as elsewhere. And they know 
somethin!! which we ought to remem­
ber: that freedom is indivisible. They 
do not want freedom to raise its head 
anvwhere on the other side of the 
Iron Curtain in case it spreads into 
their own homeland. 

I am sure that this House would 
like to extend its sympathies and to 
raise the voice of solidarity with, the 
Government and the people of Cze­
choslovakia. 

It is for thc third time in a lifetime 
that these unfortunate people have had 
to endure an invasion anD an occu­
pation of thdr country. The first one 
was by Hitler in 1938. At that time. 
Winston Churchill had said: "Such 
an episode is not simply an attack 
upon Czechoslovakia: it is an olltrage 
a!!ainst the civilisation and freedom of 
the whole world." The second attack 
came in February, 1948. when the,e 
same men from the Kremlin overthrew 
the legitimate government of Bene' 
and Masaryk, imprisoned President 
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Bcne~ and sent the younger Masaryk 
either to his death by suicide or mur­
der. And now, for the third time. thc 
bra \c people of Czechoslovakia arc 
seck:n!! to re,ist the destruction of 
their Ireedom. Youn!! men are Ii!!hting 
with Molotov cockt~ils ul'aimt Sovie't 
tanh. hut it is interesting to ;,ee that 
the ma.Ss of the people are resorting 
to ci\ il disobedience. to non-violent 
resi;,tance. They arc lying down in 
front of the tanks and asking the tank<. 
to run over them. They are'showing a 
solidaritv and a morale which should 
evoke the admiration of the world. 
Twenty-four hours ha\'\: pas,ed and 
they lune not found a Quisling or a 
Kadar to come forward and form a 
puppet government yet. It is no mean 
achic\ement jn a countrv where the 
cl1l11munist party was in -government. 
so that stooges would be readily avail­
at>k. We honour them for their brave 
resistance. for the reco!!nition of rea­
lities. consisting in the fact that young 
Clcchoslovakians in the streets are 
shouting "Gestapo". "Fascists" at 
those who are manning the tanks, re­
l'Ognising the basic similarity between 
the Fa,,:ists of the right and the Fas­
cists of the left. that between them 
there is nothing to choose. Thev have 
learnt thcir lesson. Have we?' 

What are the lessolls that \\c have 
to Icarn from this'.' The llrst is that. 
the entire understanding of the Soviet 
system as it has been preached to us 
Irom certain sections of our national 
Icader~h;r has proved to be entirely 
unfounded. I have been hearing for 
the last few years about the nc~d to 
,hange in respect of the Soviet Union, 
about the need to shake hands with 
the men of the Kremlin. about the nced 
\0 visit the Soviet Union and learn 
from their great advances. because I 
Was told that now the Soviet system 
had "Iiherali,ed": that communism 
had "a new face". That is the face we 
are seeing today. the same hard face 
behind the mask. the same iron list 
beneath the I!love. It is exactlv the 
same thing tlult was seen in thc' day' 
of Stalin: there i, no change: not a 
.:hange in fundamentals. In fact. there 
i!'> incfl!asing d~cay and degeneration 
in the Soviet imperiali,t dictatorship. 

In 1'148. Stalin was there. (hat blood­
tilir~tv monster whom Khrushchev de­
n()l!n~ed in appropriate terms after bis 
death but whom \\'e denounced while 
he was still alive. He \\as there. And 
yet what happened'! When Tito rebel­
led ~ what Tito did in 1948, the 
CLcchoslO\'ak leaders ,lfe doing today 
-~ that horrible man. Stalin, did not 
move: he did nOl send his tanks into 
Yugosla\·ia. with the result that Yugo­
sla\ ia is free and Marshal Tito is a 
colleague. in the non-aligned conk­
rences. of our own Prime Minister. 

I am glad to say that as a result 
()I that abstension on the part of 
Stalin which Kosygin and Brezhnev 
could not show, today four Ministers 
of the Czechoslovak Government have 
rcached Yugoslov territory and are 
functioning in the name of that coun­
try. It may be correct to say that. 
after the Brati,lava Conference. where 
the moderates were in a majority. 
\\here Kosygin had his way and the 
Politburo majority decided to sign a 
pact \I ith Czechoslovakia, when they 
got back to Moscow. the Stalinisls 
tllok over and Brezhnev and the majo­
rity that developed overthrew Kosygin. 
who is today a prisoner in his Premier­
ship. In the light of what I have just 
said about 1948 and Tito, is it not 
being unfair to the memory of Stalin 
to de,cribe the present events as the 
action 01 the Stalinists? Because Mar­
shal Stalin did not do what they have 
done. He held his hand; he allowed 
Yugoslovia to get freedom. Perhaps 
they should be called Maoists. 

What has happened has very grave 
implications for the security of our 
countrY' and its frontiers. For some 
year.s -no\\ our GO\ ernment thought 
that they were being clever, clever in 
trymg to play otI Moscow against Pe­
kmg ~ Let them beware. That schism 
is cllllling near its end and a rapproche­
ment hetween Peking and the Stalinists 
or neo-Maoish in Moscow is in the 
making. When that takes place, the 
emire foreign policy of this Govern­
ment is going to crumble and this 
country will have lO evolve a new 
foreign policy. The~~ events. conling 
within weeks of the decision of lhe 
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same government in the Kremlin to 
arm Pakistan a few days ago. are a 
gra\·e warning. 

1'0w. let us look at the world re­
action and let us look at our own 
rea£tion. Leading statesmen of almost 
all the free countries of the world have 
spoken by now. Ye~terrlay our Prime 
Minister made: a statement. She said' 
"India has always raised her voice 
whenever certain principles have been 
violated". If that is so. why not now? 
I was very glad to hear from the 
hon. Member from the Congress Ben­
ches a fair. honest and forthright expo­
sition of the facts and the law on the 
the subject. But. then. why not accept 
our amendments which in terms men­
tion what he says in his speech ~ What 
is inaccurate about saying that the 
Soviet action is a violation of the 
United Nations Charter. a \'iolation of 
international law and an act of naked 
aggression? Why should not the House 
go on record to endorse Shri Bhan­
dare's propositions? 

Why was it that yesterday \\ e had 
a miserable performance from our 
Prime Minister'! She kept on repeating 
her "concern" at what had happened in 
Czechoslovakia. But she did not have 
the guts to condemn. or even deplore 
the outi"ight act of a!!!!ression and 
breach or' international Iiw. Why did 
she keep on referring - I am quoting 
from that statement -- twice to "events 
in Czechoslovakia" and "the tum of 
events"? Why not describe the events'! 
Why not say what these events were? 
Why not call a spade a spade. or at 
least a shovel. Why tum to the Oxford 
dictionary and describe it as "a tool 
for digging and cutting ground. turf. 
etc.. with a sharp edged blade and 
wooden handle. used with both 
hands'''!' 

Yesterday the Prime Minister tried 
10 take shelter in an alibi when she 
said that with the sole exception of 
the Prime Minister of Australia. no 
world statesman or government had 
been so brash as to say anything as 
we had sug!!esled to her in the House, 
Let me no-w quote what the Prime 
Minister of Australia has said. which 

is a notable statement which \\c could 
well emulate. In the course of a state­
m~nt Mr. Gorton. who entertained 
Mrs. Gandhi only a few Ileeks ago in 
Australia. says: 

"At lhi, point I do stale mo.)! 
firmlY that in the: I iew of the Aus' 
tralian Government siJch interference 
in the afIairs of an independ~nt 
country is to be clll1dcmneu. 

Furthermore. armed threats and 
armed intervention. particularly 
since they appear to be motivated 
merely by a desire for oppression 
of freedom of thought in that lllde­
pendent country, are a most serious 
breach of the l'n;'ed Nations Char­
ter. of international law and practice. 
and are d.:plored completely and 
utterly h\ the Australian Gnvern­
ment. 

It mw,t be [j maller which has 
SadUe112d all those who had hoped 
that there mi!!ht he in the Com­
muni,t world - some reiasation of 
thi, central dogma. of th,s central 
tyranny. which has for so long been 
imposed. and that we might be rca­
ching a stage where freedom "mild 
be allowed in those countries which 
now appear clearly to be colonic.s in 
fact of the Union of Soviet Socalist 
Republics," 

But ~1 r. Gorton is no lon~er all,"c. In 
the twenty-fouf hours that h3ve passed 
many people ha I'e spoken, 

There is the British forei!!n Secre­
tary. Mr. Michel Stewart. ·who an­
nounced yesterday that Britain was 
taking this matter to the U.K Security 
CounciL The German Government 
kaders ha\'c described Soviet action 
as "" clear violation of Czech sove­
reignty and interference in the internal 
affairs of that country." President de 
Gaulle, the great neutralist and friend 
of the Soviet Union. has descrihed thc 
Soviel action as -'a blow to the rights 
"nd destiny of a friendly nation." U 
Than!. the SecretarY General of thc 
l'nited Nations ha, denounced the So­
viet invasion of Clechoslo\akia as "a 
hlow \(1 the world order and East- West 
relations." And then. finally. our Prime 
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Minister\ non-aligned colleague. Mr. 
Tito. has condemned the Soviet inva­
',;on as "a violation of the sovereignty 
of a ,ocialis( country." He said: "The 
\lnere;gnty of a socialist country has 
heen violated and a severe blow struck 
at socialist and progressive forces in 
the world." Now that other world 

. leaders have spoken. may we now ap­
peal to our Prime Minister at least to 
tmng up the rear? Or. will she allow 
the hereditarv colour blindness. an 
,dlment which she has inherited. to 
hdp her to maintain the guilty silence 
which she maintained yesterday,? 

Now. Sir. the duty of India is quite 
dear and on behalf of my pany I 
make three demands of the Govern­
ment. if they want to hold up to the 
honour of India. Do we not remember 
the years after the events in Hungary 
\\h~n we had to ham! our heads in 
shame because we discovered what had 
l:arrened only after the whole chapter 
lias dosed'! Now. Sir. the Government 
of CLechoslmakia is still functioning 
and today there is still hope that the 
tanb may go back. as Mr. Khrushchev 
turned back when he tried to send 
na,al forces to Cuba. when President 
Kennedv thre;"c~cJ.·\nd so. our first 
dem"m!' is tillS: We demand the immc­
<liate \\ithdrawal of the Soviet forces 
and the restoration of the normal func· 
tioning of the legitimate Government 
of C I~choslovakia. 

Our sccllnd demand i> this: in case 
a Quisling i6 found. a Kadar is found, 
" pupret is found. to go on the Soviet 
Radio to declare himself to be the 
Government of Czechoslovakia. that 
we do not recognise that puppet Gov· 
ernment. We should withdraw our 
Amhassador and suspend our diplo· 
matic relations till such time as Cz.e­
choslovakia has at least a communist 
Government of its own choice. 

And thirdly. Sir, 1 think. the time 
has come for the country to demand 
that our Government. or parts of it. 
give up their policy of acting as satel· 
lites of the Soviet Union which has 
disgraced our country in the last year 
llr two. 

SHiH P. VENKATASUBBAlAH 
(1'<andyall: l\1r. Speaker. Sir, in 
this gral'~ moment of the world events. 
I rise to support the ,tatement that 
has been made by the Prime Minister 
yesterday. Sir. whik supporting the 
statement. I have moved an amend­
ment and I would like to read my 
amendment which says as follows; 

"That for the original motion, the 
following be substituted, namely:--

'This House. havin!! considered 
the qatement made hv the Prime 
Minister in the House -on the 21st 
August. 1968. in regard to the en­
try of the Armed Forces of the 
U-.S.S.R. and some other Powers of 
Warsaw Pact into Czechoslovakia, is 
of the opinion that there has been 
a c,ear I-:olation of the U.N. Charter 
bv the U.S.S.R. and 'ome of the 
\Varsaw Pact powers'," 

Sir. this outrageous act of the USSR 
and some of the Warsaw Pact coun­
tries has created I!reat resentment and 
deep shock in wo-rld opillion. 

As our friends have clcarlv stated. 
thi, is an unprecedented ad of naked 
aggression in the history of the world. 
Sir. we were shocked to hear th:tl 
because Czedll1slovak;a wanted certain 
liberalism to be introduced in ih think­
ing and they wanted to de'elop the 
M)Ciahtic raltern of ,ociety in the 
manner in which they wanted it, Soviet 
Russia could not tolerate this teme· 
rity of the peace-loving people of Cze­
L'ho"lovakia, 

World opinion-from President 
Johnson to Marshal TilO, e,'erybodv­
has c.\pressed its resemmenl. The four 
big rower, even moved a resolution 
'n the Security Council. which was 
rassed by an ovcrwhe!ming majority, 
Qondemnin!! the action of the Soviet 
Go,·crnment. 

As nery aggressor will do. the Tll.'S 
has come out with aiustification of 
this aggression on Czechoslovakia. But. 
unfortunately. it has found its echo 
not in any other world press but in 
the Indian p,.{mla. If you would see 
the editorial of the Pa/riol. you would 
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lind how truthfully and fallhtully it 
has reflected the feeling of T(/s~ in 
1\·loscow. The plea that has been made 
out i, that ,orne kaders had inv;ted 
the military intervention to set right 
things amJ put Czechoslovakia on a 
sound footing. If this analogy IS taken 
to its iog;cal conclusion, a day may 
not be far all' when Shri Dange may 
abo im ite the Russian Government 
to '>ct righ t things in our country. 

The intention of the Soviet Union 
was clear when they started manoeu­
He' on the borders of Czechoslovakia 
a nd wanted to brow bea t and threaten 
the reformist Prime Minister. a'> they 
called Mr. Dubeek, into bowing to 
that fact. But the great freedom 
lighter. as Mr. Dubcek is. who was 
able to represent the insurgence, opi­
nion and emotions of the people. was 
not prepared to oblige the Soviet 
Union. He had done so not because he 
was al!ainst the hand of friendship that 
had been extended by Soviet Russia 
but because the Warsaw Pact had also 
cnjoined certain obligatiom on these 
powers. 

J'or the information of thi, hon. 
House I would read the relevant arti­
cle 01 the Warsaw Pact. Article 1 of 
the Warsaw Pact says: _ .. 

"The contracting parties pledge 
themsel\'es in conformity w;th the 
Charter of the UN to refrain in their 
international relations from threat or 
use of forcc and to resolvc their 
international dispute, by peaceful 
means in such a way so as to not 
threaten international peace and se-

• eurity." 

1 am not quoting fr()m the UN Char­
ter; I am quoting from the Warsaw 
Pact that had been entered into by 
all these powers. 

It is not as though it is a move 
that has been ,et afoot now by the 
Soviet Union with its satellite allies. 
J:ke Hungary, Poland. East Germany 
and other countries. One could see that 
in the Soviet Union the struggle has 
alre:!dy started and heen intensified. 

After the eclipse of the Stalin era a 
,art of reformist movement, as has 
heen evidenced in Czechoslovakia, had 
started in the Soviet Union too with 
the adwnt to power of Khrushchev. 
We could find the change towards 
iibcralism, the attitude of the Soviet 
people changing and the concept of 
socialism and communism having new 
dimensions. The Stalinist hard core 
were lying low and were waiting only 
for a time 10 dethrone the Kosygin 
Government and re-establish the dicta­
torial regime. We do not know what is 
happening in the Kremlin; may be, a 
civil war is going on there and we 
would not be-surprised that. as we 
[lave seen yesterday. Kosygin and the 
Defence Minister have resigned, We 
do not know that by the tiRle we go 
10 our house, we may also hear other 
things. 

Ihis infighting that is going on ITI 
S,wiet Russia is reflecting its reper­
cllssion> in Czechoslovakia. On that 
score I do not minimise the friend,hip 
that we have for the people of USSR 
and other countries of the Warsaw 
Pact. It is not our inlention to cast 
any aspersions over the aspirations and 
legit:mate rights of the people of these 
countries. Our anxietv is as otle of 
the participants of th~ U.N. Charter. 
as one of the champions of the human 
rights and as one of those who firmly 
belicvc in the integrity and sovereignty 
of every nation. whatever may be its 
size and population. 

We foul!ht for that. 'I he Father of 
thc Nation has taught this country 
ho" to light the mighty imperialism 
.. hatc\cr may bc its armed strength_ 
We have inherited the noble princi­
ples of the Father of the Nation. We 
a re the tirst to denounce aggression 
wherever it is. As our Prime Minister 
pointed out. very rightly. even when 
an independent country, when Hitler 
committed a~Qression on Czechoslov'a­
k;a. it was -the late Prime Minister 
Panditj; who raised his voice against 
the naked aggression. When there was 
the Suez crisis. it was he who raised 
his VOil·C. The voice is the moral au­
thority of India has had its way. 
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I am glad our Prime M:nister. with· 
out waiting for important world leaders 
to c\press their opinion. has come for-
ward to denounce aggression ........... . 
(IlIlampliom) Yes_ yes. It has been 
in no unmistakable terms. As a non­
violent nation. we do not believe in 
\\ords but in deeds. We have expressed 
our opinion in unmistakable terms. 
If we could go through the statement 
of the Prime Minister. as has been 
clearly enunciated by my hon. friend. 
Shri Bhandare. we could see that in 
no unmi-takable terms we have called 
the spade as spade. There is no min­
,'ing of matters. 

SHRI M. L. SO:-lDHI: What are 
your instructions to the Indian Dele­
gation to the United Nations? 

SHRI P. VENKATASUBBAIAH: 
In our relationship on international 
affairs. when we deal with friendly 
countries. when we deal with indepen­
dent and sovereign countries. what 
language does Mr. Sandhi want to use? 
Does he want to use the language 
which he mes here? - -

SHRI PILOO MODY (Godhra): 
The language of the Oxf0rd dictionary. 
(I ntart/plion). 

SHRI P. VENKA T ASUBBAIAH: 
It is an international etiquette. What 
more can a friendly country express? 

I really appreciate the stand taken 
by our Prime Minister. I twill. cer­
tainiy. go down in history. I say. at 
the right time. a call has been given 
by the leader of a great and big na­
tion in the world. We have done our 
duty. At the same time, we have also 
expressed our anxiety, our concern, 
at the manner in which some of our 
friendly countries. like. Hungary. Po­
land. etc.. with whom we have got 
friendlv relations, have also succumb­
ed 10 'this sort of thing, There is a 
clear move. knowingly 'or unknowing­
ly. consciously or unconsciously. what­
ever it may be. that the big powers 
have corne to think that by using 
nuclear weapons. the whole humanity 
will be destroyed and so they are re­
I'erting back to the conventional war-

C::eclwslol'akia (M) 

f:lre to see that the periphery of their 
country toes their line and be their 
,atellites and they feel. even with a 
,light violation of toeing their line. 
that their independence or their secu­
rity may be in jeopardy. That has been 
clearly reflected. 

You could see the strategic position 
of Czech"slovakia and also the coun­
tries that are around Russia and you 
could also see the wave of liberalisa­
tion that is flowing right from Yugo­
slavia and Rumania. You could. per­
baps. see that the Soviet Union may 
he feeling that if these people. the 
intellectuals. the young generation who 
have got independence of thought and 
who want to pursu\! socialism con­
sistent with their national aspirations. 
want that they should not. any more. 
play the role of a satellite but rather 
of a collea!!ue of the Soviet Union. 
th~re will be trouble for them. That 
must have irritated and created a sort 
of uneasiness in the minds of some 
of the junta who are trying to usurp 
power and re-establish the Stalinist 
cult of communism. whateyer it is. 

So. this fact must be borne in mind 
and r would humbly suggest to the 
leaders of the Opposition that the 
Prime Minister's statement is in con­
siqent with our national dignity. with 
our national honour. with our firm be­
lief in the policy of peaceful co-exis­
tence and also in our dealin!!s witli 
international affairs. -

Mr. Ma.ani has brought an amend­
ment on behalf of his Party. I would 
only request the members of the poli­
tical parties that at least in this they 
must he careful. I have been seeing 
that. whenever it is convenient to de­
nounce this party in power. they are 
prerared to join hands even with the 
Communists .... .. (lnterrllptions). I have 
got the greatest respect for Mr. Na thO 
Pai: he has got a broad vision; he 
helieves in nationalism and not in the 
internationalism preached by our C.om­
munist friends. for whom internationa­
lism is superior to nationalism and 
nat;onalism does not corne anywhere 
for them. Even for medical treatment 
they want internationalism. None of 
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their Ieauers has even medical check· 
up in India: they find good doctors 
and nurs:ng home, in Mo,cow and 
other places. I have no quarrel with 
them on this. My grievance with the 
poLlical parties is this. The time has 
come when the I' should realise that 
this sort 01 honeymooning. temporar~ 
honeymooning for the sake of some 
rn!it;cal gains. will not be in the inte­
re,t of Parliamentary democracy in 
this country. We are facing a gravest 
threat in the history of the world. 
Indian Parliamentary democracy must 
sun ive. It should sun'ive so that it 
may ael as a bulwark not only againsf 
communism but also against bourgco­
ism. imrerialism and capitalism. In­
d:an democracy is a beacon light to 
all these countries. So. I would re­
quest the political rarties not to go 
in for short-term gains but to go in 
for the long. term gain of preserving 
the Parliamentary democracy in thi" 
.:ountry. 

With these few words. I support 
the Hon. Prime Minister's statement. 

SHRI BAL RAJ MADHOK' 
(South Delhi): Mr. Speaker. Sir. 
T commend to this Hon. House the 
amendment that has been moved to 
the motion of S~ri R. D. Bhandar(' 
by my Party. T wish we had no need 
to move this amendment. There would 
have been no need for it if the Prime 
Minister had come out with a state­
ment which would have been worth)' 
of her. worthy of this House and 
worthy of our great country. She. no 
doubt. expressed her anguish. the an 
[!uish of this country. over what has 
haflrened in Czechoslovakia. but she 
failed to condemn what the Russians 
have done there and what other mem­
bers of the Warsaw Pact have done 
there. I wonder whv she faltered in 
her dutv. After all. she is the daughter 
of the iate Pandit Iawaharlal Nehru. 
Whatever other shortcomings there 
might have been in the late Pandit 
Jawaharlal Nehru. we all bow to him 
for ·his advocacv of freedom: when­
r\'er there was' a~gression anywhere. 
he always came forward in condem­
n:ition c f it in the strongest rossihle 

C=l'choslorakia (:\I) 

ternh. That. we were expecting frolll 
the Prime Minister. The world expect­
ed India. the biggest and the largest 
democra('Y in the world. to come out 
in the strongest terms in condemna­
tion of what ha<; been done in Cz~· 
choslovakia. 

What is the crime that the Cze­
cho,lovakian peorle have done: They 
arc a communist ~ountrv. Thev claim 
to be communist: they ~ontinue to be 
socialist. Their oniy crime was that 
they wanted to have some liberalisa· 
tion of its system. Their only crime 
was that they wanted to h,l\ e ,orne 
dcmo~Tacy in their country. :\t the 
same time they wanted to maintain 
their links with the Soviet Union and 
with the other Warsaw Pact countries. 
For that crime of having some liberal 
constitution. of having ;omc freedom. 
they are being destroyed. They are 
being de,troyed. they are being at· 
tacked. in the name of surrressing a 
counter-revolution. Our communist 
friends say that there is a counter­
revolution. there is a threat to socia­
lism: so Russia has the right to come 
in. l\fay T ask them: "Where is your 
slogan of 'Workers of the world. 
unite' ,.~ Is this the way of uniting 
the workers of the world? Arc the 
reople nf Czechoslovakia not human 
bein~s? Are they not workers? Have 
they no ri/!ht to shape their destiny as 
they want? 

15 HRs. 

So what Rus,ia has done now has 
clearly proved that there is nn diffe­
rence between communism and nazism. 
Actually hoth are the same. Both look 
upon Hegal as their God-father. For 
hoth. the state is evervthinrr. Both want 
one state. one party.' one 'leader. Both 
want to use their nower to destrov 
every vestige of freedom wherever it 
exists. Therefore. it was the duty of 
cvery freedom-loving Indian. every 
freedom-loving human being. to con­
demn what has haprened there. 

Actually. what is the position? The 
Government of Clechoslovakia have 
issued a declaration-I think it is worth 
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reading. They issued the proclamation 
on:y yesterday. Therein they say: 

"We consider it a violation of in­
ternational law and the provis'ons of 
the Warsaw Pact and the principles 
of equal relations among nation.,". 

The Warsaw Pact, by which tfie Rus­
sians swear. to which the other in­
vaders of Czechoslavakia also adhere. 
says in clause 8: 

"The contracting parties declare 
that they will act in the spirit of 
friendship and co-operation with the 
aim of further developing and 
strengthening the economic and cul­
tural relations between them, fol­
lowing the principles of mutual res­
pect for the independence. sovereign­
ty ~n~. non-interference in domestic 
alTa IrS • 

1 his is the Warsaw Pact and it is 
these very countries which are signa­
torie.i to it which are invading Cze­
choslm'akia now. 

It has been said that the Russian 
armies have marched into Czechoslo­
vakia on the invitation of the Cze­
choslovak leaders. I want to know who 
are the people. who are the leaders 
who have invited the Russian armies, 
the Polish armies and other armies to 
enter Czechoslovakia. Who are the 
quisling~? We know the long history 
of quislings. The Russians have been 
depending upon them. There may be 
some quislings here also. Therefore, 
we should be careful about them. 
There may be some in the ruling party 
also. Of course. on this side we have 
a numher of them. 

I want to put some specific ques­
tions. I want to know who are the 
quislings. who are the people who have 
invited the Russians there. Have the 
Government of India any information? 
Have they made any enquiry from 
the Czech Embassy here, and have 
they sympathised with them? My in­
formation is that our Government have 
even refused to properly deal with 
the Czech Embassy here. 
25-1 L.'m68 

Czechoslovakia (M) 

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI B. R. BHAGAT): 
You are wrong. 

SHRI BALRAJ MADHOK: I wish 
I was wrong. I am prepared to be 
corrected. But I understand that only 
a very junior officer of the Govern­
ment of India went there 10 talk with 
them. I think it was the duty of the 
Government of India to immediately 
contact the Czech Embassy here and 
sympathise with them and tell them 
that the 'Government and people of 
India sympathise with you in your 
travail; we are with you and express 
our solidarity with you'. But noth­
ing of the sort has been done. Not 
only that; efforts are being made to 
minimise the whole thing ......... 

SHRI NA TH PAl: As usual. 

SHRI BALRAJ MADHOK: Of 
course. I have nothing to say about 
the communists. But I want to ask: 
is it a fact that only the day before, 
the editor of the Indian 'Pravda' has 
'gon~ to Moscow? Is it a fact that the 
editor of Patriot has gone there to 
get instructions from the mentors 
there? Is it a fact that our Govern­
ment have released the foreign ex­
change for this trip of his to get in­
structions? 

AN HON. MEMBER: Who? 

SHRI BALRAJ MADHOK: Shri 
Narayanan. editor of Patriot. 

I would specifically like the Gov­
ernment to make its position' clear in 
this matter. So far as the people of 
India are concerned. we want to make 
it clear that this is not a thing which 
concerns them only. It is a question 
of morality; it is a question of hu­
manity: above all. it is a question of 
national rights. We who stand for 
some kind~ of international morality. 
we who stand for some kind of prin~ 
ciples governing relations between 
different nations. have a right today 
to ask the Russians. who even today 
swear by the Charter of the UN, whe­
ther the independence and freedom of 
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Czechoslovakia can be so trampled 
under foot by its powerful neighbours. 
Today it is Czechoslovakia; tomorrow 
it may be Rumania's turn. It can be 
our turn also. Let us not forget be­
cause such countries are surrounding 
us also and such dangers are develop­
ing around our country also. We have 
also quislings in our country who are 
prepared to play the game of the so­
called peoples' democracies of Russia 
and China. Our own interests demand 
that such things are not perpetrated 
and therefore, I want to make some 
specific suggestions which I think this 
Government wiII seriously consider 
and work upon. 

Firstly, we should make it clear 
that we do not want to give recogni­
tion to any Czech Government that 
might be set up by the Russians in 
Czechoslovakia. The lawful Govern­
ment of that country is not yet gone. 
They have issued a proclamation in 
which they have given instructions to 
their people and have also made some 
specific demands. The proclamation 
says: 

"We categorically demand the 
immediate withdrawal of the armed 
forces of the five Warsaw Pact States 
and full respect for the State 
sovereignty of the Czechoslovak 
Socialist Republic in accordance 
with the provisions of the Warsaw 
Pact. We urgently request the mili­
tary commands of the Soviet Union. 
the German Democratic Republic. 
the Polish People's Republic. the 
Hungarian People's Republic and 
the Bulgarian People's Republic to 
issue orders to stop military actions 
causing bloodshed and damage to 
the economy of our country. We 
demand that normal conditions be 
immediately restored to enable the 
constitutional organs of the Republic 
to discharge their constitutional 
functions. We demand the release 
of all members of these organs so 
that they can resume their normal 
work." 

These are the demands put forth by 
the lawful Government of Czechoslo­
vakia. ''''hen tha t country was in-

Czechoslovakia (M) 

vaded. tkey sent a delegation to the 
Soviet Embassy in Prague led by the 
Speaker of their Parliament to argue 
with them to stop this kind of thing. 
But that delegation has been detain­
ed; it has -not come back. The 
President, the Prime Minister and the 
other leaders have all been detained. 
We should join Czechoslovakia in de­
manding that the delegation should be 
re:eased; they should release all the 
leaders of the Government including 
the President and the Prime Minister 
so that they could function in freedom. 
If they do not do so, we should not 
recognise any Government that might 
be set up by the Russians in Czecho­
slovakia. Even if the lawful Govern­
ment were to function from outside 
Czechoslovakia-it is quite possible 
that they might be hounded out of 
that country-we should recognise 
tbem and not recognise the Govern­
ment set up by the Russians. 

The General Assembly of the United 
Nations is going to meet very soon 
and India must take the initiative in 
ralsmg the question of Czechoslo­
vakia preservation of peace and free­
dom and democracy there. We should 
not wait for the others; we should 
take the initiative. We can join other 
countries also to deal with this 
matter in an honourable way. 

Thirdly, we have been concerning 
ourselves with all kinds of affairs, 
wherever they arise, even where we 
are not directly involved. But here 
is a matter in which we are directly 
involved. We have the closest rela­
tions with the East European coun­
tries and we have a long history 
of friendship with Czechoslovakia 
and those countries have been 
help;ng us in so many ways. Peace 
and war are indivisible. If peace is 
disturbed and war is forced in 
Europe. nobody can be sure that it 
will remain confined to Europe alone 
and will not en~uIf the whole world. 
Therefore. we have a direct interest in 
seeing that peace is maintained and 
the world is not engulfed in war by 
the aggressive actions of Russia and 
Poland. Therefore. we should take 
the diplomatic initiative and we should 
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move the like minded nations and 
non-aligned countries. Tito is there; 
he has been taking some initiative in 
so many matters. Only recently, he 
visited Prague and some of the Min­
isters of Prague arc in Yugoslavia. 
We shou:d take the initiative and call 
all these people to an international 
conference of all the countries who 
stand for freedom and democracy. We 
should mobilise world public opinion 
so that this aggression can be vacated. 

I want to make one point very 
clear. We do not look upon this as a 
party question; it is a national ques­
tion. We arc expressing the national 
will. There may be some quislings 
here or some Russian and Chinese 
patriots who may not agree with 
what I say. But they are Russian and 
Chinese patriots and we need not bo­
ther about them. But so far as Indians 
are concerned, all the nationalists and 
all the democrats are of one mind. 

If Government. therefore, accepi 
the amendment moved by two senior 
Members of the Congress Party, 
namely Shrimati Sucheta Kripalani 
and Shri P. Venkatasubbaiah, then I 
shall be prepared to withdraw my 
amendment, so that the whole House 
may express its opinion in a unani­
mous way and in a dignified way in 
favour of that amendment. 

MR. SPEAKER: Now, Shri Hanu­
manthaiya. 

~ m-'1lf (rU): >;f~~, 
>;fm m'R ~. >n" !if; ~ 
~, .;.ft 11~ p;p'it .;(n: >;.ft ~ 
~)"";jf mR, "',. ~~ if; ~ 
il"w fi!;<:rr "3fT 'ilT ~ t ~ fNfu 
~ ~ !if; ;jif ~ f~ ~ it WT 
l'f1lT ~, WI' ~ m if; fuu: 'fI'9 ~ 
Rm l'f1lT ~, <f\;f if; fuu: '1T'ft ;;W 
f~ l'f1lT ~I 

MR. SPEAKER: For the informa­
t;on' of the han. Member I may tell 
him that I have asked the Home Min­
ister to make a statement. On his 
behalf and on behalf of the House r 
have already asked him. 

CzedlOs/Ol'akia (AI) 

o.;ft ;fif '1lf: ~ if; <m<if 
if;~~~ fi!;<:rr"3fT'ilT 
t !if; ~ m <f\;f if; fuu: 'fI'9 
'liT Rm l'f1lT t I 'flIT ~ iTRlfr 
;;W ~? >;fm >nfr .;.ft ~ ~ 
if,'"[ ~ mlf[ '-1T I ~;r <Rf11IT 
f", ;jif m.rr ~ ~R tft.r if; fuu: 
'fI'9 <0 foo l'f1lT ~ I 

SHRI S. M. BANERJEE (Kan­
pur): They have not been given even 
food in the jaiL We got a telephonic 
message just now. 

11ft m- '1lf: 'flIT ~ if; 
<m<if '" ffi'i ~ ~ f'f'IIT 
"3fT'1T ~ I ~ ~ 'fiT ~ ~­
~ "i't amr i'f'fi' ",m 'f@ p;rr >n"1 

o.;ft .~ (~): ~ 
If;:iT lfQt en: m 'f'1: ~ m it 
'f'f"I'Ol[ 'f1ii 'f@ ~i'r ~? 'lTf<:nrrilc if; 
<m<if <Fr 19RT ~ Rm l'f1lT ~, 
'1T'ft ~ Rm l'f1lT ~ I 

MR. SPEAKER: This is not a fisl1 
market where one can shout. I would 
like to remind him that he is an han. 
Member of this House. 

SHRI S. M. BANERJEE: Not 
even food has been given to them. 
They have not been produced before 
a magistrate yet. This is most un­
fair. 

MR. SPEAKER: I have already 
heard the leader of their party. 

SHR! S. M. BANERJEE: There is 
no queqion of party. This is above 
party. Let the Home Minister go to 
the Tihar Jail and see the position for 
himself. There is a lady also there. 

~ ~ '1lf: m:<!in: WI' mm if; 
~~~'f'1:<:it~1 
WI'...tqr-ftm'f@Rm"3fT~~1 

MR. SPEAKER: The han. Mem­
ber has said it once, twice and thrice. 
He has been seconded by Shri S. M. 
Banerjee also. 
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SHRI S. M. JOSHI: Rose .... 

MR. SPEAKER: I have already 
heard the leader of the party. Does 
the hon. Member also want to disturb 
the debate in the middle? 

'lit ~o ~o ;ofm"t: 'l;f0ll"!\l ~'l", 
'l;fT'1 lFo i{;;fi ~ ~ f;t; ~ 
~ ~ ~ 'f;"{ ~ g, "fil: :m 
<R;;rR~~~l{~~t 

MR. SPEAKER: I have already 
.:ommunicated it to the Home Minis­
ter and I think he will intervene on 
this some time during the debate. 

SHRI S. M. BANERJEE: Let 
them be given food at least. 

MR. SPEAKER: I know that the 
hon. Member is very sympathetic to 
the cause for which Shri Madhu 
Limaye and others have gone there. 

SHRI S. M. BANERJEE: This 
kind of reflection is unfortunate. Please 
do not cast any such reflections. I 
am as much a patriot as you are. 

SHRI HANUMANTHAIY A (Ban­
galore): We have heard so far four 
speakers, two from the Opposition and 
two from the Congress Benches. I 
am one of those who want to say this; 
if I see a bottle which is partly filled 
with water, I would rather say that it 
is half full rather than half empty. 
When I see the speeches here, I see a 
remarkable identity of thought, and I 
see that the feelings are the same. It 
may be that some Members have used 
words which may not have been repeat­
ed by other Members. But we have to 
look to the essence of the matter and 
the essence of the matter is that this 
House emphatically and unanimously 
regrets ..... 

SOME HON. MEMBERS: Dep­
lores. 

SHRI HANUMANTHAIY A: All 
right, deplores .... 

C:l'cilos/ovak i{/~( M) 

SHRI N ATH PAl: Deeply deplores. 

SHRI HANUMANTHAIY A: All 
right. This House deeply deplores the 
aggression that has been committed by 
Russia. Russia need not be confronted 
with the UN Charter and other inter­
national agreements. 

As has been pointed out by my 
fnends already. the Warsaw Pact itself 
stipulates ill article 8 non-interfere in 
domestic alfairs. But today's Russian 
communique makes out that the people 
requested interference and the leaders 
invited them. But if we strictly and 
slIlcerely construe the Warsaw Pact. it 
would prove that Russia cannot find 
any justification in international law 
or in the agreement signed by its own 
hand with its own satellites. 

This is not an opportunity for the 
Opposition Parties to blame the Prime 
Min:ster. Let them bring no-confi­
dence·motion and discuss .. -.. 

SHRI NATH PAl: What for'? She 
has not committed aggression. 

SHRI HANUMANTHAIYA: To 
,ay on every subject that Government 
have not done well and have failed 
would mean repeating the same old 
argument to which at any rate the 
Treasury Benches and all of us have 
become immune. They have to use 
some fresh medicine because we have 
become acclimatised to old ar"u­
ments. No doubt, we deplore and e~en 
condemn. But is our work overby 
saying these words? Does our work 
conclude? Is our work over with that? 
I submit that this is only the beginning. 
1 herefore, let us not run away with the 
Impress:on that since we have given 
vent to our feelings our work is fini­
shed. Really our work begins only 
now. IndIa IS such a country that it 
r,as to play a very important role in 
the future events to come, maybe, in 
the Security Council. maybe in the 
General Assembly of the UNO, or 
maybe. as my hon. friend has sug­
gested, in an international non-aligned 
conference or something of that kind. 

SHRI PILOO MODY: 
condemns. 

And then I do not know what steps the Gov-
ernment of India have taken. It is just 
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two days. It ~eems to me that they 
have not been able to play their due 
role in the world organisation. We are 
content to keep ourselves in office here, 
and in the international sphere we are 
content to watch in the sidelines. That 
is not an honourable part to play for 
a great country like India. 

Our State symbol contains three 
lions. They are royal animals. We 
have not adopted as our State symbol 
buffalos, which keep themselves indiffe­
rent to the passing traffic on the road. 
Our leadership must assert itself and 
show the right path. There was an 
occasion when we had played a great 
part in order to liberate Indonesia. 
We had called a conference of all the 
Asian nations and created an atmos­
phere for colOnial countries to get 
freedom. Here is another great oppor­
tunity fnr India to come on the world 
scene. take initiative. convene a con­
ference and even move in the Security 
Coune:! so that this' aggression may 
be vacated. Let the hon. Members 
please remember that it is not the em­
phasis on words that matter; it is the 
word itself that matters. The Prime 
Minister has categorically said in the 
statement that the Russian and other 
satellite forces must be withdrawn 
from Czechoslovakia. What steps 
should be taken by the Government 
of India in order to play the role 
allotted to it by destiny, I leave it to 
them. I am sure they will do it. But 
I give a warning. They have not pro­
duced for some years the impression 
that they are an effective force in the 
international world. I must make it 
clear. and I hope and I request that 
they must wake up. It is not sufficient 
that they keep themselves in office as 
Ministers. Nobody wiII remember after 
sometime who were the Ministers. The 
achievement to the credit of the coun­
try will endure to their credit and to 
the good of India. 

Russia, for one reason or other, did 
this: I am not prepared to condemn 
Russia. Please listen to me. (Ifl1crrtlp-
lioll). Merely because we belong to 
diiferent parties. and one day we ex­
change hot words - that does not end 
our friendship. Russia has been a 

C::echoslorakia (M) 

friend of India in times of difficulty. 
and it is not as though Russia will 
become our enemy he~eafter. Maybe 
for their own reason, maybe for not 
sullic:ent reason. maybe also for wrong 
reason. they have taken a wrong step. 
If there is anybody in the world who 
can persuade Russia. it is only India 
and no other country. And I want 
India to exercise that good influence 
with them. not by condemnatory atti­
tude. but by persuasion .. (InlerruptiOlz) 
You are never capable of placating and 
that is why you remain all the time in 
the Opposition. Placating is also a 
form of winning friends. and therefore. 
do not decry that word. 

Now, Sir. Russia has to be persua­
ded. I want to tell Russia that it is 
a great country. It need not depend 
upon a small country like Czechoslo­
vakia. or any cap;talist countries for 
its protection. It is so strong that it 
can stand by itself and defy the world. 
Why should such a mighty country 
trample over a small country? (lm",-
rtll'li()lI) It is not heroism. If Russia, 
on the ground of non-compatibility of 
views on sociai'sm. had any grouse 
and if it had the couraQe. it should 
have done to China what it has done 
to Czechoslovakia. The contrast of this 
attitude towards China and Czecho­
slovakia shows that its courage is not 
in keeping with its might. Even to 
restore ils own ima~e of correctness 
and courage. it has to retrace the steps 
i I has taken. 

I read some years ago that in the 
pre-French revolution days several 
theories were advanced by Rousseau. 
Voltaire and other great thinkers for 
the establishment of~democracy in the 
world. One of the reasons for which 
they wan led democracy to come into 
existence was to avo:d wars and inter­
necine disputes in Europe. They ar­
gued that if Kings are there. they will 
wage war for their own personal glori­
tication or to conquer the territories of 
some other countries with a selfish 
motive. They said democracy would 
banish wars. But when democracy 
came into existence wars took a more 
serious turn and they grew into world 
wars. Similarly. the theory of Marx 
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that after the establishment of Com­
munism world will have peace and 
progress in abundance is belied. Today 
we know what is happening to the 
Marx thes's. Peace is being shattered 
by communism in its own domain. 
China and Russia. the princip~1 pro­
ponents of Communism are at logger­
heads. Maybe. it is the nuclear weapon­
that is in the way: otherwise. they 
could have come to fight. Today if 
Czechoslovak;a takes to arms. it has 
a mighty army. I do not know what 
would happen to the world. For some 
reason or other. Czechoslovakia is 
passive. It has adopted a policy of 
passive resistance. But its army today 
is more than 21 lakhs and its air force 
is mi~htv. it is an industrialised 
nation~ It' South Vietnam. a backward 
country. could put up a great fight 
against' the mighty Americans. surcly 
Czechoslovakia can put up an equally 
good fight. if not a better fight. against 
Soviet Russia. 

I make this suggestion to some of 
my hon. friends. The first and concrete 
step we have to take is to recognise the 
emigre gO\'ernment of Czechoslov·akia. 
Unless we adopt some such concrete 
step. we will not be in a position to 
tell the world that we mean what we 
say. 

So far as our Prime Minister is 
concerned .. instead of condemning her 
statement. finding fault with her state­
ment. you have to try to understand 
correctly the words she has used. In 
the first paragraph she has stated "the 
ideals by which we stand". In the 
second and third paragraphs she has 
clearly }uggested the ways that have to 
be adopted. Instead of blaming the 
present Prime Minister. please see the 
difference between the preyious Prime 
Minister and the present Pr;me Minis­
ter in this very matter. When Hungary 
was invaded. the previous Prime Mi­
nister was not able to say as much as 
this. At least this Prime Minister has 
the courage to come and say what has 
been said. While criticising. a discri­
minating mind will have to see what 
one ha; done and what one has not 
done. Tt is not as if great men will act 
always rightly or o~dinary men will 
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always act wrongly. That is a childish 
attItude to take. If someone has done 
something good. you have to recognise 
it. you have to encourage it and you 
ha ve to gi\'e your full support to it. 

SHRI FRANK ANTHONY (Nomi­
nuted--Anglo-Indiansl: Mr. Speaker. 
Sir. I am speaking on behalf of the 
I ndependent Parliamentary Group. 

MR. SPEAKER: Yes. as an Inde­
pendent Member of Parliament. 

SHRI FRANK ANTHONY: My 
substitute motion seeks to condemn 
the Soviet led invasion of Czechoslo­
\ ak' a and calls upon the government 
to use its good offices to secure the 
withdrawal of the invading forces. 
What is more. I am inclined to agree 
up to a point with my hon. friend. 
Shri Masani. when he said that the, 
Prime Minister's statement might have 
been more categorical. she might have 
called a spade a >pade or even a ruddy 
spade. But. quite frankly. I am not 
unhappy with the Prime Minister's 
>latcment, and I say that advisedly. 
because it represents a departure. and 
in mv \leW a heartenin~ departure. 
from the shameful attitude that was 
taken up by Shri Krishna Menon. 
speaking on behalf of this country. at 
the General Assembly. Some of us 
recall vividly what happened at that 
time. To the shame of India. not on 
one resolution but paragraph by para­
graph. Shri Krishna Menon not only 
yoted against. he abstained from vot­
ing when all those paragraphs were 
directed to secure the withdrawal of 
Russian invad'ng armies from Hun­
gary. The Prime Minister has rightly 
referred to the anguish of our people 
at this invasion. And, indeed. I believe. 
and I shall say. that every right think­
ing Indian wll be outraged at what 
has ha nnened and I believe it will 
outrage' the CC)I1:CkIKC of the people 
around the world. who subscribe to 
human freedoms and human rights. 
And. Sir. in passing. may I mention 
that it is ~. to say the least - cynically 
iron;cal that Russia should have under­
taken this invasion in the so-called 
Human Rights Year? After the Soviet 
leaders had recognised the leadership 
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in Czechoslovakia, after the Czech 
leaders had talked to them, this inva· 
sian which has taken place. to say the 
least. carries the stigma and a deli· 
berate planning. After talking with 
them, this action must necessarily 
assume the characteristics of a deli· 
berate mse in order to mislead the 
Czechs and perhaps world leaders and 
world opinion. These developments 
have come not only as a shock, but 
they are saddening. They are sad for 
me .. 

Only recently I wrote an article 
where I underlined the value of Indo· 
Soviet friendship. I mentioned among 
other things that while Russian arms 
aid to Pakistan should make us more 
cautious, it should not lead to an 
anti-Russian tirade, it should not un· 
dermine Indo-Soviet friendship. I wrote 
that article very recently. But inevi­
tahly what has happened is bound to 
produce unhappy world consequences. 
As Mr. Masani has just mentioned, the 
S~cretary-General of the United Na­
tions has denounced the Soviet-led 
invasion and he has said that it is a 
hlow to world order and East-West 
relations. 

Sir. I was one of those who thought 
that the present Soviet leadership re­
presented a break from the brutalities 
in techniques of murder, inhuman 
oppression and indeed, the political 
thuggery that represented the Stalinist 
era and to some extent also the Khru­
shchev regime. I was one of those who 
had begun to distinguish between what 
I thought was a rising liberal trend in 
the new Russian leadersh i p and the 
continuing basic .- I won't say thug­
gery - but barbarism, basic barbarism. 
of the leaders in Peking. There was a 
welcome thaw and I was among 
those who believed that under the new 
Russian leadership the Communist 
world might become more aware of 
the values of human and of national 
freedom. But what has happened, Sir? 
At one blow all that has been des­
troyed. What has this Russian invasion 
underlined. in the final analvsis? Sir. 
it has underlined that in the' Commu· 
nist pattern there is no place for 
human freedoms, in the communist 
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pattern there is no place for human 
decencies, in the basic commun:st pat­
tern there is no place for the values of 
the human spirit. 

SHRI NAMBIAR: There is noth­
ing to wonder. If the communist re­
gime is so bad which has no value 
for human beings, what is the harm 
in removing tha t system by a military 
intervention? (Il1terruption) 

SHRI 1. B. KRIPALANI (Guna): 
No harm to you. (Interruptions). 

MR. SPEAKER: Order. Order. 

SHRI NAMBIAR (TiruchirappaIli): 
There is no logic in what the hon. 
Member says .... 

SHRI FRANK ANTHONY: I do 
not know why my hon. friend Mr. 
Nambiar should react so violently. I 
am not pointing a finger at him. The 
trouble is, they keep fitting the caps 
to their own heads. 

As I was saying. for India there is 
th:s ominous development that this 
invasion of Czechoslovakia represents 
a reversion of Communist policies to 
the basic barbarisms of the Stalinist 
era. That is the ominous part of this 
invasion. 

May 1 say with all due respect to 
my han. friend. Shri Nambiar, that 
the Russians today have given notice 
that in the Russian Communist empire 
there cannot be even a movement to­
wards human freedoms, to some sem­
blance of liberalism in human affairs? 
I said it before with regard to the 
Chinese and today it would be appli­
cable to the Russians that insistence on 
helotry of the individual. helotry for 
nations at any rate in the Communist 
orbit. represent the basic and indeed 
the supreme attributes of Communist 
dictatorship today. 

I have no doubt that what has hap­
pened is going to face the world with 
a major crisis. not only political but 
in a sense moral. I do not know, there 
is almost bound to be not only a revi­
val but an intensification of the cold 
war; but I can see it extending. It will 
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not be a cold war merely between two 
super-powers seeking spheres of influ­
ence. increasing areas of international 
hegemony: it will now become a cold 
war between ideologies that are essen­
tially incompatible - the ideology 
which we subscribe to in India. the 
ideology which respects human rights. 
the ideology which respects values of 
the human spirit and the ideology 
which treats with utter cynical dis­
regard human or national rights. That 
is the cold war as I see it developing_ 

Finally. I am not a little anxious. 
My hon. friends have talked about 
recognising an emigre government. But 
I wonder whether there will be any 
emigres. Already tendentious reports 
are being circulated that the Russian 
army or the Soviet-led armies went 
in at the invitation of certain so-called 
Czech leaders in order to meet counter­
revolutionaries and reactionaries. This. 
we know. is an old. time-worn Com­
munist technique in order to justify 
interference in the internal affairs of 
sovereign countries. They adopted the 
same techniques in Hungary. 

Mr. Masani referred to Kadar as 
quisling. but at least at that time the 
conditions were more opportune to 
enable the Russians to rat:onalise their 
invasion. In the first place. you did 
have - I do not know how to pro­
nounce his name - Imre Nagy and 
you had Kadar. The latter is supposed 
to have invited the Russians in. But 
nobody has recalled what has hap­
pened to poor old Nagy. He and his 
fellow ministers were abducted by the 
Russians and murdered in cold blood. 
There was a Iso the smokescreen pro­
vided by the Anglo-French .... (Illter-
ruption) 

SHRI DHIRESWAR KALITA 
(Gauhati): Sir. on a point of order. 

SOME HON. MEMBERS: No, no. 

AN HON. MEMBER: Under what 
rule? 

SHRI DHIRESW AR KALIT A: 
Rule 356. It says:-

"The Speaker. after having called 
(he attention of the House to the 
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conduct of a member who persists 
in irrelevance or in tedious repeti­
tion .. '. (Interruption) 

He is repeating what Shri Masani and 
other Members have said. You have a 
right to ask him to discontinue his 
speech. 

MR. SPEAKER: I am sllre. he 
would have finished the speech by now. 

SHRI FRANK ANTHONY: 
would have finished. Sir. 

I was saying. Sir. that the Russians 
had during their invasion of Hungary 
certain conditions by which they could 
camouflage their invasion. I was at the 
point when I was referring to the 
Anglo-French aggression in the Suez. 
That was immediately before the inva­
s:on of Hungary. So. the Russians 
said. "Well. what was good enough 
for the British and the French brazen 
aggressors is good enough for us Rus­
sians in Hungary." There were those 
conditions. But today it is going to be 
very difficult for our Soviet friends to 
manufacture alibis. They will probably 
get hold of a stooge. Mr. Masani said 
that they have not been able to get 
hold of a suitable stooge yet. But they 
might get hold of a stooge and put him 
up with Russian support. We have. 
after all. got the example of Mr. 
Ulbricht in East Germany resting on 
Russian bayonets. But my real fear is 
this. I hope_ this House will express 
the hope that Mr. Dubcek and his, 
colleagues will not share the fate of 
Nagy and his colleagues. What I have 
asked for in my substitute motion is 
that, apart from taking steps. concerted 
measures, to help save Czechoslovakia 
in her struggle ror freedom. India will 
use its good offices vis-a-vis the Soviet 
authorities in an effort to induce them 
to withdraw their forces. 

SHRI S. KANDAPP AN (Meltur): 
Mr. Speaker. Sir. yesterday the Prime 
Minister. in her statement. started say­
ing that it was with a heavv heart and 
deep and profound sense -of concern 
that she was making the statement. 1-
would like only to substitute the word 
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'concern' with 'shock'. We are pro· 
foundly shocked because we have a 
feeling that we are slipping from 
civilisation to savagery. We are pro­
foundly shocked because the much 
cherished socialism which we would 
like to see succeed in this country is 
being tarnished by imperialistic doles 
that are being attached to it. 

What is the position? As the Prime 
Minister has admitted very clearly and 
unequivocally. the troops have occu­
pied Czechoslovakian territory. Now. 
the Russians claim that it is at the 
invitation of the Czech leaders that 
they have occupied the territory. Here. 
I would like to point out that this 
claim is being made after they have 
occupied it. not before they have occu­
pied it. Till today. till this very minute. 
there is not a sinl!le Czechoslovakian 
leader who wants.- in league with the 
Russians, to say in so many words 
that they would have liked to have 
Russian tanks and troops in Czecho· 
slovakia. 

What is it due to? The han. mover 
of the motion. Shri Bhandare, said 
that soon after the Bratislava Conven· 
tion. they were occupying it. But there 
was a time lapse. Mr. Masani was 
telling us that it is due to their process 
of democratisation and liberalisation 
that is taking place there that these 
things have happened. I take a diffe­
rent view of this. This democratisation 
process had started even before the 
Bratislava Convention. By that Com· 
munique, we got a fceling that the 
Russians and the Warsaw Pact coun­
tries had concurred in the steps taken 
by Dubeek and others. At that time, 
he was not termed as a sort of reac· 
tionary, as an enemy of communism, 
as an enemy of socialistic solidarity 
and all that as it is being applied to 
him todav. What I find from the reo 
ports that we get is that in between 
the issue of the Communique and the 
movement of troops into the country, 
there was only one thing that could 
have attracted the entry of the troops 
and that is the attempt by the Czecho­
slovakian National Party to have a 
dialogue with other nations of the 
world. They did attempt that. We did 
16-1 LSD'68 
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read in the press that they wanted to 
get some kind of aid from other na­
tions. They wanted to open trade rela· 
tions and all that. 

15.43 HRS. 

[MR. DEPUTY-SPEAKER ill the Chair.) 

Sir, as a peace·loving nation, if at 
all we are interested in what we say, 
namely, to promote the cause of inter· 
national peace in the world, I am sure. 
everybody to whichever bloc he may 
helong has got to welcome this attitude. 
Even the so·called Socialists who say 
they are leading the hegemony, being 
at the top of socialistic solidarity 
group. did make many an attempt to 
open their windows in their country in 
the name of international peace. If that 
is the reason, it is all the more neces· 
sary for us to be very emphatic. in 
order to preserve international peace, 
in deploring what has happened there 
and in saying, as the Prime Minister 
has rightly said. that the troops should 
be withdrawn at the earliest oppor­
tunity. 

15.45 HRS. 

Now what is happening? I do not 
know the thinking of our Government. 
There are a few amendments. I do not 
know whether Shrimati Sucheta Kri­
palani is going to move her amend· 
ment and stick to it. ... (Interruptions) 
[ do not know whether she would 
stick to it or whether she would with· 
draw. From what Mr. Venkatasub­
baiah said, it seems that they are going 
to behave as loyal Congressmen. I 
would only appeal to them to be 
principled Congressmen while profess· 
ing loyalty to their party. I. on behalf 
of my Party, am prepared to accept the 
amendment standing in the name of 
Shrimati Sucheta Kripalani and Shri 
Venkatasubbaiah. 

Here I would like to have one im· 
nortant clarification from the Prime 
Minister while she replies. Today we 
have read the news that the represen­
tative of USSR at the UN. Hcadquar­
ter~. Mr. Jacob Malik. has stated that 
they are not going \0 allow this matter 
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to be discussed at the Security Council, 
and he is reported to have said that 
this is an internal matter of Czecho­
slovakia. This is very strange! After 
all, he is the plenipotentiary of USSR 
at the U.N. Headquarters: he is there 
as the representative of the Russians 
and not of Czechoslovakians, It is very 
ironical for him to say that it is their 
internal matter and that the U.N. 
cannot intervene in that. It seems. this 
matter is going to come up. What 
the Resolution of Shrimati Sucheta 
Kripalani seeks to reaffirm is the stand 
that we have to take at the U.N. I am 
very keen about it. After all, you may 
evade it now, but tomorrow or the 
day after it will crop up and Govern­
ment has to decide this way or that 
way. I would like to know from the 
Government whether they are prepared 
to tell - they should, in all fairness, 
.~ the House that they are going to 
sponsor it or at least support it when 
it is sponsored by other nations to dis· 
cuss the matter in the Security Counci\. 

About our foreign policy. the Prime 
Minister has used. as Mr. Hanuman­
thaiya has pointed out, some brave 
words. no doubt. But what is the 
follow-up action that we are going to 
take in this matter? Are we going to 
express our active sympathy with the 
sufferings of the Czechoslovakians? In 
what way are we going to do that? 
Here it is very pertinent to ask this. I 
think, our policy of non-alignment, as 
the Prime Min;ster herself has stated 
yesterday. doesllot preclude us from 
actively sympathising with people who 
are distressed iust as our secularism 
does not preclude people from wor­
shipping the deity of their own choice. 
If that is the posit;on - I take it that 
it is so based on our previous expe­
rience: we have sympathised with 
many nations and communities. who 
were distressed and who were op­
pressed -, if that is the posit'on still 
as the Prime Minister's statement indi­
cates, I would like to know from the 
Government whether it is prepared to 
accept that amendment. I am sure, al­
most all the Opposition. excepting one 
or two, is prepared to vote with the 
Government for that, and it would be 
a fine thing to demonstrate and to tell 
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the distressed people that we are 
morally with them and we are pre­
pared to support their cause. 

I would conclude by saying this. If 
there is anything that could be called 
as the soul of a nation, it is this active 
sympathy that a nation shows to the 
distressed people that could really be 
called as the soul of a nation. If we fail 
the distressed people at this juncture, I 
am afraid we would only be called 
bread-winners and not a nation with a 
purpose. I would appeal to the Govern­
ment to rise to the occasion and 
actively support the calise of Czecho­
slovakians. 

15.50 HRS. 

SHRI BAKAR ALI MIRZA (Se­
cunderabad): Is is very difficult to 
speak when the House is emotionally 
excited. I would like to remind mem­
bers, specially those of the Opposition, 
of the old adage that anger is a bad 
adviser. Here and elsewhere there is 
a tremendous search for adjectives and 
nouns impregnated with abuse. If by 
condemnation or by strong words we 
could achieve anything purposeful, I 
would say, let us all combine and 
shout and abuse. 

We are in a very serious situation 
in world affairs and we have to func­
tion in such a way that we can at least 
contribute something to bring about a 
peaceful order. Therefore, this excite­
ment, this reaction, that we find in this 
country has been alarming. It occurred 
to me as if this is the first time that 
we have noticed one country attacking 
another or one country sending her 
forces into another's. We acted as if it 
were an abnormal shock. Is that so? 
After all, forget for a moment that 
R lIssia is a communist country. Let 
us also not make this situation an 
occasion for preaching anti-commu­
nism or discoursing on the merits and 
demerits of democracy. 

Look at the world as it is. When 
Israel attacked Egypt, was it not ag­
gression? She still occupies large por­
tions of Egyptian territory. Why were 
we not exercised? Is it because they 
are not socialist countries? Take, for 
example. Rhodesia. 
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SHRI NAMBIAR: Take Vietnam. 

SHRI BAKAR ALI MIRZA: I am 
not going to oblige my hon. friend. 

SHRI KAMALNA Y AN BAJAJ 
(Wardha): That does not give an ex­
cuse for Russia to march into Czecho­
slovakia. 

SHRI BAKAR ALI MIRZA: Take 
South Africa. For a number of years. 
it has been in possession of S.W. 
Africa. Every resolution of the UN has 
been spumed. 

SHRI J. B. KRIPALANI: We have 
condemned all this. The Government 
has done it. Why is it not doing it 
now? 

SHRI BAKAR ALI MIRZA: He 
did not condemn Israel. Did he? Did 
he condemn the USA? 

SHRI J. B. KRIP ALANI: He is 
speaking for the Government. I had no 
occasion to speak. 

SHRI BAKAR ALI MIRZA: 
am on a very important matter. 

The position today is that there are 
two big blocs and they have their 
spheres of influence. If that influence 
is touched. they are going to take up 
arms. Is there not a Monroe Doctrine 
in the USA? What was their reaction 
to Cuba? Suppose tomorrow there is 
a communist revolution in Brazil or 
Mexico. What will be the attitude of 
the American Government? They will 
march their forces into that country. 

So you have to take the facts into 
consideration. These are facts of life. 
There are two blocs and they have 
their own Monroe Doctrine. one in 
America and one in Europe. 

Shri Masani said the other day that 
the frontier of the US is the Mekong 
River. Have we forgotten that? In the 
world affairs .... . (lnterrllptiq!'s.) 

15.55 HRS. 

>.:it ~ ~: ~~ ~Rzr, ~ 
~ ~_~ ~ '3OT._~ ~ ~ 
~ "'ifiif<'1iqif~141 ;;rn ~ 
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~ TOR ~ if f<f<m: ""'" ~ ~ 
cr<r Of <it J;f'11R lfflT ~ ~, Of 
'T'<r lfflT '3"W'B ~ .m: Of iT 
fimT ~ 't ~ iT lI'q~ 
~ i ~<: ~ 'liT 'fll1 ~ ~? 
ll'1 ifi1 em: em: ~ l1<I1'<'f ~ 
'11CIT ~ i ~ q< . !:few\' lfflT, 
~a<f <:rJlr lfflT -in: Of iT ~ 
~ ~,£R-4';;rR'fT~~ 
fif; m ~ ~ ~ !We ifi1 ¥ 
~ ~ m<: ~ i'f '0 ~? [llter-
/'lIplioll ..... . 

MR. DEPUTY-SPEAKER: There 
is the Deputy Prime Minister. 

SHRI M. L. SONDHI: Is this how 
India speaks? There is a graveyard be­
hind there; there is nobody there. 

>.:it m <:1~: fimT ~ ~ 
~a<f 'fOT{ lfflT ~ ~ i 
~ 5f1IT'f lfflT ~ 'f<fr lli ~, 
Wlr l'l'?ft m ;ffi tTit ~ m<: ~ m 
fimT ~ ~ ~!B lfflT 1:[1' 

~ ~ ~ ~ if lff-¥ 'fiT 
~m<:~~TOR~ij;ftw: 
i!T.T ~ ~? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE 
(SHRI MORARJI DESAI): I am pre­
sent here all the while. 

>.:it ~ ~: i!ll'1 fimT ~ m 
'fiT~i ~~'fiT~<:iT 
~ fif; ~ lfflT 'fOr ~ ~ 
m<:~ij;~Of~ ~~ 
'fit ~ mi ~m ~ ~ m<: 
it ;atITurn ~ ~ ~ fif; i!ll'1 
5flIToi ~ ~ ifi1 ~ it ~­
<m:lr i i!ll'1 mm ~lr fif; ~ ~ 
TOR mil' I 

SHRI THIRUMALA RAO (Kaki­
nada): The Deputy Prime Minister is 
next to the Prime Minister and is also 
a member of the Foreign Affairs sub­
committee of the Cabinet .... (Illler-
/'lIpliolls. ) 

SHRI NAMBIAR: On a point of 
order. Amidst interruptions, Mr. 
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Sondhl was heard to say that it was a 
graveyard. Living members are there; 
it is not a graveyard. He must with­
draw it. 

SHRI M. L. SONDHI: No ... . Un-
TerruptlOlls.) 

SHRI J. B. KRIPALANI: May 1 
submit to the House very humbly 
tha t this is a very grave and serious 
question that we are discussing. It 
will be best if we allow the Speaker 
or the Deputy Speaker to conduct 
the proceedings in peace. It is a very 
serious occasion. It is strangulation 
of a nation, not of an individual. So. 
we must be careful not to disturb the 
House and allow the Deputy Speaker 
to conduct the procedings in peace. 

16.00 HRS. 

SHRI BAKAR ALI MIRZA: 1 
would like the House to forget for 
the moment the two communist coun­
tries. What was the reaction of this 
free world when Pakistan attacked 
india twice, not only attacked but 
attacked with the help of Joreign 
arms? Was there any condemnation 
the world over? Today. it is not only 
a question of one country attacking 
another or entering that country with 
the force of arms, but because it is a 
communist country, communism has 
to be condemned. We have to be 
completely honest and recognise if 
that is not one of the factors that is 
working in our reaction today. 

Now .. the Soviet Union says that 
Czechoslovakia has threatened her 
security. 1 do not know. But the 
reply is. there will be a puppet 
government, Quisling and all that. 
The communist countries believe in 
communism and they want to spread 
communism everywhere and defend 
the communist governments every­
where. But, on the other hand, 
people who fight for democracy esta­
blish dictatorship and call it demo­
cracy. Look at the map of the world. 
Where is democracy and who is there 
to say that it is rape of democracy? 
Where is democracy today in the 
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whble of Latin America,. the whole of 
Asia except in poor india and in one 
or two other countries? So, this talk 
of democracy and all that would 
really amount to a sort of speech 
made during the elections. 

The Soviet Union says that her 
security was threatened because 
Czechoslovakia's occupation by some 
other forces or by a government hos­
tile to Soviet Union would not be in 
the interests of her security. Sir. are 
there not forces working which have 
used the people of other countries to 
bring about an anti-communist move­
ment '! What about Indonesia? What 
about Ghana'? There are no foreign 
forces there. What about the parti­
tion of India .) Were people not used 
as instruments for the partition 
of our country,? Similarly all these 
people may also be just instruments. 
So. how do you know what informa­
tion the Soviet Union has got today 
to take sU(:h a step against such a 
small country'! What information has 
that big country got to take such a 
stcr against the small country? It is 
very diflicult to understand that such 
a step should be taken. So. there 
must be something more than what 
appears in the rress. 

Sir. the strategic position of Czecho­
slovakia is important. When Hitler 
invaded Czechoslovakia. that led to 
the second world war. When Russia 
took Czechoslovakia. NATO was 
formed. Today. if Czechoslovakia 
goes into hands which are hostile to 

the Soviet Union, the question of East 
Germany will crop up. and East 
Germany will break up. West Ger­
many will again become a power in 
Central Europe which the Soviet 
Union dreads. and that is why she is 
very keen that such a situation should 
not arise. 

Imagine a similar position. if such 
a position is faced by the United 
States oT America. It will also act in 
the same way. whatever the reason 
they may tell us. Lastly. what 
should we do? There is. several times. 
the demand that we must not be 
friends of this country of foes of 
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that country and all that. We must 
always look at our national interests. 
What is our national interest today? 
Suppose. I give them a blank cheque 
and they say. "Condemn Soviet 
Union. and recognise others." 

AN HON. MEMBER: Are you 
condemning? 

SHRI BAKAR ALI MIRZA: I am 
not condemning. I do not condemn. 
I want this country to play an 
effective role in world affairs. That 
can be done only when she has 
one policy towards both the United 
States of America and the Soviet 
Union. Just abusing to satisfy some­
body leads us nowhere. We are depen­
ding on foreign aid from both the 
Soviet Union and the United States 
of America. In this surcharged 
atmosphere if some countries keep 
their heads. they can play a media­
tory role. an effective role in world 
affairs to bring the two countries to­
gether. either through the United 
Nations' or some other means. 

MR. DEPUTY SPEAKER: Shri 
Y ogendra Sharma. 

DR. MAITREYEE BASU (Dar­
jeeling): Sir. I do not want to 
speak. But I want to hear either 
Shri Dange or Shri Hiren Mukerjee. 
We do not want to hear any obscure 
Communist members. 

MR. DEPUTY SPEAKER: It is 
for the party to choose its spokesmen. 
It is not fair for others to comment 
on it. 

16.06 HRS. 

[MR. SPEAKER ill the Chair.] 

AN HON. MEMBER: Yes. we 
want to hear the Communist leaders. 

MR. SPEAKER: Whom the party 
chooses. it is the concern of the party. 
We cannot dictate to them whom 
they should choose. 

SHRI KANWAR LAL GUPTA 
(Delhi Sadar): am requesting 
you to make such a request to them. 

Czcchos/ol'{lkia (M) 

MR. SPEAKER: Shri Sharma is 
naturally speaking on behalf of that 
party. 

SHRI UMANATH (Pudukkottai): 
If she! does not want to hear the speech 
she can get out of the House. 

SHRI SHEO NARAIN (Basti): 
Sir. her demand is very genuine. 

MR. SPEAKER: No. it is for the 
paTty to decide. 

SHRI YOGENDRA SHARMA 
(Begusarai): Sir. I would like to 
place before the hon. House the view 
of my party over the developments in 
Czechoslovakia. This development 
not only affects Czechoslovak people. 
the community of the Socialist coun­
tries but also the wider international 
relations. One can understand the 
anguish and concern shown by diffe­
rent people over these developments. 
But it wwl be a mistake to think that 
all these people are viewing this deve­
lopment [rom the same angle or under 
the same impulsions. We are all 
agreed that the sovereignty and inde­
pendence of every nation has to be 
preserved. But. at the same time. we 
are also concerned about the defence 
and the future of the socialist system 
(illterruptiolls) and the achievements 
of the emancipated working people, 
throughout the world. It is here our 
disagreements with the Swatantra 
Party, Jan Sangh and others. In so 
far as they are concerned. they are 
not interested in what happens to 
socialism. When Shri Masani. for 
example, becomes the champion of 
Czechoslovak Socialist Republic. 
which he and his Party has always 
condemned. one cannot but miss the 
obvious motives. It will be remem­
bered that Shri Masani. who is crying 
hoarse about freedom and indepen­
dence once called upon President 
Johnson not only to continue bom­
bing of North Vietnam but also to 
march the American troops into its 
territory. 

We have never heard Mr. Masani 
and others uttering a word against 
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U.S. aggression in Vietnam. the mass 
murder, pillage and rape that goes on 
there. 

However it is necessary for us to 
correctly assess and understand the 
developments in Czechoslovakia if we 
as a nation want to express ourselves 
in favour of independence and socia­
lism. 

We have been watching wilh deep 
concern and anxiety the developmen,ts 
in Czechoslovakia over the past few 
months and we are now gravely con­
cerned that the armed forces of the 
Soviet Union and other Warsaw 
powers have entered Czechoslovakia. 

SHRI PILOO MODY: Long live 
the C.P.I. ! 

SHRI YOGENDRA SHARMA: 
We wish the problems within the 
Czechoslovak Republic and as bet­
ween Czechoslovakia and her War­
saw Pact allies could be resolved 
without recourse to intervention by 
the armed units of the Soviet Union 
and other Warsaw Pact countries. 

Our Party's position in regard to 
developments in Czechoslovakia are 
quite well known. When the reforms 
were undertaken by the Communist 
Party of Czechoslovakia under the 
leadership of Dubeck, our Party came 
out in full-throated and open support 
to the measures for strengthening and 
developing socialist democracy. We 
acclaimed il as a positive develop­
ment. 

AN HON. MEMBER: What is 
the position now? 

SHRI YOGENDRA SHARMA: 
We stand by the position we took 
earlier and we do feel that such re­
forms are necessary to strengthen and 
develop socialist democracy in the 
world. (Interruptions) 

At the same time we pointed out 
thaI this process of reform was being 
exploited by friends like Shri Masani 
and the anti-socialist and imperialist 
forces in order to bring about a change 
of the social system in Czechoslovakia. 
restore capitalism in that country and 

C=ecilOs/ol'akia (M) 

take it to the Western camp. There 
is plenty of evidence about this both 
in Czechoslovakia and in the neigh­
bouring countries notably in Western 
Germany. In the name of reform 
what these anti-socialist forces, both 
external and internal, aimed at is the 
overthrow of the socialist system in 
Czechoslovakia. They published their 
so called appeal called Two Thowand 
Words in which they have an open 
call of revolt against the socialist 
system. They ran a campaign against 
the Communists and went even to the 
length (J(' demanding the dissolution 
of the Communist Party of Czechos­
lovakia. And some of them like 
Mr. Masani said that the Communist 
Party of India should be banned. 
Some others also voiced the same 
feeling. These facts cannot be denied 
and in fact they have been stressed 
by Premier Dubcek himself. 
16.15 HRS. 

It mal' also be noted that the 
Bratislava Agreement to which Dub­
cek is a signatory took note of these 
developments. Of course. this dark 
side of the picture in which anti­
sm:ialist forces and imperialists were 
trying to mobilise themselves openly 
and covertly was completely missed 
by hon. Members, like Shri Masani. 
who suddenly became the champion 
of the Action Programme of the 
Czechoslovak Communist Party. 
Shri Madhok's interest in Czechos­
lovakia falls in the same category as 
the interest shown by anti-socialist 
and imperialist forces. 

While supporting the measures for 
strengthening socialist democracy we 
also emphasise the need for defence 
of socialism and defeat of the plans 
of anti-socialist and imperialist forces. 
This was also the commitment under­
taken in the Bratislava Agreement of 
six Warsaw Pact powers including 
Czechoslovakia. We expected that 
the solution to the problems would 
be found throU!!h mutual efforts bet­
ween the Czechoslovak leadership. on 
the one hand, and the leaders of the 
other signatories to the Bratislava 
Agreement, on the other. Unfortu­
nately. this has not happened. 
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The Soviet Union and other War­
saw Pact powers whose troops have 
entered Czechoslovakia had made 
certain statements to the effect that 
they have no intention of staying in 
Czechoslovakia. I do concede that 
the developments in Czechoslovakia, 
especially the entry of the Soviet and 
other troops of other Warsaw Pact 
powers. are an extraordinary develop­
ment. While cherishing the sovereign 
rights of Czechoslovak people. which 
must be respected. we cannot at the 
same time discount the serious threat 
to its socialist system. when all anti­
socialist and imperialist forces are 
waiting for a chance to snatch away 
Czechoslovakia from socialism. 

We hope that the troop of the 
Soviet Union and other Warsaw 
powers will withdraw from Czechos­
lovakia as soon as possible. 

SHRI NATH PAl: Immediately. 

SHRI YOGENDRA SHARMA: 
The normal conditions will be res­
tored and socialism in C7echoslovakia 
made safe. 

Before I conclude I would like to 
have a word about the proposal for 
the adoption of a resolution by the 
House on this subject. Never in the 
past on such occasions did this House 
adopt any resolution .... (Interrup-
tion). The general practice has been 
to endorse the statement made by the 
Prime Minister. So far that has been 
the practice of this House. The House 
did not. for instance. pass any resolu­
tion when Guatemala was attacked or 
during the Hungarian developments 
in 1956 or on th-e Bay of Pigs US in­
vasion in Cuba or on the US-backed 
invasion of' the UAR by Israel. 
Never. of course. did the House pass 
a resolution condemning the US 
aggression in Vietnam. We do not 
s;; whv the hon. Members should 
ask for a departure in the present 
case to adopt a resolution. 

SHRIMA TI SUSHILA ROHA TGI 
(Rilhaur): All I wanted to say was 
thai this was not a very spontaneoll'> 
outpouring and I wanted the hon. 

Member to be spared the torture of 
reading out something. 

SHRI M. MUHAMMAD ISMAIL 
(Manjeri): Mr. Speaker. Sir. it is 
indeed highly deplorable that 25 years 
after the cessation of the catastrophy 
of the World War II, military force 
has come to be applied for enforcing 
ideological submission of one country 
to another. Sufficient points of law and 
of inlernationallaw have come out of 
the discussion that has taken place so 
far. Nobody denies that there ha~ been 
an application. a use.?f ~lllhtary 
power today. The questiOn IS whe­
ther it is aggression and whether that 
aggression is- justifiable. That is. being 
discussed. Here. I would like to 
point out even the Russian point of 
view. The U.S.S.R. says that as soon 
as they find that the presence of their 
forces and of their allies is not needed 
in that country. they will be with­
drawn. That means. in a way. the 
U.S.S.R. and their allies admit that 
that is an undesirable course that they 
have adopted in the present circum­
stances. That is the position so far as 
military action is concerned. 

Now I do not want to repeat and 
evaluat~ all that has been said here 
on the matter. So far. nobody has 
said that what has taken place is the 
rie:ht thing to do. I think. everybody 
has taken exception to what .has 
happened. Yesterday. the Pri~e 
Minister also.. in her statement. did 
not say anything which would amount 
to any condonement of the thing that 
has happened. That is the position. 
We do not like military force or 
violence or aggression to take place 
in the world because it will not only 
affect the people who are directly in­
volved in the aggression but will also 
affect everybody else in the world. 
We also stand to be affected by such 
an aggression. Ther~fore. it is in the 
interest of all the nattons of the world. 
including ourselves. to see that such 
an aggression does not take place or. 
if it takes place, it is vacated as soon 
:.is it is possible. 

Now. the things have happened as 
lhey have happened. What are we 
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to do under these circumstances? 
Are we to condemn the people who 
have resorted to aggression. break 
their friendship away and be done 
with it or do we really want to help 
the nation which has been the victim 
of aggression and also try to improve 
friendship amongst all the nations as 
before? If we want only to condemn 
aggression and be done with it, and 
thereby break our non-alignment 
policy and our friendship with every 
nation of the world. we may still do 
it. But, I think. nobody would agree 
that that is our object. Our object 
is to see that what has happened is 
rectified in the proper manner and in 
proper time and that aggression is 
vacated and. at the same time, Russia 
is also agreeable to vacate that aggres­
sion. 

Under these circumstances, I think, ' 
what the Government of India has 
said about the matter is sufficient to 
show that the Government of India 
does not support what has happened 
and does not support the action that 
U.S.S.R. and her allies have taken. 
The Prime Minister has expressed 
anguish and concern over the matl~r. 
What do we do after this? We must 
not take it easy. We must even at 
this very minute begin to act. How 
to act? We have to persuade Russia 
to withdraw her forces from that 
country and. perhaps. we may succeed 
as somebody said that of all the 
nations of the world, we are in an 
advantageous position to take up 
such a mission as that. We may be. 
perhaps. in a more advantageous 
position than many other nations of 
the world. Therefore. what I would 
suggest is that the Government of 
India, at once, should get in touch' 
with the U.S.S.R. with the object of 
having the forces withdrawn, at once. 
and persuading them. once again. to 
settle the dispute between them in a 
peaceful manner. 

If we do that. it will be one of the 
most remarkable achievements of our 
country and thereby, we shall be 
benefiting not only the world but also 
ourselves, This is what the Govern­
ment must do. according to me. 

Czechoslovak ia (Ml 
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SHRI J. B. KRIPALANI (GUNA): 
Mr. Speaker. Sir, I can scarcely 
compete in eloquence with the pre­
vious speaker. If I were speaking on 
bebalf of the Congress, I might have 
been able to compete with him. But 
as I am not speaking from the ruling 
party, I think I am unable to compete 
with him. I do not want to repeat 
what has already been said. I would 
only draw the attention of this House 
to the history of the Czech people. 
After centuries they got their liberty. 
How did they utilise it? They esta­
blished democracy in their country. 
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Their economic life be~ame so advan­
ced that they could compete with 
other industrialised nations. They 
fought Hitler with a bravery that was 
unsurpassed and yet those who fought 
with Hitler were made into slaves of 
Russia. This was the prize that they 
got. They were not with Hitler, they 
were fighting against Hitler and yet 
they came under the heel 01 Russia. 
Be it said to the ~redit of those small 
countries that they were fighting the 
battle of freedom and democracy 
against Hitler. Yet, they all became 
the slaves of Russia. Take Poland, 
for instance. It fought against Hitler 
and yet Pol~nd's liberty was lost. 
Hungary also lost its liberty. It is a 
strange world that we are living in. 
Those who were fighting for the free­
dom of the world, they have been 
ensla ved and the leaders of those 
countries had to commit suicide or 
they were murdered and a Commu­
nist regime had been established in 
those countries. 

Now, what has happened in 
Czechoslovakia? We are told by 
Russia that they have been invited. 
1 am sure if China or Pakistan in­
vaded India, they could say with 
greater authority that they were invi­
ted by a section of the people here. 
The second reason given is that they 
want to save socialism in Czech 
country. We are also a socialist 
country. 

SHRI P. GOPALAN (Tellicherry): 
What socialism? 

SHRI J. B. KRlPALANI: If we 
establish socialism. tomorrow Russia 
can say that is a socialist country. this 
is a country pledged to socialism. it 
is not fulfilling its pledge and so we 
invade India to establish socialism, 
and I am sure the Congress socialists 
would welcome it, because they are 
pledged to socialism. 

SHRI NAMBlAR: Very good 
logic. 

SHRI J. B. KRIPALANI: I do 
not speak illogically as my friends 
over there. 

Czechoslovakia (M) 

AN HON. MEMBER: Tata-Birla 
socialism. 

SHRI J. B. KRIPALANI: They 
want to be irrational and illogical. I 
can speak only with logic. A Con­
gress Member said. so also the Prime 
Minister, that we are friendly with the 
East European countries and Russia. 
What is the duty of a friend'! Is it 
not the duty of a friend, if he is a true 
friend, to tell his friend that he is 
wrong when he is wrong ./ Why mince 
matters'! 'You have to be very force­
ful as the ears of the other party are 
plugged. You have to speak force­
tully because the other party is not 
going to listen to you unless you speak 
forcefully. It all depends upon his 
hearing capacity. Do you mean to 
say that those who are aggressive 
have sharp ears? They have very dull 
ears. Therefore. you must impress 
Ilpon them with loud words that this 
is what vou have done. 1 do not 
want thai India should not be friendly 
with Russia. But as friends we must 
tell them "you have done something 
wrong, something that may bring 
about confusion in the world, some­
thing. that may bring about world 
war". We must be friendly. At the 
same time, we must tell them where 
they have gone wrong. Another 
Congressman said that this is being 
done in favour of Stalinism. Then, 
why are you mincing matters? Did 
he not say that Stalinism is coming 
back'! If Stalinism is coming back, 
then why can't the Congress people 
plainly tell the Russian people that 
we condemn your aggression on the 
Czech people? We should be frank. 
If we are not frank. we are not ser­
ving our friends properly. 

Another thing that I have got to 
say is this. One young lady in the 
Central Hall today said 'I am con­
fused; we are a weak people.' 

SHRI NAMBIAR: Is it be~ause 
she is a young lady ry 

SHRI J. B. KRlPALANI: This 
man does not know that all ladies are 
young. I told her. a faint heart 
never won a fair lady. What are our 
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[Shri J. B. Kripalani] 
traditions? Anywhere, wherever there 
was aggression, before Independence, 
we mndemned it. Jawaharlal said 
that he felt like taking up a gun and 
guing to fight in Spain. Do people 
remember that" I remember it very 
well. If it was not for the fight in 
India, he would have gone. ( quite 
understand that. When Czechos­
lovakia was invaded earlier, what did 
that man with umbrella, Mr. Cham­
berlain, say? He said that Czechus­
lovakia is a distant land of which we 
knuw little. Today also we are say­
ing that Czechoslovakia is a very 
distant land, far away. and we know 
very little of it. We know very much 
of it. This was a country of brave 
people. We condemned the Dutch 
aggression in Indonesia. We helped 
every freedom movement. I can say 
with confidence that if we had not 
waged this war of independence in 
India, Burma would not have been 
free. Ceylon would not have been 
free, many countries which did 
nothing for their freedom would not 
have been free. When the British 
people saw that the Kohinoor of their 
possessions was gone, they thought it 
was not worth keeping other coun­
tries. 

And, Sir, as a country what are our 
traditions? 

Sir. I want to remind this House 
and this Government about a day 
when we were assembled in a meeting 
at Wardha, and there, an old man, 
not weighing more than a hundred 
pounds, wanted us to give a challenge 
to the British Government. At what 
lime? At a time when all the armies 
of the world, excepting Hitler's 
armies, were assembled here. The 
English anhy. the Indian army, the 
American army, the South-African 
army, the Australian army, all armies 
were collected here. We trembled 
and we wondered what this old man 
was talking. Do you know, Sir, what 
he said? He said: 'You are a res­
pectable organisation. You need not 
go into such dangerous games.' So, 
he said, 'I shall go it alone'. When 
he said, 'I shan go it alone' half the 
Wurking Committee was against him. 

He said: '1 shall go it alone'. You 
are a respectable organisation. You 
have to pass a resolution saying that 
whose who feel with Gandhi may 
help Gandhi in his movement of 
·Quit-India.' And today these people 
are telling us, speaker after speaker 
gives us advice to be wise, to be 
careful, to be cautious. Did we have 
an army, navy or air-force in those 
days when we asked the Britis~.er to 
quit India? 

You have inherited such great 
traditions. Are you moving away 
from those traditions that you cannot 
say at this hour that we condemn 
what has happened in Czechoslovakia? 
Have we gone so cowardly? Did 
Pakistan nut invade us and did our 
ja wans, our old ladies and every sec­
tion of our society, not rise as one 
man'! India may be divided into many 
parts bul when danger comes our 
people know how to unite and face 
the danger. 

Even if you are fainthearted, as we 
were of the Working Committee, let 
thIS Government be cautious and 
careful; let the Government not vote 
but let us all vote that Russia has 
committed aggression and we con­
demn it. It has murdered the rights 
of a nation; it has taken away the 
liberty of a nation and we condemn 
it. If we do not condemn it, we 
stand condemned before the world 
and before history. Let the Govern­
ment keep aloof from this resolution 
and let us pass a resolution that we 
condemn this aggression because it is 
a naked aggression. And at what 
time? When they had decided to 
come together, when they had accep­
ted the Czechoslovak regime! It is 
just like the Japanese attacking the 
Americans at Pearl Harbour. This is 
nothing less than Pearl Harbour. And 
our friends say that we will not 
condemn it! 1 say, it will be derelic­
tion of duty. We have inherited cer­
tain traditions and we must keep 
them up. 

SHRI P. RAMAMURTI 
(MADURAIl: Mr. Speaker, Sir, we 
arc discussing a very serious situa-
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tion. As far as my party is concerned 
...... (Interruption), our party is known 
to be one which does not support 
the Soviet Union in many of its 
ideological positions; neither do we 
support the Communist Party of 
China on many of its positions. There­
fore we seek to look upon this pro­
blem with a certain amount of objecti­
vity. free from any prejudices or pre­
dilections. 

Certainly. the events that have 
happened in Czechoslcrvakia. with the 
military intervention of the Soviet 
Union anel the Warsaw Powers. have 
disturbed the entire socialist and 
democratic world. At the same time. 
we look at these problems from the 
point of view of what has heen 
happening in the entire world. The 
Second World War ended in a wav 
not to the liking of my han. friend. 
Shri Masani. and others. The Second 
World War ended not to the liking 
of the imperialists. A socialist world 
came into existence whether Shri 
Masani liked it or not. A socialist 
system came into existence and not 
only it came into existence over the 
eastern part of Europe but later on 
that socialist world extended also in 
Asia. Since then a worldwide fight. 
a struggle. has been going on a II over 
the world between the forces of 
socialism and imperialism. This is a 
fact which cannot be wished away 
whether we like it or not. 

In th is House also certain interests 
and parties are carrying on the same 
fight. Some hon. Members were 
expressing surprise that Shri Masani 
was not so very eloquent and did not 
feel so emotional. for example. when 
certain other countries in South 
America were attacked by the 
Americans. I am not surprised. 
because it is a part of a fight; it is a 
part of a struggle. a worldwide 
struggle. and certainly Shri Masani 
would like if. for example. Guate­
mala was murdered or some other 
country in South America was mur­
dered. Shri Masani would certainly 
like it because it is a part of that 
struggle. 

Czechoslovakia (M) 

Therefore it is not a question of 
human rights or something that is 
motivating them. Let us understand 
that. As far as some party is con­
cerned. it is taken as a part of that 
struggle. This is taken as a part of 
struggle. But this part of struggle 
has been going on ever since the 
Second World War. Unfortunately. 
the Soviet Union which was then the 
leader of the world communist move­
ment had adopted certain ideological. 
political and other organisational 
positions with regard to the commu­
nist world whose results the Soviet 
Union is reaping today. The develop­
ments that have taken place in 
Czechoslovakia. certainly. are the 
direct result of the very policies that 
the Communist Party of the Soviet 
Union and the Soviet leaders have 
been adopting. 

17. Hrs 
What is the position today? Today. 

the position is that as a result of 
these policies. when they gave ground 
to those counter-revolutionary forces 
along with the policies of what we 
call the big nations' chauvinism adop­
ted by the Soviet Union. naturally. 
inside Czechoslovakia. other counter- , 
forces began to develop. Naturally. 
they were also assisted by other forces 
which were waiting for such develop­
ment. Under these circumstances. 
the Soviet Union. having disarmed 
those militant forces of socialism and 
communism. ideologically and politi­
cally. having emasculated them. has 
landed itself into this wonderful posi­
tion where its action is not suppor­
ted by any communist party in its own 
ranks. This is a pOSItion where even 
the French Communist Party. even 
the Italian Communist Party. even 
the British Communist Party. all 
people who stand by the Soviet 
Union with regard to the ideological 
and political positions. even those 
Communist Parties. could not support 
the Soviet Union. On the other hand. 
they have come out in open condem­
nation of it. 

The position is this. A political 
problem has arisen. In this world-
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wide fight. it is. certainly, true that 
imperialism has been always seeking 
to undermine the socialist world. It 
has always been seeking to under· 
mine the development of socialist 
movement and communist movement 
throughout the world. We kilOw. for 
example. how the Americans sought 
to arm the West Germans to the hilt so 
that they can intervene in all these 
things. We know. for example. how 
they are intervening in Vietnam. What 
for? We know that. Precisely, at this 
moment, instead of strengthening those 
forces that could stand upto them. 
having disarmed completely. today. 
unfortunately. the Soviet Union hh 
found itself in this position of military 
intervention where, as I said, the 
communist parties who supported the 
Soviet Union are not able to support 
it. Its actions today are such that it 
is not able to explain in understan­
dable terms to anybody. This is the 
real position. 

What is our position? Our 
position is that a political problem 
cannot be solved by military means 
unless it leads to serious rethinking 
inside the Soviet Union itself. I know 
Mr. Masani is extremely unhappy 
over that. I know Mr. Masani things, 
if the Soviet Union and China come 
together. what will happen to us. 
That is what he is afraid of. May 
I remind Mr. Masani that at the time 
when the Soviet Union and China 
were working together. we did not 
have a quarrel with China and that 
our quarrel with China developed 
precisely at the time when the Soviet 
Union and China quarrelled on ideo­
logical questions? 

Mr. Masani is worried over that. 
He is afraid of the fact that if the 
communist movement in the world 
gets united, the forces or the interests 
he represents will be jeopardised­
their days are numbered. That is why 
he is very much afraid of that. 

Our position is quite clear. Our 
position is that a military solution 
cannot be found for these ideological, 
political and other organisational 

C=echoslol'akia (M) 

questions essentially unless the Soviet 
leadership is able to rethink on its 
basic policies. After all, it should 
realise that its basic policies have led 
not only to the division in the com­
munist movement in the whole world 
but today it has led to the division 
inside even those communist parties 
which have been supporting the Soviet 
Union. 

This is the position to which 
it has led. These problems can only 
be solved on the basis of rethinking 
and on the basis of fundamental 
principles. I know. some of these 
fundamental principles are anathema 
to many in this House. but, nonethe­
less. I hope. it will lead to it so that 
this kind of thing is not necessary but. 
on the other hand. the Communist 
movement in the whole world will 
stand together and we will go forward 
whatever might be the forces of 
imperialism. 

MR. SPEAKER: I.J will allow one 
or two members on this side. SSP 
and PSP are the parties which have 
yet to participate and then the Prime 
Minister will reply. I would request 
the hon. members to be brief. 

MR. RABI RAY. 

'1'\' mr ~ ('!fT) : ~ ~, 
'l;[nf m f.rq1f if; ~ it ~ m 
1lW~'R:~~~~~ 
~~~~~W~~ 
~~~~f..t;~m 
it~'ifiI'm~ ~Iirttqrif 
<tr oit<: ~ ;;ft ~ <m f..t;lfT tTlIT 

~ll~'l;ff'i<tr~ij~'R: 
':!~~~: 

"This House. having considered 
the statement made by the Prime 
Minister in the House on the 21st 
August, 1968. in regard to the entry 
of the Armed Forces of the U.S.S.R. 
and some other Powers of Warsaw 
Pact into Czechoslovakia condemns 
the naked aggression on peace­
loving. independent socialist 
Czechoslovakia by the USSR and 
her Warsaw Pact allies; and further 
demands that the Russian and her 
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allied armies withdraw immediately 
from Czechoslovakia territory; and 
further urges the Government of 
India to initiate steps in every 
national and international forum 
to defend the sovereignty and inte­
grity of Czechoslovakia. a country 
whose friendship with India is 
based on ties much stronger than 
those that bind most other nations; 
and further expresses the solidarity 
of the people of India with the 
people of Czechoslovakia:' 

~~, ~;n:;w 'lft $ 
~ ;;IT ~ ;;nit f.f;m tfI1T g fil; 
#r w lflfi lPn To\' 'lft ~ >r.nm 
'fi't '<iif>I~"1lqifMi ~ ~ tr>RT 

'1ST ~m~m'1'Wf ~~iI' i m 
~1"lT'fif>T;;IT'mom:lt~ 

~ ~ '1ft m'1' 'fi't ~ ~WfT'IT~ t: 
"It is authorised to state that the 

party and the government leaders of 
Czechoslovak Socialist Republic 
have asked the Soviet Union and 
other allied States to render the 
fraternal Czechoslovak people 
urgent assistance. including assis­
tance with armed forces." 

W~if>TSfOTm<:IJ'i'rn'~ 
~ ;;ri ~ ift '!iTt.f f1l'f.rm: if>T 
f.w.<:rnT ~ I ~ iii ~ 'lft 'I<:'fi 
~ t1:rr ~ m<: IJ'i'rn' q'lfflOlf R<rr 
GiT'I'T t I ~ lPn .m ~ ~T 
il'mtfil;~~1 • 

;r.or itrr It ;;IT -&if>'f"11''' IfMi 'lft 
~ 'l'Tfi:nrrm- g 'm 'lft $ ~ 
~ ~ 'Wl' fif;<rr tfI1T t fil; 1""'l' 
if;w~<tT~fir.;n~?;1 
n:'I' <mi ~ ~ ~ fil; lP1' "I'tr,l 'fi't 
om mil" if>T ~ f-ro tfI1T, «fun' 
f-ro tfI1T, -& <i1...,., I 'Ii fM i 'lft ';f'fiiT 'lft 
~ ~ iilt om mil" if>T f~ 
R<rr tfI1T' ~ '<IT'li fr'f '1M if; 
m1iil" lPn "f~ m 'fif>T t" fil; ~­
~'lft~~.;ffi~t'm 
iI" ~ i1' ~ ~ 'Wl' fif;<rr 
~ fil; lP1' "Illf ~ ;;IT m ~ 
28-1 LSD/68 

. C::echos/ol'akia (M) 

~ ~, ~ 3i'1': ;fm ~ ~ 
~ ~ "'T lP1' m fir.;n 'f."t~ ~ I 
W,,!T:?;~It~~~if 
f;r, ~ ~ ~ ~ fil; -&if>,fi11qlf4lIT 
t 'm if;~ ~'f' lPn ;fm fr'f"1T it <:gT ~ I 
f.mft ~"lT"f mit' O['if ~ ~ ~ -IT 
~ if; ~ if 'AT'l' ;r,'Ifr 'fit{ nr 
~'lft~'fiimfil;~w 
~ 'lft fir.;n ~ ~ I m;;r ~ 
n:'I' 'lWf 'lft ~ ~ w ~­
~ ~ tmr 'lft ~ tl 4'<fr 
~ fil; m;;r tmr WlIT ~ t ~ 
nr if; om: it lI1'IT'f mit fir.;n 'lft 
'fit{ iI'T'l' 'fiff ~ ~ I 4' "!WIT 
~iifil;'flIT~tfil;w 
~ if>T fr'f"1T it ~ 'f' '1ft 'SH:ll"f 

mit 'lft <IT'li ~ ~ fir.;n 'lft iI'm 
'fiiit>itt' Wif>Tlf'f"1'"iI'~ 
t fil; ~ 2 I m;:fi ~ 'Ifrn' ;n:;w 
'lft f<mr ;j'tf.f ~ m<: ~ 'lft 
~ ~iI" 'lft >it ~, 11'R't To\' if; 
m .r.ril" <I"r'fT I ~, Il' ~, 
,~ ~ 'li'm if; ~ if 'fit{ 
m Q;ft iI'T'l' 'fii ..m t fJrn' it ~ 
"" ~ ~ 'lft fir.;n 'lft 11i it I 

17-11 
[MR. DEPUTY SPEAKER ill the Chair.] 

1{ m'1' i1' ~ ~ if fil; 'II'T<:"f 
~if;~miTlIT~~'lft 
<IT'li i1' w mit 'fit{ m'li ~ 'fiff 
..-nn fir.;n if>T 'lft ~ ~ ~ ~ 
tlrnSTif;m~;n:;w'lft 
~ ;j'tf.f ~ t fil; ~ 'flIT ~ I 
'!fR' ~if~"""lq i f .... q i 'lft ';f'fiiT it 
~'lft'll'l;Jwt.~'lft 
f'tr:rmr w ~g, ~ '3"f wra:r if; 
~ if; om: it 'Ifrn' ;n:;w ~ 
;r,ff 'f.'il"FfT t I 

m'1' ;;rr.r~ ~ fil; ~ ~ if; 
mf'imq- if; fii<m; ~ 1 5 m;:fi 
if n:'I' ~ firn'il if>T llfu<t; ;;r;rr ~, 
m<: ~ t ~ iTit i '!fR' ~ 
~ ~ iI" ~ 'fi't ~ fil;;rr;;r a:Ti 
l1IT1R m'1' iI" 'm 'fi't ~ ift'rr i '3"f 
fq;;m- if>T ~ t "itiT fq"t'F.r" I 
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[-..'f -nor <mj 
s;;m;~ ~ ;;iT ~ ~ '3'f 

~ fum ~ ~ I '3"11 it iTiT ~ ~ 
;;iT~~~'Ii'm'1*,,~ 
if ~ 'f;7 '!'fRT ~ t I mof 
~ ;;fr<r ;;iT ~ '1ft ~, W 
~. m r fit; .;ft ~~fu 'F~ 
it~ %~~fit;iTiT~ 
it ~ 'f"r~ qR 'fit ~ I ~ 
iTiT ~ ~ m'r 'R 'f"r" 
cit, '!'ilf"'1If<lllI *" ~ 'Tit 
lfR' '1": '!\IT '1l'!T'if'fR ~" if; 
~ 'fi1 lTir' ~ W ~T~ ~­
'fR ~ gc: '1": ~ ~ <RTlIT 
~ I 4' m'1 it ffilf~ ~ ~ ~ 
'1": '!'fRT 'm<IT p ;;iT fit; rit ~ 
~ ~I '1:6 ml\f if; orR it ~ 
iTiT ~ ~if t ~ ~ iTiT *" ~ 
'Tit~'1":~~rIOfii'1:6 
ml\f q'I'~""f'lq, it ~ 'Effi 'li 'JAR 
<m,f.t~~'R~f.f;-lrr 
;ft ~ ~ <IT< it ~ 'F~ ~ fit; : 

"Wherever the units of the Red 
Army passed, people complained 
about their behaviour. Many 
women were assaulted. many were 
raped. and there were cases of 
murder and robbery. At first we 
tried to explain these things to the 
people as isolated instances, but the 
number of crimes steadily grew. 
This did enormous harm to the 
prestige of the Red Army and 
Soviet Union. and hampered us in 
our political work. because not 
only during the war, but even 
before it. we had been tel\ing our 
people quite different things about 
the Red Army. The misconduct 
assumed such proportions that it 
was becoming a grave political pro­
blem. Reports were received by 
our authorities that Red Army 
officers and men had committed 
1.219 rapes on Yugoslav territory 
329 attempted rapes. III rapes with 
murder. 248 rapes and attempts at 
murder and 1,204 robberies 
with violence. The Secretary of 
the Country Youth Committee of 
Vojvodina was among the girls 
raped. Even the wife of a memo 

C:::echos/ol''lkia (AI) 

ber of the National Committee was 
assaulted. In Belgrade itself there 
were several cases of rape which 
provoked indignation in our army 
and among the civilian popUlation." 

~~m'1'Tit~~of.T 
fiRfR ~ ~ ~ w mil' P.:l1T 
fit; 'JAR ~ mm it ffilf"f ~ 
1Rf 'fiT ;flIT ~ gqT 'fliif'f; ~­
m'FllT of.T ~ ~ 'fiT ~ it 
~ if ;;iT"'~ ~ 'f"r 
-.:iT ~ '3"11 ~ ~ 'f;7 m f~ 
lfil' I ~ ;;fr<r ~ 'fit Bll' '1Til' !if; 
m ;;r>J: ~ iTiT it ~ if l:f'1lf"'1T-
firo:Ritm>l~~~~ 
;;r>J: "i\"'"'f"'11qlfMI ~ ~ ~ 
if 'IRT ;;nil' I 

wn ~ w rrtO'l1f1:r if m ;ft 
~.,.fit;·m~$m~ 
if; m'1T'li f.f;1:r ;ilr ~ ~ it ow.r 
wf.f;1:rl'lWlit~WIif; ~ 
W WI if; ~ >Wt g fit;'m 
Tf 'fT 'IWf 'mil I • mof ~ if; 
;;fr<r 'Ji>futT 'fiT ~ W q-fuq 
~wrn~%I~~~ 
<rS'fm~l~tr~~it 
;;fr<r 'lttinft it ~ 'Ft ~ ~ 
ii, "IT'R ~ ;;fr<r uwfT ~ 'if; 
f~ <i.'rt ~ 'fit '1": ry,- g I 
~ 'qff;ff t fifO ~ of.T ~'~ 
<i.'rt ~ "1"R it W ~'f m<mr 
'Tit ~~'FlIT it ~ W 
r;;fr<r ~ if; ~ it wrn '% 
r- I 

w ~'l1f1:r ;it iirf:< ~..;f\;; 
~ 4' < o;rrl ;it 'f'1'WI1 ~ t I 

:;r.r ~ 'I"'1'f iit i1<f m'1 'Ii'r 11K 
itm f'F <lm- ~ ;l 'R ~ 
om q;TI~ ~. if f~it ~' ~ 
'1": P.:l1T ~ I S1'f f.:rit ~ '1": 
P.:l1T '1T f'f. ~ " il:,i'Hfi foP:1I 'R 
~ f.f;-lrr '1T I 'TIfT ;;r>J: ~ ;;r<r 
~ 'fiT ~ .rt'f q-. 6'lAT i1<f 

~ "f ~ ltm;or f~ ~ 'Ihrr 
~ m it STo ~ om Ollflffi 
'Tit trr.lT 'lm I ~ 'W: >;[lf7 'Ft 
/Tit, $ it /Til' I mof ~ ;f.t 
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~ lfR ;nfT ~ I TIfT 'fry; ~ ~ 
1939 it fW;or~ <ft fr;;r ~­
~ '" ~ f'PIT '<T '3"1 'f'ffl ~ 
;, ~T' ~ "rrr"'f # mIl] f'f.'IT 
'<TI 'flIT ~ ~ nr ~ 'fiT 
~ <rl'lT 'fif 611 '3"1 <ft f.R1 
~ W ';[q 1f'1 'f.T ~ iTlTT 
'fif 611 '3'T 'f.T "'WT'i ' rn? * 
~ 'qf1l'1T R f'f. nr # <iTt mq 

if@~I~T~~1 

1f'1 ~ ~ 'f.T ~'f ~ m 
~ If; &1 <ft f.R1 'f.T-TI 
nr 'fry; 'f.T IJ!F f"RR 'f.tO ofrrfi ~ 
f~ it, ~ 'f'i9 ~ -,;fflfi 
~ R>rm #, 'if'!"1fT t I ~ nr 
~ ~ ~ <ft ~T W 11R­

qrf~ ~T m m ;nfT Tf. ~ 
il" I ~'l mil" * ~ 'f.1m ~ R 
f.!; m'3f ~ 'IT'!i iT 'flIT il" f.!; IT;'( 

19<'IT oin: ;fln ~ il" I 611 "I'm 
~ ~'r il" f.!; m'3f 'l]7 ~ 
# :;r;vn nr 'r. 3717 ~ Rf"l'l t 
w nr <f.'t fif"n ,....;rr il" I ~ 
~ <f.'t 0;117 <r !.T'clT'f l1'cft ;, 'f."i'f 
nr'r. ;;rr7 # ~Tt f.R1 'f.T iPlR 
'lit fum 't I ~. ~ ~ i 
fif: ..,;, tr ~ ~ ~ ~ 
tfq it ~ <f.'t >iF <r f'Vf'fT if kiT'cl" 
'f.'{, ';['f IT;'( ~ ~ l:i'l' ~ 
mtr;, mil"m "'i'f ~ ~ 'flIT 
m., WRTil<ft? 'flIT ';[1 ;fIT., • .. T 
i:rif'f WRT'r q fOf. ~ ~ ~:o;q-r 
~ 'f.mT '<T 'fif q t 'f.1';'r ;.1' '3'T ~T 
lfomh m 'f.T ~' <Rl1IT :;rm, 
<ftr ;frfu ~ ;rril<ft? 'WT' m'3f 

'fir ;frfu ~ ~ ~cft t ,IT * '3'T <it ~1 ~ ~ R f.!; 
m'3f ~ <f.'t ~ :;r;vn ~ 
~~f.!;~nr~<f.'tm 
~ 'D"SC -i'l' # mit 'fif ~ 
~ ~~ ~ 'f'T, ~ 
fol 'f'T, ~ 'f.'{ W '3'T 'f.T ~ <j;7 I 

nr'r. ~ -.t IT;'( 'f.1m 'qTf.'fT 

;i f.!; ID'1 0fR'r 6 fif: m'3f 611 "llriT 
~ 'ffi1 ~T <f.'t ~ 'lTo/f iff-I ;i 
fOf. ll'f ~t ~ <f.'t ~ ;p: 'l'f; I 

. 'C::echoslorak ia (AI) 

f'fi': '1fT -.t n:Of. m <f.'t lfR furT;rr 
~;il *" ~ PIT'l"f 'fF 'r. 
~ir~w~# 
~ <:'3;' 'f~ "Ii<r i:r ~ ~ 
~ '''If.r!lf fuf'l"f 'fF # 5I'fT-
('f;;it 111fmi 'f.T ~ 'f"'r q, 
~ ~ if 'flIT ~ mq m nr 
~ 'fiT f.!irs ~ >iT ~ ;rr 'f" 
~~ 'r. "llrii <f.'t ~<j;7, 
'fj; ~ ;h:m- <j;7 qf.rm # W 
>iT ~ <f.'t ~ ~ ~, fjy;rr 
'r. qfu- 'f;iT <f.'t ~ ';[if'lT il"." '3"1'f.T 
",,>.R 'f.'{? <nIT 'R m ~:ft 
'IT 'f.3'!'fi'fT ~ 'f'f '3fT':[ l:fQ' .fir 
iiRT ~it I 

"..1r(f it i'i 'f.1m ~'lT r fiF 611 
"Ii<r nr "I'T'f. 1l'llT # 1f'1 'f.T ffi;t:-;;fT­

'fTf'PIT '" >iT ;fln ~ gm t '3"1 
<ft 'l'~ fif"n 'f"'r ~ I "l':'FF <f.'t 
u<r ..,;, it ~'Ci '<ft iT ~ "I'N. 
ll'IlT nr '1fT .fR f.R1 'f.7'ft ~ w 
6'fTft 'lTif '<ft, i1'f:I""1'1'41 f'f'll I '" ';[r 
~ gm t 'Z'i <f.'t "IV f.R1 'f.7'ft t I 

SHRI 13. SHANKARANAND (Chi­
kodi): Sir. since yesterday we have 
been discussing a very great situation 
which has arisen in the international 
scene. Yesterday. I saw the Opposi­
tion parties fighting among themselves. 
Today also I saw the Speaker himself 
sometimes called it "This is 110t a fish 
market.'· These things are happening 
in th i~ Parliament when we are dis­
cllssing a very serious subject affecting 
the world and with which India is 
closely connected. At this time, I 
heard the speeches from the Opposi­
tion side. and I do not know, and I 
fail to understand as to who spoke in 
favour of imperialism and who spoke 
in favour of communism. because the 
speakers on the other side were not 
dear in their own thinking about their 
own ideologies. -

SHRI M. L. SONDHI: Sir. are we 
having a lecture on the Oppositon' 

MR. DEPUTY-SPEAKER: Order. 
order. Please resume your seat. 

SHRI B. SHANKAR ANAND: At 
this time. I am reminded of a very 
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interesting story. There was a very 
serious case being argued before a 
courl. The lawyer on the one side 
shouted. showed his fists and stamped 
on the table and spoke nothing. The 
lawyer on the other side, without talk­
ing anything, kept quiet. but do you 
know what he did') He moved his 
fists. this way and that way. stamped 
(l;] t~e table. kicked the ground and 
all thaI. The others asked, "What are 
IOU doing"!" He replied. "No Sir, I 
am replying." That was his first r~­
action. Afterwards, he opened hIS 
books and began to argue calmly. I 
do not want to do the first one which 
I quoted. I want to speak out my 
thoug!1ts on this problem. I do not 
want 10 shout like the Opposition 
benches. (llIterruption) Russia is 
strong militarily, and showing its might 
over a very small country has been, 
in my eyes. an act of cowardice. and 
it has exhibited its cowardice. And 
Czechoslovakia. by showing its passive 
resistance. has displayed its courage. 
In this light we have to see the world 
situation. 

I am also surprised to find that 
many eminent parliamentarians today. 
on manv occasions. who have spoken 
about democracv and communism are 
absent today, -and those who have 
spoken since yesterday have not spoken 
anything and they have not sho",n 
their reaction. 

On this queslion. as I said, as far 
as 1 can see, China is silent: Pakis­
tan is silent: though some old Com­
munist countries have immediately re­
acted. these three groups-·some in 
our country. and the neighbouring 
countries-China and Pakistan-have 
been silent without saying anything. I 
am rather surprised: they talked about 
socialism and about imperialism. But 
I found the forces of socialism and 
imperialism were fighting in this very 
House without fighting in the interests 
of this country. None of them spoke 
anything in the interests of the coun­
try. and if we have real interest in our 
country. if we want to give a better 
image of our country to the world at 
hrge. I think we should have :w~ole­
h~artly supported the Pnme Mmlster. 

C;e ~lros[ol'ak ia (M) 

What is wrong with the Prime Mi­
nister's statement'! They are finding 
fault with the Prime Minister's state­
ment. On this occasion. I want to 
narrate a very small story. There 
were some blind men and they wanted 
to know what an elephant was like. 
Some of them caught hold of the leg 
and said that it was just like a tree. 
Some others caught hold of the trunk 
and said it was just like a snake. Some 
caught hold of the tusk and said it was 
just like a spear. Some caught hold 
of the tail and said it was like a rope. 
The Members of the Opposition have 
done the same thing. 

Without knowing what the state­
ment of the Prime Minister is they 
say that this is nOI a proper statement, 
this is not an elephant. Let them 
study the statement as a whole. Let 
them know that the statement of the 
Prime Minister fully carries what they 
want to express. Rut they are carried 
away by their feelings. 

SHRI PILOO MODY: Okay, we 
are now convinced. 

SHRI B. SHANKARANAND: 
hope you know an elephant now ...... 
(interruptiolls) I am not accustomed to 
being interrupted. hecause I never in­
lerrupt anyhody. I just now gave an 
example. 

SHRI KANWAR LAL GUPTA: 
We are yery much impressed by his 
speech. 

SHRI B. SHANKARANAN'D: It 
IS stated in Pravda: 

'There is and cannot be any 
peaceful co-existence in the 
field of ideology as there can be 
no class peace between the pro­
letariat and the bourgeoise." 

This is the view given expression to by 
Pravda. the mouthpiece of the Com­
munist Party. I think a certain section 
of this House is very much associated 
with this as can be seen from the 
speeches on the other side. 

We are committed to socialism. but 
nol socialism minus democracy. Our 
socialism is democratic socialism. And 
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if there is anything against democracy, 
I think we have to react very carefully. 
The upposition members are very right 
in their feeling. They want the Prime 
Minister to express our feelings in 
very strong terms. They must appre­
ciate that our Prime Minister has ex­
pressed our view in quite reasonable 
terms with restraint. because she has 
the responsibility to carry OUI what 
she says. hccaw.e she has to run the 
government. She has to create an 
image for us in the world relations. 

SHRI PILOO MODY: He is spoil­
ing his case. 

SHRI B. SHANKARANAND: If 
Hon. Members go through her state­
ment carefully they will find that she 
has gi\'en expression 10 their feelings 
and thoughts. 

Acharya Kripalani spoke something 
ahout Indian tradition. culture. history 
and hackground. No other member 
spoke abuut India. sume spoke about 
Tito. what another country has done. 
how imperialism is in danger. how 
socialism is in danger and so on. I 
say that the whole -of humanity is in 
danger today. So. we must support 
the Prime Minister so that she can 
carry out our policies. 

SHRI NATH PAl (Rajapur): Me. 
Deputy Speaker. as I heard the an­
nouncer of the All India Radio yester­
day at 8 o'Clock read out the hulletin. 
informing us that units of the Soviet 
army along with those of some mem­
hers of the Warsaw Pact had invaded 
Czechoslovakia. I was shocked. stun­
ned and staggered. Anguish. agony. 
pain and sadness seized me. as it must 
have seized millions of my countrymen. 
1 was reminded. suddenly. of what I 
have read but I did not believe: once 
again. we shall have to witness the 
cruel truth of a poem by Mathew 
Arnold: 

"We are here on a darkling plain. 
Swept by confused alarms of 

struggle and fight. 

Where ignorant armies clash hy 
the nighl." 

C=ecllOslomkia (.II) 

Across my mind flashed the thought 
gIven 111 a SImIlar tragedy Jawaharlal 
/l;ehru had written. which has moved 
and left an indelible impress on the 
generation to which I belong: 

"Once more w~ hear the world 
tha t sickened the earth of old. 

1\0 law exc'cpl the sword, un-
sheath and uncontrolled". 

TillS was then to be the law. All 
these yea rs we had hoped that the 
worlJ was slowly moving towards 
sam!y. towards reason. towards mu­
tual respect. Hut here was the specta­
de of one of the two mightiest na­
tions of the world turning all its fury 
and might against one of the smallest 
nations in the world. 

. Sir. in this agony I also realised that 
It was not only Czechoslovakia which 
was going through this agonising tra­
gedy. In a real sense we were on 
trial. It \\as not only Czechoslova­
kia's freedom that was going through 
a n ordeal. It was perhaps our honour 
also which was on trial. How shall 
we bce iI" How shall we react to 
iI" How can we rescue Czechoslo­
vakia's freedom and in the process up­
hold the honour of our country') These 
thoughts continue to assail me and I 
look fc,rward tliat the Prime Minister. 
without mincing words. seeing what 
has happened. would rise up to the 
oCl'asion and would speak not for a 
negligible minority. which is vastly 
parading the label of being progres­
SIve. but for the \'ast broad masses of 
our country. And what has happen­
ed when I listened to the speech? May 
I say. Sir. 1 know. comparisons can 
he odious at times. sometimes invidi­
ous. Hut may I. in all humility and 
respect. tell her once when Czechoslo­
vakia was the victim of another aggres­
sion. what did Pandit lawaharlal 
Nehru say'? He said: 

'1 listened to the speech of Mr. 
Nc\ille Chamberlain. It was an ap­
peal to restraint after the Baldwin 
manner. but lacking the Baldwin 
touch and personality. It struck me 
as singularly inetfe<:tive. There was 
no rderence to the vital issue at 
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[Shri Nath Pail 
stake and the naked sword that was 
being flashed towards the world 
challenging humanity. There was 
no reference to the way of violence 
that was bccoming the law of the 
nations."' 

And so. he said: 
'I felt depressed and my heart was 

heavy within me. Was virtue always 
to be treated so unless it was accom­
ranied by the big battalions? Was 
evil ever to triumph'!" 

This was the question. I think. that 
was urrermost in the minds of every 
Member of Parliament who listened 
to the Prime Minister's statement 
yesterday. We know the great respon­
sibilitv which lies on the shoulders of 
the Prime Minister of India. We are 
also conscious that we have certain 
relationship with the Soviet Union. and 
nobody wants those bonds to b(; 
broken. but are we to shirk our res­
ronsibility" Are we to take it lying 
down" Are we to take it lying down 
under the garb of statesmanshir? Are 
we to if!nore our basic duties when 
our honour is at stake and the freedom 
of another country is in danger. that 
our national interest may be jeopar­
dised" Shall India sink so low? Is 
that the tradition. as Shri Kripalani 
asked liS'? Is that the tradition whkh 
we havc inherited from Gandhiji that 
whatever may hapren in the world. 
because some nations give us a few 
hags of wheal. therefore. we should 
be tied down and not say anything. or 
some other country gives us some 
wretched little arms and so we should 
condone these things'! Shall India sink 
so low" This is the thought which 
comes uppermost in our minds today. 
The situation was partly retrieved 
today when something unusual. some­
thing unprecedented. happened. not in 
numbers. but in significance. in mean­
ing. Today we saw 120 million 
Indians marching in silence. in rrotesl. 
expressing their solidarity with the 
reo pie of Czechoslovakia. It was not 
120 M.Ps. who marched. Behind these 
120 M.Ps. who marched there were 
at leasl 120 million Indians who 
wanted us to demonstrate our sym-

C=ec/tvs/vl'akia (/If) 

rathy with the reople of Czechoslo­
vakia. And in this agonising and dis­
turbing situation. as the news came 
with every bulletin of the All-India 
Radio. I was wondering what was hap­
rening in Prague. This march was 
startling and exciting because we were 
led by one of the veterans of the 
freedom fight of our nation. We were 
led by the -last freely elected President 
of the Congress rarty and we had the 
company of the one true Congressman 
in the Congress rarty. Mrs. Sucheta 
Kriralani. 

17-35 HRS. 

Partly. if the Prime Minister would 
not speak for us courageously. honest­
ly and in a straightforward manner, 
we spoke: the MPs who marked spoke. 

What is the basic. fundamental 
issue thai is at stake" Shall we be 
playing only with words; shall we be 
ha\'ing semantic quarrels only or 
shall we f:lce the basic issues. straight 
and simrle? I want to say. the issue 
is very simrle. very clear. very plain 
and very obvious. The issue is that 
the rare of a small nation has been 
commilled. the soul of a nation is 
being tried to be strangulated. the 
voice of a small nation is being 
stifleu bv the use of a . naked 
sword Is this the voice of an Indian 
reactionary. as some of our friends 
wanl to say'.' One after another I will 
rrove. I think, that it is nothing but 
aggression. But if it is an aggression 
what should be the resronse and the 
reaction of India: These are the two 
simrle issues before the Parliament 
and the country today. 

I shall now quote. not a reactionary 
but one or the great Communists of 
all times. Marshal Tito. This is what 
he told recently. before the tragedy 
took place. to Al Ahram. When the 
tragedy was to befall Marshal Tito 
says this-and this is something that 
the Government of India and those 
who are not still ahle to make up their 
minds should take into considera­
tion:--

"Secondly. the situation is not 
such that socialism in Czechoslova­
kia is in jeopardy." 
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Marshal Tito says that he is not con­
vinced that socialism in Czechoslovakia 
is in jeopardy. He says:-

"If there should be any interven­
tion or strong pressure from the 
West posing a direct threat to the 
social system. Czechoslovakia has 
its own army to defend it. it has 
its own Communist Party. it has 
its own working class." 

This is what Marshal Tito says. 

17.37 hrs. 

i MR. SPEAKER ill the Chair] 

But I will turn to one Indian Com­
munist who led the Indian Commu­
nist Party with distinction and honour. 
I wish he had continued a little longer' 
The tragedy of the Indian Commu­
nist Party is that it has never dared 
to produce a Dubcek. How wonder­
ful would it be if the Indian Commu­
nist Party one day produced a Dubcek! 
I hope that the restrained speech made 
by Shri Yogendra Sharma today is 
perhaps the beginning that the Com­
munist Party of India is not immu­
nised against the forces of freedom 
that are overtaking the Communist 
Parties in every part of the world. 

Shri P. C. Joshi. Shri Pooran Chan­
dra Joshi. not a reactionary. not a 
Jan Sanghi. not a Swantraite. not a 
PSP reactionary but a man who led 
the destiny of the Communist Party 
of India for the longest period has to 
say this-for the Communist Party of 
India I would like to read this: a 
choice thing it is:---

"Is it not time to learn that ser­
vility is not loyalty to the Soviet 
Union and all it stands forT' 

This is what some people here and 
some people there also should learn. 
that there is a lot of difference between 
friendship and friendship. Friendship 
calls for a special responsibility. No 
responsibility is greater than. when the 
friend is erring. to tell him so with 
firmness because that is preserving the 
ties of friendship and that will per­
haps save the friend also from further 

C::e"/lOs/ol"ak ia (M) 

mistake. We call the Soviet Union 
our friends. I think. we are friends 
and I would like the Indians to culti­
vate that friendship. I know the limi­
tation that friendship imposes upon me 
and the responsibility that friendship 
casts on me. Shall I disown that in 
a moment of crisis'! That is the thing. 
But I discover that a campaign is being 
raised against some of 'us because we 
raised our voice against the supply of 
Soviet arms to Pakistan and it is said 
that we are reactionaries. We have 
always been reactionaries. Somebody 
today called me a pro-Communist but 
normally we are being called these 
days reactionaries. Nothing of the 
kind is true. The only guilt that can 
be brought against us with some force 
of conviction and truth is that what 
matters. what counts. what worries. 
what guides and what inspires us is 
the interest of this country. That is 
the only thing that leads us to any 
position in this country. 

Shri Pooran Chandra Joshi then tells 
us very clearly:-

"I say more. why unduly exag­
gerate the danger of counter-revolu­
tion in Czechoslovakia as a conve­
nient cover for interference in the 
internal life of the Czech Party and 
of the affairs of the Czech state:' 

This is what he says. 

Now. Mr. Speaker. Sir. I was dis­
tressed to listen to the speech of my 
han. friend. Shri Bakar Ali Mirza. a 
good man. an honest man and a man 
for whom I have the highest regard. 
But I do not know how he could have 
said what he managed to say today. 
r was really distressed to hear his 
speech. Obviously. he seems to know 
more the truth about what is happen­
ing in Czechoslovakia than the Presi­
dent of Czechoslovakia; he seems to 
be having more agony than the chosen 
President. the Communist Party. the 
Legislature and the Government. 

Last night. the Soviet spokesman 
told the Security Council that what 
they are doing is the domestic affair 
of Czechoslovakia and. therefore. the 
Security Council should not interfere. 
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I think. this will go as a master-piece 
of the understatement of the twentieth 
century. I quote from the All India 
Radio: 

"The Czechoslovak President Svo­
boda said in a broadcast last night 
that the action of the Warsaw Pact 
countries was illegal. He declared 
that there is no way back from the 
liberal programme the country had 
embarked upon." 

1\ow, t:le Czechoslovak National 
Assembly hilS issued a Proclamation 
calling on the Soviet troops to with­
draw. I want to tell my hon. friend. 
Shri Bakar Ali Mirza, here is the pro­
c1amlltion of the Czechoslovak Na­
tional Assembly. This is what they 
say. It denounces the occupation as 
a complete violation of Czechoslovak 
sovereignty. 

I was surprised to hear the people 
insinuating that it may be in the inte­
rest of the Czech people. Is aggres­
sion in the interest of any people? We 
are told that the Czech people invited 
the Soviet Union. They have never 
bothered to identify the so-called 
Czech leaders who have invited the 
Russian army to go there. We would 
like to know their names. their status 
and their positions, as to whom they 
represent. We have never been told 
who they are. But we are told they 
have been invited by the Czech people. 
May I tell you there is a slogan, re­
cently appearing in the streets of Cal­
cutta it is: maTT< 'l'<l ~ 'l''T 
The path of Mao is the path of libera­
tion. If this insane person or this 
irresponsible persoll gets any possibi­
lity of calling Mao in this country. will 
that be an invitation by the Indian 
leaders to him to come and Ol'CUPY our 
country" I would like to know the 
answer. Prevarication is going on one 
after another. 

Yesterday. an attempt was made: 
we did not know the full facts. What 
facts do we need to know that aggres­
sion has taken place" It is quite clear 
and patent to everybody that the na­
tion has been aggressed upon by out-

C=echoslovakio (AI) 

side armed forces. Should it take 
time for India to make up its mind? 
What does Czechoslovakia says? How 
can people go on making these insinua­
tions that the Russians have gone at 
the invitation of the Czech leaders" 
But this is a classical plea of every 
aggressor. Don't we know that when 
Hitler. finally. occupied Norway, he 
had one Norwegian to invite him, caN· 
ed. Mr. Quisling. who was rewarded 
and was allowed to form Government? 
How can India forget all this? 

Mr. Speaker. Sir. subject India be­
haved better than how free India is 
behaving. I would like to point out 
that when Abyssinia was the victim 
of aggression. when Spain was struggl­
ing for preserving democracy, when 
China became the victim of Japanese 
aggression. the voice of subject India 
was raised by lawaharlal Nehru-and 
also by Tagore--in a moving passage 
on the tragedy of Spain. The spokes­
man of struggling India. subject India, 
occupied India, lawaharlal Nehru. 
speaks in these words: 

"But while we argue and debate. 
blood flows in Spain and heroic 
men and women and even children 
fight our battles and give their lives 
for human liberty." 

Substitute 'Czechoslovakia' where late 
Pandit lawarhalal Nehru has used the 
word ·Spain'. and you get the full pic­
ture of the tragedy. you get the full 
meaning. the significance and the di­
mension. Then Pandit lawaharlal 
Nehru said: 

"We are ourselves helpless in 
India and hunger and stark-poverty 
meet us everywhere: we fight for our 
freedom and to rid ourselves of the 
empire that exploits and crushes us. 
Famine and flood ........ 

All this is true of India today. 

..... Famine and flood and natu­
ral calamity have pursued us and 
added to the burdens of empire. But 
out of our hunger and poverty we 
will send what help we can to our 
comrades in Spain. and though this 
may not be much, it wiJ1 carry with 
it the earnest and anxious good 
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wishes of the people of India. For 
those who suffer themselves feel 
most for their brothers in misfor­
tune elsewhere." 

Why did she not call the Czech 
Ambassador vesterday as the Prime 
Minister of India') Why did she not 
tell him that it has been the tradition 
of her country. her father. her nation 
and her people to stand by all thoSe 
who are resisting aggression? She 
could have said this, "I am not today 
speaking as the Prime Minister of a 
Party but as the spokesman for 51 
crores of Indians". She could have 
enjoyed this glory for one brief minute. 
She could have told him, "Please con· 
vey to your Government that we stand 
with you: we have perhaps nothmg 
by way of arms to give you; we 
have no aeroplanes: we have no sub­
marines: we do not have even much 
food and money to give you, but the 
hearts of all Indians go in full sym· 
pathy towards you"., Did we do it? 
What stopped us from doing that? Do 
we need any body's permission for it? 
And if we are afraid of doing it. are 
we fully sovereign and free people in 
the true sense of the word? I am 
afraid, not only the case of Czecho­
slovakia but occasions like this frigh­
te.n me as to what is the significance 
of our own freedom. 

I would like to point out to you 
the agonisin" words one after another 
of the Czech~slovakian leaders. I read 
the Resolution. I read the statement 
of the Presidcnt, I read the Resolu­
tion of the Assembly. Now I will 
turn and say what the Czechoslova­
kian rcpresentative has been saying at 
the United Nations: 

.. 'Now as then, the question of the 
sovereignty of Czechoslovakia is at 
stake",- Mr. Muzik declared. He 
compared the situation to that in 
1938' when the Munich Agreement 
was concluded by the then British 
Prime Minister. Neville Chamber­
lain.. " 

He challenged the statement of the 
Soviet reprisentative and said that the 
Soviet forces have entered his country 

29-1 LSD/68 

Czechoslorakia (M) 

against the wishes of his Government, 
hTs President and his people. 

If this is not aggression, what is 
aggression~ Do we need, like the de­
finition of 'spade', the word 'aggres­
sion' to be defined~ If aggression is 
established beyond measure, what 
should be our duty? Should the Gov­
ernment of India not say at least what 
the leaders of the world Communist 
parties have been saying, and .should 
we be hesitating to say that? Which are 
those Communist parties? The Italian 
Communist Party is the bigg.est C~m­
munist Party outside the Soviet Umon 
in Europe. The French Commumst 
Party is the second biggest 'pa~y. 
These are mi!!hty parties enJoymg 
mass support Cn those countries. And 
what have they been saying? Prompt­
IV have they come in support of the 
Czech people declaring their solida­
ritv with the Czech leadership, the 
Czech Communist Party and the legal 
Government of Mr. Svoboda and Mr. 
Dubcek. Should India not do what 
all the Communists in the world are 
doing~ Let us forget the Americans, 
the British and the French. You and 
I perhaps have every: reason to, be­
lieve that once agam there might 
have been a shady deal between Krem­
lin and White House. We knew that 
there was such a shady deal at Yalta 
to divide the world. But have we 
divided the world? Does India have 
a skeleton in its cuphoard like Viet­
nam to be afraid of the Soviet Union? 
Why should we be afraid? I 
may not care whether Mr. Rusk 
protests or not. I have a clear 
conscience. India has a clear con­
science. So. there is no justifica­
tion for the .Prime Minister of India 
to tell the people of India. "The other 
leaders have not spoken and so. we 
cannot speak". My country has never 
committed aggression: Indill: is never 
guilty of aggression. So, India should 
raise its voice. Then we are asked 
this extraordinary question: when did 
we pass such a Resolution in the past? 
When Czechoslovakia was aggressed 
upon in 1938 and became a victim of 
the Nazis in 1939. there was no Par­
liament. no freedom. The difference 
is that today we have a Parliament, 
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we are free. and. therefore, I want 
it to be passed; therefore. we want it. 
This is the reply that I give to all 
those who are again and again 
asking ...... 

MR. SPEAKER: The Hon. Mem­
ber may please conclude. 

SHRI NATH PAl: I would like 
you to be a little liberal to me. I 
would like to bring the All India 
Congress Committee. 

Then the All India Congress Com­
mittee-how different is the All India 
Congress Committee today?-which 
was the parliament of the Indian na­
tion, which wanted freedom, that par­
liament of India, passed a resolution 
condemning Hitler's aggression against 
Czechoslovakia. Those who want to 
ask the question. 'When did we pass 
a resolution?'. this is the reply that 
the Al1 India Congress Committee 
then gave. I wish it had continued 
that adherence to the interests of our 
people. to the welfare of our people; 
then perhaps our history would have 
been different. 

Now, here is Nicolae Ceausescu, the 
Rumanian Communist Party Leader, 
speaking: 

"If one considers that there is a 
counter-revolution in Czechoslova­
kia, one may say the same thing 
tomorrow about Rumania". 

The Rumanian Communist Party said 
in Bucharest after a meeting of the 
Party that the 'occupation of Czechos­
lovakia was a grave mistake and is a 
serious danger to peace in Europe and 
socialism in the world' .. 

What was the crime of Dubcek? 
Here is the programme which was 
adopted by the plenary session of the 
freely elected Communist Party of 
Czechoslovakia, not imposed by impe­
rialists. not imposed by the Germans 
or the Americans. the British or Indian 
reactionaries like Shri Minoo Masani. 
This was adopted at the plenary ses­
sion of the Communist Party of 
Czechoslovakia. Is this a crime 
against what Marx said? Is it a be-

Czechoslol'akia (M) 

trayal of the tenets of Leninism? The 
spirits of both Marx and Lenin must 
have shed a few tears like many 
Indians when they saw the Red Army 
crossing the frontiers of Czechoslova­
kia, and that too in the name of the 
preservation of socialism and demo­
cracy. Here is the declaration of the 
Czechoslovak Communist Party which 
has b~en accused of betraying socialism 

"We stand resolutely on the side 
of progress. democracy and socia­
lism in the struggle of the socialist 
and democratic forces against the 
aggressive attempts of world impe­
rialism. It is from this point of view 
tbt we determine our attitude to 
the most acute international prob­
lem of the present and our share in 
the world-wide struggle against the 
forces of imperialism". 

What is the sin they have committed? 
They are being accused of being hos· 
tile to the Soviet Union. Yet this is 
their declaration. when they were free 
to say something: 

"We shall put special emphasis 
on friendly ties, mutual consulta­
tions and exchanges of experience 
with the Communist Party of the 
Soviet Union. with the Communist 
and Workers' Parties of the other So­
cialist community, with all the other 
fraternal Communist parties ...... " 

Certainly not a betrayal of socialism. 
certainly not a betrayal of friendship 
with the Soviet Un;on, certainly not a 
departure from what Lenin stood for. 
This is the only thing they wanted. 

What did they want? Here is the 
real challenge for India. Does not a 
nation. because it is smal1, because 
it does not have the atom bomh, be­
cause it do~s not control battalions. 
have the right to follow its own genius 
and to shape its own destiny? Are we 
to let loose the floodgates of interfer­
ence? Shall the sword be the arbiter 
of human destiny. This is what the 
people of Czechoslovakia are asking 
you, me and every man and woman in 
the world who has a conscience. The 
Americans may not be free to give 
a reply. The British may he guilty 
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of something, and they may not open 
theIr mouth. But what is India guilty 
of that she should not give her verdict 
clearly on the side of the righ t of a 
nation to shape its destiny? 

What today Czechoslovakia is 
asking is nothing but to be left alone, 
to do what? To shape its destiny, to 
mould its own future. We have seen 
within our lifetime this small nation 
become twice the victim of aggression. 
First it was in 1939. Then a black 
night descended on her. Now. imme­
diately after a spell of the sunshine 
of freedom. once again the bleak, dark. 
and God knows how long, night of 
black. tyranny has descended on these 
unfortunate people. In their long his­
tory of 1.000 years again and again 
they ha vc beep victims of their mighty 
neighbours--sometimes Germany, 
sometimes Austria and sometimes 
Russia. All that they want is to get 
back their freedom. to carve their own 
destiny according to their own genius. 
I have no doubt that whatever the 
Russians may choose to do. whatever 
their so-called allies may choose to do 
the flame of liberty which President 
Massaryk once lighted. breaking from 
the thraldom of Austria-Hungary will 
once again be lighted in the hearts of 
the CzechoslovaJs people and once 
again a new Czechoslovakia will be 
reborn with all glory, with all strength 
and with all freedom. 

The only question this PariiameL1t 
has to answer is: what role did we play 
in resurrecting a free Czechoslovakia? 
Shall we be guilty of having acquies­
ced by our silence in this crime? Are 
we not answerable to our people, to 
posterity'? What shall the reply of 
India be'? This is the only question 
that I want to ask the Prime Minister. 
She said something but that was not 
at all enough. Our response shall be 
immediate. No friendship is endan< 
gered; but our honour is. Perhaps 
the Russians will learn to respect us 
if they knew that we care for values 
more. we care for honour more than 
we care for goods. than we care for 
arms. This is the challenge and India 
has to respond to it. -

Czechoslovakia (M) 

SHRIMA Tl SHARDA MUKER­
lEE (Ratnagiri): I heard a very 
eloquent speech from my distinguish-
ed colleague Shri Nath Pai. ............. . 
(/lItcrruptiOIlS). If eloquent words 
could give us some power in inter­
national affairs, certainly the resolu­
tions the Parliament possess or the 
feelings expressed by the Hon. Mem­
bers would mean a great deal. The 
dark clouds of hostile military inter­
vention in the internal affairs of Cze­
choslovakia have shocked us. The 
shock is caused more by our san­
guine belief that peace on earth and 
goodwill among men has come to be 
accepted as a precept of international 
life. We did not recognise facts of 
reality and we thought that mankind 
had by now learnt the price of war­
fare. International. politics respects 
only one principle and that principle 
IS one of self-interest. If this can be 
gained peacefully. well and good. If 
not. as night follows the day, the use 
of force will be there. This is in fact 
what has happened in Czechoslova­
kia. . Soviet troops are in occupation 
of Czechoslovakia and four of the 
War_aw Pact countries are also there. 
President Svoboda and Dubcek are 
under arrest and the youth of Czecho­
slovakia are risking death and arrest 
in their attempt to stem the tide of 
foreign tanks invading their mother­
land. It is too early now to say what 
future developments will take place 
and how far the ideol02ical. economic 
rolitical and military unity of socialist 
countries of Europe will be able to 
withstand this serious breach in their 
hitherto maintained solidarity under 
the Soviet leadership. As far back 
as 194R. Yugoslavia under President 
Tito's leadership had dared to have 
an identity of its own and when he 
did so. economic squeeze was used by 
the Soviet Union. Stalin did not use 
tanks .not because of the reasons given 
by my hon. friend, Shri Masani; it was 
18 HRS. 

b.ecaus~ Y!-lgoslavia's geographical po­
SItIon IS dIfferent. and Czechoslovakia 
is on the very border of Russia. and 
all other smaller countries-all other 
smaller socialist countries are there. 
And therefore. I am inclined to believe 
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that if economic squeeze has been 
useful. Russia would have adopted it. 
I do not think. therefore. that there is 
any difference in the super-power blocs 
between the policies and methods 
used. whether it he the USA. or the 
USSR. Therefore. whether it is a 
(lJestion of Vietnam. of the Korean 
war or of the Czechoslovakian situa­
tion. the same method and the same 
jungle law exist. As in the jungle. 
where the lions have their own tern­
tory and if there is any encroachment 
of that territory there is open warfare. 
so it is with the super-power countnes. 
As in the old days, so too today. the 
people of the same religion will fight 
between each other. Now that the glory 
and illusion of the first stage of socia-
1ism has passed. rivalries will start. 
We shall see how far the solidarity of 
the socialist countries can withstand 
the pressures and rivalries and com­
petition hetween themselves. So let 
us not sit in judgment here. Whatever 
Ideological reasons may go to justify 
the military occupation of Czechos­
lovakia. the recent background of 
events. as far as I can see. is, as I 
said. that the ways of th~ super-powers 
are the same. We can do little at 
this stage. and therefore. I would like 
to cong~atulate the Prime Minister on 
the balanced and well-worded state­
ment she has made yesterday. 

In 1961, when the 22nd Congress of 
the Communist countries took place, 
the Russians recognised the right of 
each Communist country to have tre 
pattern of Social;sm of its own. and 
yet today. this is the test wl~lch the 
Soviet Union faces. The test IS. whe­
lher her invasion of Czechoslovakia 
will jeopardise her international pres­
tige. The test is. whether the moral 
leadership she has had oyer the Com­
munist countries will wllhstand thiS. 
Therefore. it is not necessary for us 
sitting in Parliament here, to pa~s. a 
hasty judgment. As I said. our pohcl~s 
must be directed hy our self-1I1terest 111 
the same way as the policies of the 
bigger countries are ~irected and moti­
vated by theIr own 1I1terests. 

Czechoslovakia 1M) 

Last month. only in July. when the 
five Warsaw power leiter was sent to 
Czechoslovakia. there was already a 
warning that the hostile forces held 
a "threat of tearing away Czechoslo­
\ akla t I om the Socialist countrIes" 
Why do we say that we are surprised 
ahout it"' Were we asleep when these 
developmellts were taking place? Were 
we asleep when we saw the military 
manoeuvres in Czechoslovakia when. 
for the first time since 1945. Russian 
troops were on the Czech soil? Se­
condly. the elections were to take place 
next month in Czechoslovakia. and 
in those elections we know that a 
certain amount of freedom and libera­
lisation was going to be introduced. 
We kIlOW that economic reforms were 
contemplated in the small-scale indus­
tries where the private sector would 
he allowed. All this we saw. But 
whY do we then say that we were un­
awilfe of this. and that we were taken 
aback" I want to know what exactly 
my ilon. friends would like India to 
do. Is it possible to translate our 
words into action? 

SHRI J. B. KR1PALANI: Truth. 
SHRIMATI SHARDA MUKER­

JEE: Truth has no value in the 
international world. Truth has to be 
backed by power. (interruption). 1 
want to know when in the history of 
the world international obligation has 
heen governed hy truth. Acharyaji is 
respected by all. He has. quoted ex­
tensivcly from what he said happened 
during the independence movement. 
Today. the government has the res­
ponsihility of govern mg. To~ay gov­
ernment's statement and actIOn are 
concerned not merely with agitation 
and so on which my hon. friends have 
the privikge of having. because the 
"overnment must make statements 
~vhich will in the future have reference 
to the action which it proposcs to 
take. 
. MR. SPEAKER: She should con­
elude now. 

SHRIMATI SHARDA MUKER­
lEE: I will conclude because my time 
is up. Public opinion which is not 
translatable into actIOn has little value. 
There are more constructive ways of 
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expressing our reaction to the Soviet 
Union's method of settling accounts 
with her allies. It is not that we do 
not disapprO\"e of. that we do not re­
nounce the action of the Soviet Union 
in Czechoslovakia. but I do not think 
that it is by emotional outbursts of 
feelings that we can serve the ends 
that we cherish. There are other 
peaceful ways like the forum of the 
United l\ations and trade and econo­
mic relations. These are peaceful 
constructive ways. We must always 
condemn those things which will be a 
threat to world peace like hasty mili­
tary action. But. as I said before. 
hefore taking any steps we must keep 
our national interest in view. That is 
the determining factor for deciding our 
course of action. Therefore. I reite­
rate what I said earlier that I congra­
tulate the Prime Minister for her very 
responsible and halanced statement. 

'-'IT m:m:r ~ ~ (>.:.f\;;<p:) : 
"f'fl'! .;fi;p ~, l11IT '!>T'Iir ~ 
gr, ~ ~ if o;rrif 3!'f.r ~l1T"IT'f 
ifiT ~ ff.lIT I ~-;iT flw: if it llR 
fO:<1RT' 'ifTQ<fT ir fir. ~ ~ 
~ifiT~~,~T~~. 
mrt 11C"f. ~ m ~ llit BT'ifCf >ft "llf'f; mot" 
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Czechoslovak ia (M) 

SHRI SWELL (Autonomous Dis­
tricts): Sir. before the Prime Minister 
speaks. may I put a question so that 
she can answer it during her speech? 

I hold that military intervention by 
one country in the affairs of another 
country is justifiable only in the event 
of external aggression against that 
country and on a clear invitation by 
the legitimate government of that 
country. 

There has been a demand in this 
House that we should condemn this 
aggression by Soviet Russia on Czecho­
slovakia in clear. unmistakable terms. 
There has been a suggestion also 
tha t we should not recognise any gov­
ernment in Czechoslovakia that might 
be set up hereafter unless we are sure 
that that is a popularly elected govern­
ment of that country. 

I would like the Prime Minister to 
clarify certain points before this House 
hefore I personally can make up my 
mind and hefore. I think. a large 
number of Members of this House can 
make up their minds with regard to 
these two demands. Now the situa­
tion is confused. During the days 
when there were talks in Cierna there 
was a report of Mr. Brezhnev falling 
ill and this was followed by the re­
ported meeting of Mr. Ulbrich with 
Mr. Dubcek following the Bratislava 
Agreement. Yesterday we heard of 
the reported resignations of the Prime 
Minister and the Defence Minister of 
Russia. 

All this gives rise to suspicion that 
there appears to he a serious rift. a 
serious schism. within the Soviet lea­
dership itself. I would like to know 
whether this Government has tried to 
seek information about this. whether 
it has contacted its embassv in Moscow 
and received information about this 
whether there is really a schism or a 
rift in the Soviet leadership. 

. Then. there is a report that the im­
mediate cause calling for the interven­
tion of Soviet Russia and the Warsaw 
Pact countries is the serious clash bet· 
ween the workers of Czechoslovakia 
and the intellectuals. 
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[Shrimati Indira Gandhil 
Now, I would like to know whether 

this Government has tried to ascertain 
from its Embassy in Prague as 10 
whether there IS any truth in this reo 
port and whether it is a fact that the 
workers of Czechoslo~akia are, by and 
large, mdIfferent to thiS aggression. It 
is on these two points that we should 
he told in order to enable us to take 
a clear stand. 

THE PRIME MINISTER. MINIS­
TER OF ATOMIC ENERGY. MI­
NISTER OF PLANNING AND 
MINISTER OF EXTERNAL AF­
FAIRS (SHRIMATI INDIRA 
GANDHI): Mr. Speaker. Sir. when I 
rose to make the statement in this 
House yesterday on the situation in 
Czechoslovakia. I said that I was 
doing so with a heavy heart and with 
a profound sense of concern I chose 
my words with deliberation and with 
a great deal of thought. 

There are moments in history when 
grave responsibilities are cast on Gov­
ern.m~nt in whatever they say or do. 
ThIS IS one such moment. The dict­
ates of wi5dom enjoin upon us to tread 
carefully and with great circumspec­
tion and. when we are in front of an 
avalanche. not to make too much 
noise which-my hon. friends who 
have done any mountaineering will 
know-increases the force of an aval­
anche. I say this not to engage in 
metaphor but to try to convey to the 
House the real gravity of the situation. 
It is easy to give vent to one's feelings 
and it is easy enough to condemn. 
But. Mr. Speaker. let me say that I 
am not insensitive to the views ex­
pressed by the Hon. Members. As I 
have said on a previous occasion. I 
myself have had the closest connec­
tions and personal friendship with 
Czechoslovakia and her people. So. 
I myself do feel very strongly on these 
matters. not only as a Government but 
also. if I may say so, as a person. But 
after we have given expression to our 
feelings. the political realities remain 
and Gove'nment has to deal with them. 

Yesterday, I voiced our feelings in 
which. I am sure. the sentiments of 

C:echoslol'akia (M) 

this House were also included. for the 
Government and the people of Cze­
choslovakia. I expressed the hope 
that it would he possible to restore the 
normal and legally constituted Gov­
ernment of Czechoslovakia. We ear­
nestly hope that even now it would 
be possible for this to happen. We 
e.arnestly hope that it may still be pas­
slhle. to resolve the differences by the 
conflIct of argument. discussion and 
debate. not hy force. Only that way 
can there be any durable settlement. 
This again is the view that the Gov­
ernment has held on all similar prob· 
lems that these political differences. 
political conllicts. C3nnot he resolved 
hy mea ns of force. 

Here, I would like to express my 
deep concern for the safety and wel­
fare of the Czech Government and the 
party leaders and. I am sure. the 
House will join me in this. 

We are specially concerned with 
what has been happening because over 
the years we have been working in 
the lessening of tensions and we have 
been working for the softening of the 
cold war atmosphere. This action of 
the armed forces entering Czechoslo­
vakia has. with one blow. reversed 
the situation. It has. immediately. 
taken us back over the years as if 
all this long work of bringing people 
together or getting them together or 
getting them (0 find peaceful solution 
has been overnight wiped out. 

Naturally it is of concern to us and 
we feel that it is of concern for peace 
in the world. Han. members have 
urged upon the Government to play 
a role at the U.N. We ourselves are 
anxious to do so. Our country has 
the honour to be a member of the 
Security Council. Onder the U.N. 
Charter. the Security Council is the 
sole forum for the consideration of 
security matters. I wonder if it would 
be right for a Government which is a 
member of the Security Council to 
state its position on the issues which 
are going to be discussed ........... . 
(Interruption). We should not do any­
thing which might prejudice our role 
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in the Security Council.. .. . (llllermp· 
tiol1). 

SHRI NATH PAl: U. Thant has 
spoken very categorically and has 
given his opinion. 

SHRI KANWAR LAL GUPTA: 
Why don't you say clearly this side or 
that side? Don't have rope·dancing. 

SHRIMATI INDIRA GANDHI: 
1 think Hon. Members are deliberate· 
Iy trying to give slants to my state· 
ment. They have sought to prove 
that I have not spoken out on the 
side of Czechoslovakia or perhaps that 
I have not spoken out strongly enough. 
Does courage lie merely in words? 
Venerable Acharyaji reminded us of 
Gandhiji. Gandhiji did not often use 
strong words, but he did teach us to 
act fearlessly and firmly, and in our 
reaction to what has happened in 
Czechoslovakia, I do not think we 
have been timid or that we have 
hesitated. We ·have very firmly 
stated ..... 

SHRI J. B. KRIPALANI: Gandhi­
ji once wrote an article shaking the 
mane of the British lion. He did not 
speak in soft words. When he spoke 
even in soft words, they went round 
the world. There was determination 
in whatever he said, and he did not 
mince matters. 

SHRIMATI INDIRA GANDHI: 
I should like to assure the House that 
we shall always uphold the United 
Nations' Charter on which rests the 
hope of mankind for a peaceful world. 
This we have always done. this we 
shall always do, and we shall work 
to ensure that the Charter rights of 
Czechoslovakia are safeguarded in 
every way. This obviously depends 
on how the mailer comes up there. 
I can assure this House that just as 
we are interested as a member of the 
Security Council and as a member of 
the United Nations Organisation in 
upholding the sacred principles of the 
Charter, we are equally wedded to 
certain basic and fundamental prin· 
ciples to which we have adhered all 
these years, and I would like. with 
the permission of the House, to re­
state them. 
30-1 LSD/68. 

CzecllOslOl'akia 1M) 

We ardently and sincerely believe 
that every State should be left free 
and unfettered to decide its own future 
and its own destiny. We believe that 
there should be no...... (Interrllption) 
external interference in the affairs of 
any country. Thirdly, force should 
not be used as the arbiter of decisions. 
and finally the differences in ideology 
or social systems can never be an 
excuse for interfering in one another's 
internal affairs. These are no new 
principles. All who have followed the 
course of India's conduct of interna­
tional relations in difficult and varied 
circumstances will admit that these 
principles have provided the very 
foundations of our foreign policy. It 
is in the light of these principles that 
we have judged. and shall continue 
to judge, situations as they arise. 

SHRI KANWAR LAL GUPTA: 
What is her decision? 

SHRIMATI INDIRA GANDHI: 
would like to compare the present 

situation to an avalanche because I 
know that hereafter the world will 
either get over this crisis honourably 
and peacefully and go forward with 
the process of detente and relaxation 
or we shall revert to the terrible con­
frontation which had rocked. and 
nearly wrecked. this world after the 
end of the Second World War. 

I spoke earlier of the work we have 
done in the lessening of tensions. Now. 
we had a vested interest in this. Our 
country. as all developing countries. 
needs peace for its very development. 
its very existence. It was. therefore, 
with hope and confidence that we had 
watched the vast movement in many 
countries towards a better and more 
harmonious world order. It is our 
hope that the present crisis will not 
reverse the trend. In the present si­
tuation. the immediate need. as I had 
said yesterday, is for the withdrawal 
of the forces which have entered Cze­
choslovakia so that the Czechoslovak 
people may be free to determine their 
own future for themselves without 
any intervention and in an atmosphere 
which is free from tension. Whatever 
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[Shrimati Indira Gandhi] 
problems there may be between Cze­
choslovakia and its neighbours should 
be settled peacefully by means of 
negotiations and not through the use 
of force. The processes of peaceful 
co-existence which we have tried to 
promote for so many years must be 
allowed to develop unimpeded. 

We were asked here about whether 
we have conveyed our views to the 
Czech Ambassador. We have convey­
ed our views. The Ambassador is, 
unfortunately, not here; he is in Cze­
choslovakia. But we have conveyed 
our views very clearly to the Charge-
d'affaires who is here, to the Charge-
d'affaires of the USSR and to the Am­
bassadors of the other Warsaw Pact 
countries. We are in touch with the 
Ambassadors of other nations also. 

We are second to none in our sym­
pathy for the brave and valiant Czech 
people. We are second to none in 
our admiration for the dignity and 
calm with which they are facing the 
tragic situation, and we are specially 
aware that the method they have 
chosen is the method of satyagraha. 

Just before I spoke, an Hon. Mem­
ber asked about clash of personalities 
in the USSR, clash of personalities in 
Czechoslovakia, something about wor­
kers versus intelIigentsia in Czecho­
slovakia. We are, as I said, earlier, 
in touch with the various embassies, 
though we are not directly in touch 
with our own Embassy in Czecho­
slovakia. But there is no authorita­
tive news about the various rumours 
that are afloat, except that sometime 
ago, not within the last few days, a 
letter or a communication did appear 
in the Pravda newspaper signed by 
90 workers of, I think. the automobile 
industry-I am not quite sure which 
industry it was-in which they had 
said something about needing help to 
save socialism. 

SHRI SURENDRANA TIl DWI­
VEDY: So-called letter in Pravda. 

SHRIMATI INDIRA GANDHI: 
So-called-all right. 

SHRI RABI RAY: False. 

SHRI RANGA: Did they circulate 
that letter to the editor? 

SHRIMATI INDIRA GANDHI: 
Whatever it was. This is the only indi­
cation that we have of any such views, 
It is quite possible, however, and it 
is probable also, that there is some 
kind of difference of opinion within 
two groups; but whatever the differ­
ence of opinion, it is their business to 
solve it themselves, I have said this 
before. and I reiterate it. 

SHRI PILOO MODY: What did 
her Ambassador inform her? 

SHRIMATI INDIRA GANDHI: 
There is no contact for the last two 
days. 

SHRI PILOO MODY: Before the 
last two days. 

AN HON. MEMBER: Is our am­
bassador safe? 

SHRIMATI INDIRA GANDHI: 
To the best of our knowledge, yes. 

SHRI NATH PAl: Is he in Kar­
lovy Vary or in Prague? 

SHRIMATI INDIRA GANDHI: 
To the best of our knowledge, he is 
in Prague. 

SHRI NATH PAl: To the best of 
our knowledge. he is in KarIovy Vary. 

SHRIMATI INDIRA GANDHI: 
It is not very far from Prague. It is a 
very small country and it takes no 
time at all to go from one place to 
another. However, I have digressed. 
I only wanted to say th;tt the Hon. 
Members should give us the benefit 
of doubt. if I may put it that way ...... 
(Interruptions). 

SHRI KANWAR LAL GUPTA: Is 
it aggression or not? 

SHRI NATII PAl: We cannot re­
sist that plea. 

SHRIMATI INDIRA GANDHI: 
The situation is extremely grave. We 
want that we should be in a position 
where we can really play our role 
at the United Nations. We have mad~ 
our views very clear. without chang­
ing words. We have talked about 
Russian armies going there ... (lnter-
ruptiolls,). 
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MR. SPEAKER: You must allow 
her to continue her speech. 

SHRIMATl INDIRA GANDHI: 
When we say that the forces should 
withdraw. I think that our views are 
very clear ..... (/ nterruptiolls.) 

MR. SPEAKER: If Hon. Mem­
bers do not like this. I cannot continue 
the debate. 

SHRI PILOO MODY: The whole 
purpose of the debate was to get the 
Prime Minister to change a word here 
and a word there. At the end of a 
Five hour debate, all she can say is 
this. 

MR. SPEAKER: Therefore. you 
must allow her to change the word. 
You cannot force her to use your 
words. 

SHRI ABDUL GHANI DAR* 

MR. SPEAKER: Order. order. 
I have not allowed you to speak. 
Nothing will be taken down. If you 
cannot observe order. you have to 
withdraw. 

SHRIMATl INDIRA GANDHI: 
I should like to say only this. Many 
Hon. Members have said that this 
is not a party matter; this is a matter 
with which the whole nation is con­
cerned. With what are we concern­
ed? We are concerned with the 
safety of the Czech leaders. We are 
concerned with the sovereignty and 
independence of Czechoslovakia. We 
are concerned with the withdrawal of 
the forces ........ . (/llferrllptiol1S.). I 
have already said that we would sup­
port the Charter rights of Czechoslo­
vakia in the United Nations. So. I 
should say: let us combine on this 
matter and not quarrel over the use 
of a word here or there. Let me 
conclude expressing once more our 
sympathy and admiration for the 
people of Czechoslovakia. 

SHRI M. R. MASANI: In the 
spirit of the Prime Minister's appeal 
just now I should like to say that 
we on this side also would like a 

°Not recorded. 

unanimous vote of the House. not on 
our motion but on a motion of a 
Memher of her own Party. If the 
Government accepts Mrs. Such eta 
Kripalani's amendment from her own 
party. we shall all vote for it and 
withdraw our own amendments. 

SHRI HEM BARUA: Just one 
clarification from the Prime Minister. 

MR. SPEAKER: Then the whole 
House would like to have some clari­
fication or the other. Mr. Bhandare. 

SHRI R. D. BHANDARE: Sir. 
after the speech of the Prime Minis­
ter, I think it is not necessary for me 
to say-

SHRI J. B. KRIPALANI: Any­
thing. 

SHRI R. D. BHANDARE:-any­
thing; but. lest a wrong impression 
in the minds of some of the Hon. 
Memhers should remain. I would 
like to correct that wrong impres­
sion and remove that misunderstand­
ing. The Prime Minister was per­
fectly right when she posed a ques­
tion: What is it that we are inte­
rested in? Are we interested in the 
security of the Czech people. or are 
we to be obsessed as to what has 
been done hy Russia? We are inte­
rested in the Czech people. in their 
sovereignty and their way of life. 

Let me read out to you-I am not 
going to take the time of the House­
the statemeqt issued by the authority 
of the Czech people. It says, "We 
demand the immediate withdrawal 
of the armed forces of the five coun­
tries of the Warsaw pact." Has that 
not heen said hy the Prime Minister? 
What is there to be misunderstood? 
What is there it to be misconstrued? 
Then. it says. "We urgently request 
the military commands of the Soviet 
Union to go away out of our coun­
try. We demand that normal con­
ditions he immediately restored to 
enable the constitutional organs of 
the Repuhlic to discharge their consti­
tutional functions." Therefore. I sub­
mit that if at all there has been any 
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misunderstanding. it ought to be re­
moved. 

May I ask the Members of the 
Opposition and those who said that 
the Prime Minister has condoned 
the action of the Soviet Union, where 
is it said that the Prime Minister has 
condoned the action of the Russians? 

AN HON. MEMBER: Nobody has 
said. 

SHRI R. D. BHANDARE: Some­
body said that there is a guilty silence. 
That impression should be removed. 
I repeat it: somebody sl\id that there 
is guilty silence. When the statement 
is so clear. is so self-explanatory, where 
can it be shown that there is guilty 
silence'! Therefore. it is not right on 
the part of the Members of the Oppo­
sition to say so. 

We must tell the great Czech people 
that we stand by their side in their 
effort to get rid of those foreign powers. 
and in their effort to establish demo­
cracy and shape their own destiny and 
in their onward march towards peace. 
prosperity and socialism. I am certain 
that this will satisfy them. 

Regarding the amendments, I am 
not prepared to accept any of the 
amendments moved by other Hon. 
Members in this House. 

Some Hon. Members /'Use--

MR. SPEAKER: The amendments 
are there. I do not think we need 
carryon the discussion any further. 
(il1terrupti()I1). It has been said catc­
gorically on behalf of the Congress 
party by the Hon. Member who just 
now spoke. 

SHRI HEM BARUA: One clarifi­
cation from the Prime Minister is 
wanted by me. She has indulged only 
in generalities. I want to know whe­
ther she considered it as a flagrant vio­
lation of the UN Charter or not. 

MR. SPEAKER: Shall I now put 
the substitute motion of Shri T enneti 
Viswanatham to the vote? 

SHRI TENETI VISW ANATHAM: 
Yes. 

C:ecllOslomkia (AI) 

SHRI PILOO MODY: Sir, a 
healthy precedent should be set up 
hy accepting the amendment. 

MR. SPEAKER: It is [or the 
Memher to decide. I cannot help it 

.. (lllferrllptiolls). Would the 
Prime Minister like to say anything: 

SHRIMATI INDIRA GANDHI: 
I have made it clear in the speech 
that since the Security Council is 
meeting in a few hours' time, I do not 
think it would be right to state some­
thing like this at this hour. 

SHRI NATH PAl: Sir. may I 
point Oul ..... 

MR. SPEAKER: No more discus­
sion on this. I am putting the substi­
tute motion of Shri Tenneti Viswana­
tham to the vote of the House. 

Substitute lIlotiO/l No. 1 II'US put alld 
negatived. 

MR. SPEAKER: Now I will take 
the suhstitute motion by Shri Hem 
Barua. 

AN HON. MEMBER: The motion 
of Shrimati Sucheta KripaJani may be 
taken up first. 

MR. SPEAKER: All right. I will 
put it to the vote first. 

SHRI NATH PAl: You have to 
read it out. 

• 
MR. SPEAKER: No, I am not 

going to read it. If the House so 
desires, let the Hon. Member read it. 

SHRJ P. VENKATASUBBAIAH: 
Sir. I want to withdraw my amend­
ment. 

AN HON. MEMBER: It is for the 
House to decide it. 

SHRIMATI SUCHETA KRIPA­
LAN): My substitute motion reads: 

"This House. having considered 
the statement made by the Prime 
Minister in 'he House on the 21st 
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August. 1968. in regard to the entry 
of the Armed Forces of the USSR 
and some othcr Powers of Warsaw 
Pact into Czechoslovakia, is of the 
opinion that there has been a clear 
violation of the UN Charter by the 
USSR and some of the Warsaw Pact 
powers." 

MR. SPEAKER: The question is: 
That for the original motion, the 
following be substituted, nameJy:-

C=ecllOslorakia (!If) 

"This House, having considered 
the statement made by the Prime 
Minister in the House on the 21st 
August, 1968. in regard to the entry 
of the Armed Forces of the USSR 
and somc other Powers of Warsaw 
Pact into Czechoslovakia, is of the 
opinion that there has been a clear 
violation of the UN Charter by the 
USSR and some of the Warsaw Pact 
powers." (12) 

Tile Lak 5ablla diridcd. 

Division No. 17J r18,47 Hours. 

AYES 

Amat. Shri D. 
Amin, Shri R. K. 
Banerjee. Shri S. M. 
Barua. Shri Hem. 
Berwa, Shri Onkar Lal 
Birua, Shri Kolai 
Brahmanandji Shri Swami 
Brij Bhushan Lal, Shri 
Chauhan, Shri Bharatsingh 
Dar, Shri Abdul Ghani 
Dasappa. Shri Tulsidas 
Deb. Shri D. N. 
Deo, Shri P. K. 
Deo. Shri R. R. Singh 
Desai. Shri C. C. 
Devgun. Shri Hardayal 
Dhrangadhra. Shri Sri raj Megh-

rajjl. 
Digvijai Nalh, Shri Mahant. 
Dwi\cdy. Shri Surendranath. 
Gowder. Shri Nanja. 
Goyal, Shri Shri Chand. 
Gupta, Shri Kanwar Lal. 
Jena. Shri D. D. 
Joshi. Shri S. M. 
Kachwai, Shri Hukam Chand. 
Kameshwar Singh, Shri 
Kandappan. Shri S. 
Khan. Shri Ghayoor Ali. 

Koushik. Shri K. M. 
Kripalani, Shrimati Sucheta. 
Krishna, Shri S. M. 
Krishnamoorthi, Shri V. 
Kunte, Shri Dattatraya. 
Kushwah, Shri Y. S. 
Lobo Prabhu. Shri. 
Maiti, Shri S. N. 
Majhi, Shri Mahendra. 
Mangalathumadam. Shri. 
Masani, Shri M. R. 
Mecna. Shri Methalal. 
Mehta. Shri Asoka. 
Misra, Shri Srinibas. 
Mady. Shri Piloo. 
Mohamed Imam, Shri J. 
Mohan Swarup, Shri. 
Molahu Prasad. Shri. 
Muthusami. Shri C. 
Naik. Shri G. C. 
Naik. Shri R. V. 
Nayar, Shrimati Shakuntala. 
Nihal Singh, Shri. 
Parmar. Shri D. R. 
Patel. Shri J. H. 
Patodia, Shri D. N. 
Puri. Dr. Surya Prakash. 
Ranga, Shri. 
Ranjit Singh, Shri. 
Rao, Shri V. Narasimha. 
Ray, Shri Rabi. 
Sa boo. Shri Shri Gopal. 
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Santosham. Dr. M. 
Sen. Shri Deven. 
Sequeira. Shri Erasmo dc. 
Shah. Shri Shantilal. 
Shard a Nand. Shri. 
Sharma. Shri Beni Shanker. 
Shastri. Shri Prakash Vir. 
Shastri. Shri Raghu\'ir Singh. 
Shastri. Shri Sheopujan. 
Shastri. Shri Shiv Kumar. 
Singh. Shri J. B. 

Abraham. Shri K. M. 
Adichan. Shri P. C. 
Ahirwar. Shri Nathu Ram. 
Aga. Shri Ahmad. 
Ahmed. Shri F. A. 
Arumugam. Shri R. S. 
Awadesh Chandra Singh. Shri. 
Azad. Shri Bhagwat Jha. 
Babunath Singh. Shri. 
Badrudduja. Shri. 
Bajaj. Shri Kamalnayan. 
Bajpai. Shri Vidya Dhar. 
Barua. Shri Bedabrata. 
Barua. Shri R. 
Basumatari. Shri. 
Baswant. Shri. 
Besra. Shri S. C. 
Bhagaban Das. Shri. 
Bhagat. Shri B. R. 
Bhagavati. Shri. 
Bhakt Darshan. Shri. 
Bhandare. Shri R. D. 
Bhanu Prakash Singh. Shri. 
Bhargava. Shri B. N. 
Bhattacharyya. Shri C. K. 
Bohra. Shri Onkarlal. 
Chanda. Shri Anil K. 
Chanda. Shrimati Jyotsna. 
Chandra Shekhar Singh. Shri. 

*Wrongly voted for 'AYES'. 

NOES 

Solanki. Shri P. N. 
Sundar Lal. Shri J. 
Suraj Bhan. Shri. 
Tapuriah. Shri S. K. 
Thakur. Shri Gunanand. 
Tyagi. Shri O. P. 
Vajpayee. Shri Atalbihari. 
*Verma. Shri Balgovind. 
Vidyarthi. Shri R. S. 
Viswambharan. Shri P. 
Viswanatham. Shri Tenneti. 

Chandrika Prasad. Shri. 
Chaturvedi. Shri R. L. 
Chaudhary. Shri Nitiraj Singh. 
Chavan, Shri D. R. 
Chavan, Shri Y. B. 
Das. Shri N. T. 
Dass. Shri C. 

Deoghare. Shri N. R. 
Desai. Shri Morarji. 
Deshmukh. Shri B. D. 

Deshmukh. Shri Shivajirao S. 
Dhillon. Shri G. S. 
Dhuleshwar Meena. Shri. 
Dixit. Shri G. C. 
Dwivedi. Shri Nageshwar. 
Esthose. Shri P. P. 
Gajraj Singh Rao. Shri. 
Gandhi. Shrimati Indira. 
Ganesh. Shri K. R. 
Ganpat Sahai. Shri. 
Gautam. Shri C. D. 
Gavit. Shri Tukaram. 
Ghosh. Shri Bimalkanti. 
Ghosh. Shri Ganesh. 
Ghosh. Shri P. K. 
Ghosh. Shri Parimal. 
Girja Kumari. Shrimati. 
Gupta, Shri Ram Kishan. 
Hanumanthaiya. Shri. 
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Hari Krishna. Shri. 
Hazarika, Shri J. N. 
Heerji Bhai. Shri. 
Hem Raj. Shri. 
Himatsinga, Shri. 
Jadhav, Shri Tulshidas. 
Jadhav, Shri V. N, 
Jaggaiah, Shri K. 
Jagjiwan Ram. Shri. 
Jha. Shri Bhogendra. 
Kalita. Shri Dhireswar. 
Kamble. Shri. 
Katham, Shri B. N. 
Kedaria, Shri C. M. 
KhadilkaI', Shri. 
Khan, Shri M. A. 
Kotoki. Shri Liladhar. 
Kureel, Shri B. N. 
Laskar, Shri N. R. 
Laxmi Bai. Shrimati. 
Lutfal Haque, Shri. 
Madhukar, Shri K. M. 
Mahadeva Prasad, Dr, 
Mahajan, Shri Vikram Chand. 
Maharaj Singh, Shri. 
Mahida, Shri Narendra Singh. 
Mahishi, Dr. Sarojini. 
Mandai, Dr. P. 
Mandai. Shri Yamuna Prasad. 
Marandi. Shri. 
Mehta, Shri P. M. 
Menon, Shri Govinda. 
Menon, Shri Vishwanatha. 
Mirza, Shri Bakar Ali. 
Mishra, Shri Bibhuti. 
Mishra. Shri G. S. 
Modak, Shri B. K. 
Mohammad Ismail. Shri. 
Mukerjee. Shri H. N. 
Mukerjee. Shrimati Sharda. 

Mukne. Shri Yeshwantrao. 

Murti. Shri M. S. 

Naidu. Shri Chengalraya. 

Czeclzoslo\'Qkia (M) 

Nambiar. Shri. 
Graon. Shri Kartik. 
Pahadia. Shri Jagannath. 
Pandey. Shri Sarjoo. 
Pandey. Shri Vishwa Nath. 
Panigrahi. Shri Chintamani. 
Pant. Shri K. C. 
Paokai Haokip. Shri. 
Parmar. Shri Bhaljibhai. 
Partap Singh. Shri. 
Parthasarathy. Shri. 
Patil. Shri Anantrao. 
Patil. Shri Deorao. 
Patil. Shri S. D. 
Poonacha. Shri C. M. 
Pramanik. Shri J. N. 
Qureshi. Shri Mohd. Shaffi. 
Raghu Ramaiah. Shri. 
Raj Deo Singh. Shri. 
Raju. Shri D. B. 
Ram Sewak. Shri. 
Ram Subhag Singh. Dr. 
Ramani. Shri K. 
Ramshekhar Prasad Singh. Shri. 
Rana. Shri M. B. 
Randhir Singh. Shri. 
Rao. Shri Jaganath. 
Rao. Dr. K. L. 
Rao. Shri K. Narayana. 
Rao. Shri J. Ramapathi. 
Rao. Shri Thirumala. 
Rao. Dr. V. K. R. V. 
Reddi. Shri G. S. 
Rohatgi. Shrimati Sushila. 
Roy. Shri Bishwanath. 
Saleem. Shri M. Yunus. 

Sambasivam. Shri. 

Sambhali. Shri Ishaq. 
Sankata Prasad. Dr. 

Sant Bux Singh. Shri. 
Sa pre. Shrimati Tara. 

Satya Narain Singh. Shri. 

Savitri Shyam. Shrimati. 
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Sen. Shri Dwaipayan. 

Sen. Shri P. G. 

Sen. Dr. Ranen. 

Sethi. Shri P. C. 

Shambhu Nath. Shri. 

Shankaranand. Sbri B. 

Sharma. Shri M. R. 

Sharma. Shri Yogendra. 

Shastri. Shri B. N. 

Shastri. Shri Ramavatar. 

Shastri. Sbri Ramanand. 

Sheo Narain. Shri. 

Sher Singh. Shri. 

Sheth. Shri T. M. 

Shinde. Shri Annasahib. 

Shinkre. Shri. 

Shiv Chandika Prasad. Shri. 

Shukla. Shri S. N. 

Shukla. Shri Vidya Charan. 

Siddayya. Shri. 

Sinha. Shri R. K. 

MR. SPEAKER: The result- of 
the Division is: Ayes ... 82; Noes ... 
185. The 'Noes' have it; the 'Noes' 
have it. 

Th(' Motion IVai' Negatived. 

MR. SPEAKER: I shall now put 
all the other substitute motions to the 
vote of the House together. 

Substitute Motions I to 11 and 13 to 
15 were Pl/t and negatived. 

I R.47 IIRS. 

CONVICTION OF MEMBERS 

MR. SPEAKER: I have to in-

Sinha. Shri Satya Narayan. 

Snatak. Shrj Nar Dco. 

Solanki. Shri S. M. 

Sonar. Dr. A. G. 

Supakar. Shri Sradhakar. 

Surendra Pal Singh. Shri. 

Sursingh. Shri. 

Suryanarayana. Shri K. 

Swaran Singh. Shri. 

Swell. Shri. 

Tarodekar. Shri V. B. 

Tiwary. Shri D. N. 

Tula Ram. Shri. 

Ulaka. Shri Ramachandra. 

Umanath, Shri. 

Verma. Shri Prem Chand. 

Vyas. Shri Ramesh Chandra. 

Yadab. Shri N. P. 

Yadav. Shri Chandra J eel. 

Yadav. Shri Jageshwar. 

form the House that I have received 
the following letter dated the 22nd 
August. 1968 from the Magistrate. 
First Class. New Delhi:-

"I have the honour to inform 
you that Sarvashri Madhu 
Limaye, George Fernandes. Arjun 
Singh Bhadoria. Shiva Chandra 
Jha. K. Lakkappa. Ram Sewak 
Yadav and Maharaj Singh Bharti. 
Members. Lok Sabha, were tried 
in my court at Central Jail. Tihar 
Delhi on a charge under 
section 188 I.P.C. for defiance of 

°The following Members also recorded their votes :--

A YES: Sarvashri Gulam Mohammad Bakshi and J. B Kripalani. 

NOES: Sarvashri Balgovind Verma. P. Ramamurthi and Vasudevan Nair. 


